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CENTRAL ﬁnMINISTRAIIVE TRIBUNAL
o BANGALORE BENCH,

. Second Floor,
Commercial - Complex,
ndirsnagar,
Bangalore~-38.

Dated 31 T« JAN lggq}

- e . - e e S S e W Out --- —————-—

APPLICANTS :-Sti.C.R.Rangadhanaiah and Others

2.

3e

4,

v/s

RESPONDENTS - .The Chairman,Railway Board and Others.

'Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9.

Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor, Koch1-682Ol7.

Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,
Karlkkamurl, Koch1-682011.

Sri.Vijaynarayen,3~C ELUDORADO,112 Nungambakkam High Road
Madras-600 034,

Chairman,Railway Board,Rail Bhavan,New Delhi.
The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.

_ The Beneral Manager, Southern Railways, Park Towh'Madras-S.

The Chlef Personnel Officer,Southern Railways, Park Town,

" Madras-2

The D1v1510nal Railway Managér Southern Railways, Mysore.

The Senior Divisional Personnel Offlcer Southern Rasilways,
Palghat,Kerzla. :

The Divisional Personnel Officer,Southern Rallways,
Madurai Division,Madurai. .

The Divisional Superintendent, Southern Railways,

"‘\\D1v151onal Office,Palghat, Kerala.
Al

'ThexD1v151onal Railway Manager,Southern Railway,Bangalore.

Sr1\§ .R.D.Karanth,Advocate, 32,Mangalanagar,Sankey Road Cross,
ahgalore~uA '

Srle.N .Venugopala Gowda,Advocate,No 8/2, Upstalrs,

%\xuw*V'”q Rﬁngoad ,Opp:Bangalore Hospital,Bangalore-4.
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SUBJECT:- Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore. .
—-X=X=X=X~
Please find enclosed herewith a copy of the ORDEK
; passed by this Tribunal in the above mentioned applications

on 16th Day of December,1993, for further necessary action.
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. CENTRkL ADNINISTRATIVE TRIBUNAL
S BﬂNGALDRE'BENCH ‘

0. A NOS. 395 to.403/91 57/90 415/90 320/92
, 296767‘75777;2 and 44 to 80/ S

THIS THE 16TH DAY DFlDECENBER, 1993

SHRI JUSTICE V.S.MALIMATH ceee CHAIRmAN(J)

SHRI JUSTICE P.K.SHYAMSUNDAR .... VICE CHAIRMAN(J)

SHRI V. RAMPKR ISHNAN eeos MEMBER(A) -
Sri C R”Rangadhamalah,

$/0 Sri Rangeish,

aged abott 68 years,

Retired Guard-A Specisl,

Chikkabidre,

‘Chlkkanarayakanahalll Taluk.

Srl K.V.Sreekantish,

$/0 Sri K.V, Subramanyalah

aged sbout 69 yesrs,

Retired Guard-k Speciel,

.Ch-70, 6th Naln,Sardsuethlpuram;
&Mysorb 9,

Sri N N.Nar syana Setty,
S$/0 Sri K.Muniswamaish,
Retired Guard-A Spe01al

. 2003/2, Rajkemal Street

Nysore -1

Srl B,J. Nagara1alah

S/0 Sri Jsyapale -Nayanar,
Retired Guard-h Special,
158, Shankaranegar,

J. B Kaval, Bangalore-560 022

Sri K.Seshedn;, $/0 Sri- Krishns,
B8hatta, aged about 69 years,
Retired Guard-h Special,

92, Lakshmipuram, Rrsikere, -

Sri M. Channabasavalan,

~ /0 Sri Madappa,aged- about 69 yeers,

Retired Guard-f Special, :
964, 9th Main Road, Gth'Cross, .
Prekashnager Bangclore - 21 _ -

S i K.V.Srinivasachar,
9/0%6ri A.Venkatatremacher,

\N“'age@,abput ‘69 years,

etlredﬁruard-& Speciel,
LJI Parallel Roead,
Jayenaoar“Exten51on,

oun - 577 201 ....,; Applicants o

Contd,/.
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10,

1

12,

13,

14,

7

*0 2.0

'§ri~8hiVaSUamy, 8/o Sri’T.l

QUrgachalam.Pillai, aged
about 69 yeers, Retired

|

Oriver-k Speciel, 44, II

- Main, Medes Block, Neu

?amhqo Bazar, Mysore-21
Sri J.N.Pheroah, S/o Sri W.B,
Pharoah, Retired Driver-R -

~ Special, 2355, I Main, II

'Qross, KeGeKoppal, Chamarofpn~
-puram, Mysore,

Jri ReJeMahadevan,

8/0 R.Jeyaram,

eged ebout 67 years,

Guerd 'A' Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srizampuram,
Bangalore ~ 560 021 '

i e
Sri R,Shivelah

" Retired Buerd 'AY Special,

and residing et No,1153,
'Sri Ranga', II Main Road,
S%N;Colony; Yeshwanthpur,
‘Bengalore - 560 022, '

-

Sri Papanne,

$/o Naethevedu,

aged ebout 63 years,
Driver Passenger MR448,
Southern Railway,
Bangalpre City(Retired)
No.5/18, Backside of
Munisuara Temple, .
Bhuvaneswerinagar, Magadi Road,
Bengalore - 23, _

541 Ghouse Mohidgen
$/o hzeen Mohideen,
aged about 63 years,
Driver Passenger MR 238,

Retired) C/o Noor Mohamee,
0.73/D, Railuay Quarters,

zduthern Railway,Bangalore City,

Yesuwant apur, Bangalore -~ 22.

Sri 0.John Feter,

$/o Dorafsuamy,

aged about 58 years,
Briver Goods MR 612,
Southern Railuway,
Yeswanthapur (Retired)
+62, III Cross, I Sfage,

: No ,
fg\.Oklipuram, Bangalore -~ 21,

Applicants 1 to 9 in g
OefeNoss395 to 403/91

Rpplicant 10 inA UDAQ
No,57/90 ¢ ..

Applicent 11 in 0.5,

No.416/90
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16,

Sri Nanickam, _
$/o Laksmenappe,
aged .about 60 years,
" ‘Driver Passenger MR 414, .
Southern Raeiluay, krsikere, ::
(Retired), "No,286/k, 8th Cross,
Banqalore - 560 l21. -

Narayana '
$/o NyaanVadU,p
aged arbout 72 years,

~ Shunter MR 278,

17,

19.

2:. .

21. :
/,n-8%akmd Haneef, aged 67 years,
/Q¢WMST&huﬁ$er MR 539, Southern Railuway,
%4 SO "ﬁéﬁa ngalgre Cantcnmenﬁ(Retired)

1%,

Bangalore City, Southexn Pa:luoy,
(Retired) No,53 C/o Nauwez btorer
12th Cross’ Nagadi Roed, .

- Bangalore - 23,

Sri M.S,Susainathan,

'8/0 Marisvamy,

aged about 62 yesrs,

‘Drivet Passenger MR 475,

Southern Railue Yalehanks,
(Retired)C/o ’.Z Joseph,

45/R 01d Railway Querters,
Yesuanthapur, Bangalere - 22,

ﬁ%fi Siddaiéh, S/o Siddeieh Gouds,

aged 62 ypars, Diesel hssistant
MR 523, Southern Railuay
Banoalor City, Re+1red3

No.58, I Cross, 3rd Mein Road,
Ramacgandrapuram, Bangalorp -~ 21,

Sri Kadirvelu CRey

S/o C.S.Remalingam,-

aged about 58 years,

Goods Briver MR €24,

Southern Railuway, Harihar,
(Retired), No.32/2, I Main Road,
I Cross, Dklipuram,

Bangalore - 21,

Sri Gulam Dastegir,
S$/o Md.Ghouse,
aged about 69-years,

Shunter :MR 597, Southern Railuay,

Yeswanthapur (Retired) No,3,
Star Building, Bharge lMohalla,
Doorvaninagery Gxd Macras Road,
Bangalore - 560 l1§.‘

Sri Akdul Uaheed

iﬁo.ﬂl,foth Cross, L-B _
/‘ .
Shaé%ri agal, Indiranagar,

.
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sri D.John,

8/o NDavid Pillal,

eged sbout 66 yeers, .

bseistent Guerd/EMT 1303,

Southern Railuey, Bengelore
{Retired), /o Carpenter Sujremeny,

. 12th Cross, Mapgedi Road

23,

. Bangalore = 23y .

Sri -Sheik Fekruddeen Easmef,
8/0 Mohemmed Khasim Sakli,
aged about 63 yeaers, L
Rafluay Guerd A=ER 5212,

. Southern Ralluay, Arsikere,
' (Retired), Mandipet,

~ Arsikere = 573 103,

. Haséan District,

24

Brl}K.BuKtisnnamurthy,

. 8/o KiGundeppd,

ageé ebout 60 years)
Guerd 'AY Spl, EE 994,

' Southern.Reiluay, Arsikere,

25\

26

(Retired), No,84, Yérramps Block,
Laxmipur, #rsikere » 573 103,

Sri D.EBnthony, ‘

S/o Emnaslappa aged adout 63

'Zears, Whsst, Guaerd EE 1317,
outhern Reliuny, Baigalozs City,
(Retired), No,29%, EWS, Sth Main,
Kemgeri Satelllte Toun,
Bangalore = €0s-

Sri NaV»%naﬁda”Rao,

27

'2“0

"aged sboutb9 yaars,

Firemen &= MR 549 =
'Southerh-Reiluay,’ghimoga Toun,
(Retired ) No,121, 1J Cross,

' Behind &.P.0ffice, Ashoknager,

HA
%.!, .

-Shimoga'Toun\

$ri MMand, . |

'$/o Mottaly wged ebout
.$2. yeers, Shunter MR-€72,
‘Southern Railway,
.BuiyappanehallI(Retipeda,
Ramasuamypalya, MeS.Negar,
Kemmehehalll Main Roed,

. Bangalore =~ 33,

Sri Myilaxman, /o Murugesh,
aged ahout 63 yeers,
Driver Goods MR 410,
Southern Railway, .
Yeswatithepur (Retired),

" Nos22, 1 Cross, Bhasyamnagar,

Srirempuram, ‘Bangalore = 21,
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. 29,

30, -

31,

‘32,

33,

34 .:.'

\N‘S-";R-‘A} D
N ~~e
70 35 "Bk \Kumeran, S/0 T.Akbu,

e @ %8 Mout 59 Years, ‘Mail Guard

et

-Sr‘-.ﬂweiah, -
S/o Venkataramanappe,
aged gbout 63 years, - - '
Driver Passenger MR 721, ..
-.Southern Reiluay, Shimoge Toun,
Retired, No,209/41, Reckemma ' ' S
Building, Mein Road . . . : Sy
'YesuanthapUr, Bangalore~22 ' B

Sri Syeq kbbas, -
S/a Syrd Bastagir,
aged gbout 69 yeerb
Southerh Railuay, Bargala:e City;
(Retired), No,41, I Cross, :
11 Main, ﬁatharayanapura,
(Near Subrimya Naaajid)
Bangalote - 26,

Sri Ahdul Rahim,

 S/o Md,Bekshi,

. ‘aged about 62 years,
- Shunter MR 349, Southern Railuay,
Bangeliore Ity (Retired), B
No.22/+, 11-A Cross,
-¥Hoshalli Main Road,
Patharayanapura ° o , .
Bangalore - 2€. B -

Sri K.M.Pavooni,

S8/0 K.V.Fatheu,

eged sbout 66 Vears,

Driver Goode MR 701, :
Southern Reiluay, Yesuanthapur,
(Retired), No,5%7, 7th Cross,
K N.Extension, Vesuanthapur,
Bangalore - 22,

Sr{ 8 Gangedharaiah,
S/0 B.Siddaiaﬂ,
 aged about 6% years;
Guard R=Spl, TMT 428,
Southern Railvay, Rrsikere
(Retired), Nc.Vasantha Nilaya,
heay - Sedana ~“alkies, Behind -

) Fump - House, Arsikere,

Sri G Ramaegemy,

S8/o R.Govingaraju,

aged about &4 yeaers,

Mail Guard EHT 747, - o : oo
Southern Railuay, Bangalore City, _ - T
Retired), Nc,264/hg Relddny Qtrs’ - ‘
yoSeythern Railuay, Bangalore—zs.

f }_ é‘%‘ ’
( Qx 768‘ S .Railuay, Bangalore ,ity,
é i) Retired y No.1C4, 6th.fatn,
11 C; o‘§ Shankarnagar, Yeauenthabur P.D.‘

o T angalore - 22, | . ...APPLICANTS

e/
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39,

4'1 Y

42,

St Nagaraj, B0
* 8/0 Mupisuamy Naidu,

aged -akout 60 yeals, - -

“Driver Goods MR 436,

‘Southern Reiluay, Bangalore City,,

(Retired)‘ No.68,° Kothandaramapuram;

UaiyalikaVal 122 Cross,."‘

. Bangalore &« 3.

Sri G Gopel
8/0 Gangen, ,
Rged slbout $l -yeace, .

Briver Googs' MR 599,

Southern Railuaz Yesuantheau;,
(Retired), C/o G.Chekrevarthy,
No.42/D, Rai;uay Qtra,
Balyappanzhalli,

Bangalore -~ 38,

Sri Khudus,

S/o Hussain.Sal

aged ebout 6F years,

Briyer Fassanger MR 112, -
Southern Railuay, Bangalure City,
(Retirea), Nu,4E9, 1Gth Croes
Mathikere Main Road

Yesuanthapur, dangalore-?Q,

sri- Neyanna,~
$/o Mayanna Gowda,
aged -akout 71 years,

“ Shunter MR 254,

Southern Rai*uay Bangelore City,
(Retired), No,40, 7th Cross,

A Gayathrinagar, 5 -irampuram, .

Bangalore-~21,

Sri Gurusiddaiau, s,
S/o Siddapna, '

aged. about 68 ‘ears,
Driver Passenger MR 393,
Southern Railuay Shimoga Toun,
(Retired), Attr Guddskaval
Hosur Jevagal Fost, Arsikere
Taluk, Hassan District.

St Mohamed thsain,

S/o Mohemed Budensab,

aged about 6€ yesrs,
Shunter MR 6¢1, -

Southern Reail Uav Hariber,.
(Retired), Fmaravethi Pos ct,
Harihar Ta]u«, Harihar,

Sri T.Duggan,

§/o0 R.E.Duggan,

aged about 65 years,
Driver Passenger MR 37,

‘(" Southern Railuay, Bangalora City

. v,'..cont.dvv/- ’




45, .

'E“residlng at zmunikaleppa
- Ramaswemy Palayam, =% .

. -Khemmanehelli Main Réad,

© . 2nd Crosa, Bengalore-SS.

’ 43.
: " eged sbout 62 ysars,

44. .

Sri-John. Ross, - S/o Noah,

Driver Passenger MR 359 _
Southern Reiluey,. Bahgalore C*ty,
{Retired), No,B860, HMT lay~ut,

“:behind Choudesuari Tenple,
.Mathike&e, BenQalore-‘ﬁ

Sri E Hussey, S/o hiliiam Hussey,
eged ebout 64 yeers,

Briver Passenger, R 193,
Southern Reiluey, Bangelore City,

(Retired), No,5,. 7th Cross,

.Subedarpaiya, Xesuant epur, .

Bangalore-ZZ

Sri- 8, Jayaram Singh,
8/o0 Narayan Singh,
aged about 63 years,

Oriver Passenger MR 611,

Southern Railuay,

Shimoga Town,
(Retired), No, 1831

III Cross,

- Rathan Singh Laﬂe, hewdi Mohalla,ﬁ

- Mysore - 570 021,

46,

47,

N 4‘_.‘}.'

'Sri NuruthL Pau,"
_ 8/o Neelakanta Rao,

aged about 64 years,

' Driver Passenger MR 422,

Southern Railway, Bangalore City, -
(Retired;), No,23, I Main Road, .
Gundu Muneestare’Temple' Street,

Matadhahelli, Bangalore-32
 Sr§ Mohamed Basha, |

S7/0 Abdulla Seb,

- aged about 67 years -

~ Shunter ‘MR 423, Southern Ralluay,
. Harihar, (Retired), No,351, -

"~ 1II Cross, Gendhinagar,

Harlhar.

Sri,Kistan, S/o Govxndan, :
aged about 59 years, .

’ Shunter MR

Southern Railuey, Bangnlore Ci*
(Retired), No,6/2,. Sunderam. Reddy

- @gildlng, Back81de of Manohara Mille
,@Eg\ i Road, Bangalore - 23.
/

"Ltrappa, $/o Muthappa,
'% but 72 years,

'oods, Southern Ralluay,
(Ret1r°g

...ﬁPPLICﬁNTS
. OCQ ntd t/"



51,

52,

53,

54,

56l

, ..‘, J. . ,"' }

“C/o Cnaterine M,

Ghanajyothi” High School,

- No.61/1, IV-N Block,
Rajajinager,

Bangalore - 10.

Sri Rangaiah;

S/0 Rangasuamy, .

aged about 68 years, . (-

Driver Passenger MR 160{

Southern Reiluay, Bangalore Tity, .
(Retired), No.27, Chic Beeier

| Road Cross, Shivejlnegar;

Bangalore- -51,

Sri Ethirajan, S$/o0 R,Chamundi,
aged about-65 years,

Southern Reiluay, Mysorae

(Retired), Driver Passenger,
MR 378, No 1389, III Crcss,
Kaki Road Nawd Yohella,
Mysore-21,

Sri R.,Xavier, S/o S.tnthony,
aged ebout 62 yesars,

DBriver Passenger IR 633,

Southern Raiany, Arsikere,
(Retired),MNc,527/2/, Behind
St. Marrys Church, Arsikere«103.

Sri Linga, $/o Karbasappe,
aged about 67 yeers, .
Shunter MR 253,

Southern Railuey Harihar,

(Retired),C/o Kurvethi Linge, .
‘Bmragvathi Post, Herihar. -

'Sri Revanappa,

S/o Siddappma, aged about 3 years,
Fireman First ML 1129,

Southern Railway, rarihaz,
(Retired), C/o Revaneppa,
Challageri, Mallikarjuna Extension,
Rmravathi Post, Hariha-,

Sci R,Ethieraj,

- 8/0 Bbbaiah Sunder Rai,

aged about 73 years,

Driver Mail "R 5,

Southern Railucz, Bangalore Lity,
(Retired), C/o £.Sridher

No.343, Ralluay Cirs. fm‘
Bangalore - 23,

Smt,.Kamale Bal Plroji | Rac Keule,
B/c late PilrojiRao,chonen,

agyed about +5lyears,
Drivée:Padsenger MR 433,

‘Southern Railuay% Aroixera,
‘No 223, Cld Rms road Frsikere.

.. APPLICANTS®
.+ Contd./-




57, 'Smt R himabi : o

- U/u'*atb Ca Fazalur Rahaman,_f.,

- aged about -45 yeers, ‘

.. Shunter MR 592, :

" Southern Railuay, Yesuanthepur,
‘No.11, 4th Cross, Behind Yeremma’

.y .. ‘Kelyan Mantap, Mohenkumar Nagar,
SR *'.'Yesuanthapur, Bangalcre~22. '

-BSQ,VSmt Sharedamma ‘
- "W/o lete § Ganeshan,

~aged atcut 52 years, ‘Shunter MREY.,

" -Southern Railuay, \csuﬂrt.apur.’
No,5, I Cross, Nohaﬂﬂume*nauar,
Yesuanthapur, Banga]ore-zz.

.59,  Smt, Sufia Khatun,
. Mfo lete Rpuar,
" aged about 53 years,
_Disssl Rest. MR
Southern Relluey, Be.ga’ore City,

'C/o W krumel, No.1078/8, KN Exii,

5th Cross, - Yesua"thaer,,A
Bangalo“e~22 :

0. Smt.Kenaokamna,

' W/o late A,Subramany,
aged ebout 4¥ years,
BieaplRsst, MR 521, ' -
Southern- Railuay, éangalore City,
No.B44/C, 1 floor, MG nly.Cfluny,
Bangalore-23.

613

'y

-Sr{ Shanthakumar, ,

§/o late Knandaraju,
aged about 25 years
Driver Passenger, mR 358,
Southern Railuay, Frsikere,

" Embedkar nager, Holanarsipur,
Hasan Dist.

62. Smt Devamma,
/o late B.M. Venkatesh,
aged about 47 years, .
Diesel fsst, MR,1266, .
Southern Railuay, Bangalore ’ity
No.91/B, Railuay Qtrs.,
Near Running Room, -
Bangalore-23, -

63 T-~"‘;rnx“*!;*:*.43aJalakshmi A
aﬁfi WN1E W/G,\%+e R Srirangappa,
v 5 aﬁout 53 years, -
Q%Briver Yoods, MR 474,
z -QSQUtherﬁgRallmay, No.13, -
( 'y,7th Cr0§s, 6th Block, . :
ztijm‘?ajejinegar, Banoalore - 10.
i

Vo
6’4 \.._/—/ A3
G L L\/
e
M"’ .
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67,

68

69.,

78,

7.

;9 10 ° é

Smt.Helen SR '
/o late ﬁ.k;Tristrem,~
eged about 50 years,

Site No,17
Jalahalli Post, Bangelore=13;

Sri D,Ramamurthy,

S/o Doraisuamy, .
aged about 60 years,
Driver Goods MR- 735,
Yeswanthapur, No.375, 7tii Cioss,

I1I Mein Road, Gokiui H*age~I,-

‘Mattikere ‘Leyout,& Poe*,
- Bangalore-=54,

Sri Abdul Rehim Khan,
eged about 60 yeers,
Briver Gocds MR 514,
No.43, Kavika lLayout,

. Mysore Rcad, Bangeicre-Z€.

Sri Sethy Reo,S
S/o late SoN.Srikantaish,
aged apout €3 years, .

‘Driver Goods 'R 783,

S,Railuvey, Bengalcre
(Retired), Mo.1362, 5th Main.Road,
IInd 8tage, E-Bicck,.

Rajajinagar, Bangalore-560 010,

Sri R.F.Henderson,

~8/o late FJM.Henderson,

aged about 60 years,
Briver Goods MR §03, S,Railuay,
Bangalore (Retired), No,31,

- Pampanager, Yesuantﬁépur,

Bangalore-22,

Sri Bheemaieh;
S/o Chennaish,
aged sbout 68 years,

.Driver Passenger MR 80,

S.Railuay, Mysore Bivision,
(Retibed¥, R.R.Colony, near
New Reiluay €otcry, :
Shimoga Toun.

Sri Shive, S/o Venkatasuemy,
aged<about 64 years, .
Shunter MR 307, S,"eiluay
Mysore Division, (Retifed)
No.172, R.A.Colony, nesn
New Railwey Colony,
Shimoga Town - 57Y 201,

Sﬁi Mohamad Rkbbas, -
S/o Khalender Khasim,
aged about 62 ycars, -

. Driver Meil, MR 426,

Patel Hanﬁmaiéh’s'F;at ‘

’

«s Rpplicents in 51.No. 42

to 66 in O.A.No,320/92
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eged abotit 62 years
Driver“Nail MR- 429,;
5 Railuay, “Arsikere" Bivisiur
Retired¥ Nos29%; Kumerar .~
S Nilayam, éassan R.ad,-;,r R
oo  .3 krsikere -.073 103. T

73, TS Suhramany o L N
S/o ‘Uthendi," eged abou* 59 yeara R N
Briver Passenger, S.T Wai]ma) T
i . brsikere Division(Retired), ‘ . e T
e - 'Cfo Fnthcny,-,S/ﬁ Railuay QUerfers, ’ B S
%a;, : : krsikere.-. 4 . " - .
‘{ . 74, SriR Purushothem T S :
W - ) . 8/0 B, Ramachandra Neddu, L ' :

] - - .aged about 63 years,
“_ . ~ 'Driver Passengar MR 715, : .

; ' - 8,Railuay, hrsikere Bivision, L
(Retired C/o R,Shaskar, T
No.128/8, "hudca Colony, S o L
Bhadrevuthi - 577 37, o : :

|
| 75." Sri MEeter,
| S/o V.Anthony, -
aged ‘ebout 64 years, S
| Driver-Neil, MR 139, . . -
: 5.Reiluay, ﬁr51kere Div1sion, - :
‘ o (Retired I Cross, Hessan Road
] .

Upmér Line, Rrsikere,"

. 76, Sri KanaParaJ, '
iy ‘ $/o V,knthony,  Major,
A ' Driver Passenger MR 106, = - . o
1 : S,Reilvay, Arsikere Division, ‘
i - (Retiredgé/o R.Anthony, '
| ‘ Crane Driver, No 4, Reiluay Quarters,
: . Arsikere,

- 77, Sri Bheemsen, - - . - SRR ,
3 8/0 H.Mahadev, T : ' ' : .
6 aged -ablout 62 years, B ‘

t Driver Pessenger Nl.uJQ,

| S,Reiluay; Arsikere Oivisiun,

(RetiLed Muthilamme Temple Road,

Sth Cross, Road, Near Water Tank,

=Shenthinagar, Doddaba]laﬁlr.

AN1E 5 . , ’ . ' ' . “
: //?f%fv‘SPi4R\Lakshminarayena, : ' ‘ Co A
- 4 5/.\ﬁ.BmRangappa, - - : o - _

S
\7

fged\abéut 68 years;. MR - S - _ '
Retired ﬁrlver, *P*/412 _ oee APPLICANTS,




- 85,

79,

80, |

éaUpperline, Hassan nOEO.'
215r81kere -573 103,

82, .

83.

cA.E

P e ]

‘No J.zﬁ,_ktfimaramma Tumple Streat,‘
'Coftﬁnpet& Bangalafe—SS. _

- i. ' ~,‘ ol 12 oo; Q“ |

$ri N, Chanmappa,
S/o Naresimheish,
aged. ahout 66 years, S
Briver Goods MR 574, .i:
S,Railuey, Arsikere Divisnon

:(?etired Rdfihalll v€iiace,

infront of Reiluay Statinn,
Sulekree Post, Avs*kezo 1K

¢hi K, Subramaniyam,i

S/o Kettamari, | i

aged ahout 59 years, -
Shunter MR 801

S.Railva Araikerp Djyicicn,
(Retiredg III Croes

(]

Sri Jani, 5/0 A, Khaderv, . _ . _

aged about 62 years, : ‘ o )
Driver Mail MR 102, 3.Rsilvey, - , .
krsikere D’ulaionxﬂptlred), '

Thollur P.0., Thirutha lli

hrsiker

Sri M.Velayudam,

S/o Muthan,

aged ehout 61 years, -

Shunter MR 307, S.Refluzym
Rrsikere Division (Retired),
No,2/2, Sriramapuram, III Cross,
Hassan Road, Arsikere,

. Sri G, Indra Singh

S/o B.Gopal Singh,

aged about 66 years,

Driver Mail MR,101, S,Railuay,

krsikere DiVLSion : .
No.194/R, Railuay Querters, -
ﬁrsikere. , A

Sri N,Krishnaiah, /o R.Nuniya, . : .
aged about 66 years, :

'; Driver Passenger MR 408,

Southern Railuay, Er31kerp in1=1nwh
(Retired), C/o A% {eManchar,
No.49/k, Reilway Quarters,

: Rr81kere.

Sri Kempa, S$/o Muniyanpa,

aged.about 63 years

Shunter MR 248, Railue

Birur DlViSlon, (Retiredg

Bellary Camp, Negr Plaque—ﬁmma Tenpla,

Birur, - , .. JAPPLICANTS
- cocontd./- »




87,

88,

. 89,

90,

91,

92.

*§ 4§kench1, S8fo*Weredelah, . TR
““aged ‘sbout €4 yeérs, . . - S s
Driver Pgssenger MR 108, o 0

© S.Reiluay, ‘hrsikere UlViBidntn'J

(Retired “No.221, 9th Closs,
Right Siue Hessan ?oad
ﬁrsikere.

Sri R,Nerayanasuamy,

§/o PonnUSUamy, aged’ abuut o6 ycer~
Driver Passenger MR 439,

S,Railueay, Herihar Divis.or,

,_(Retired Hessan Read, Uaun Line,

Frsikere.

811 C Smeminathan, S/» 'hihr*psa,
..aged about 58 years.
~Shunter MR 804, S5;Reiluay,

Rrsikers Division (fretired)

~Hassan Road, Dour line,

Arsikera,'

Sri Rema, S/o B°;lary Nafa/atappa, . ,
aged about 66 years,
Oriver Pessenger, Mi. 148,

- 8,Raiiueay, El]ck g jur Uiuls1,”,

(Ret ed Bellary Camp,
Near ! laguu mmia Temple, njrur.

Sri Féte] Ali Balg, .

-8/5 Mirzan Beig;

" aged - about 66 vears,

Driver Passenger Mt 382,
S;Railuay, Shimoga Division,
Retired¥ Tank Mohalle,

éﬁth Cross, Shimoga Toun - 577 201:

St Bheema Naik,
S/0 Hanuma Nalk,

" aged about 68 years,

Driver Pgssanger iR 363,

-5,Railuay, Hrsikere Uivision,
(Petiredg C/o Rtd, P.Basavanna GOEda,
Badavana eragera '.G.,

»DaVBnagere-S.

v, Babu, S/o Venketappa,
ged ebout 51 years,

. Shunter MR 630, S Ra*lua

“Rkrsikere Diviaion,(?cti“e )y
‘C/o Govindaswamy, Ex.Mupnicipel
President, Ke.M.Road, Kadir,
Chickamagallur IiSt*ic*

ri Lourdunathan, 5/0 ThangaValu,

i Nm*ea ed about 67 years,
’vpﬂgf““~ﬁfiver Passenger MR 252,

. ailwa , Bangalore qity,

"ﬁPQ’(Refired ‘No,103/3, Ist Lroés;” '
E'%,lid)ayappanahalli Bangalore=3. ,..QPPLICﬁNT54

o0 .Contd /-




oo 14 oo

Sri K,Sudremeny,

9%,

gs,’

96.

97,

98, .

99,

100,

S/o Kumerasuamy,

aged awout 62 years,

Shunter MR 779,

S.,Railuay, Bangalore City,
(Retiredg, No.23/5, 12th Cross,
Megadi Road, Bangelore-23. '

Sri 3.Beaniel, 8/c Josenh,
-aged about 6& years, '

*:8hunter MR 577, S.Rallucy,

Bangalcre City (Retired),

- No,5/1, ®E!' Strect, 10fi frrse,
- Magadi Road, Bangaloro-23,

Sri Amdul Khaleel,

8/o0 Shaik Rshzim,

aged about 68 years,
Driver Pessenger MR 216,
S.Railuay, Bancgalnre City,

(Retired), No,19, 15t 'Croses Lrwd,

Magadi Road, Bangalore-23,

Sri M,Venugopel, S/o Mari,

aeged about 63 vesrs,

Driver Passenger !TR 815,
S,Railuey, Bangelore City,
(Retired), No,412/R, I llein Toad,
3rd Cross, Hanumanthapuram,
Srirampuram, bazpgalore-21

Sri Shaik Ameer,

5/0 md'.salar,

aged wabout 66 years,

Driver. Passenger MR 470,
S.Railuay, Bangalore City,
(Retired), No.786, 6th Crcss,
Rnnepalya, Bengelore - 30,

. Ganga Hanuma, S/o Gangathudu,

aged about 66 years,

Briver Mail MR 31,
S.Railuay, Bangslore City,
(Retiredg, No.4/4, III Cross,
Dayananganagar, Srirampuram,
Bangalore=-22,

Sri Basheer Ahmed,

S/o RAzeem Mohideen,

aged about 62 years,

Shunter MR 221, S,Reiluey,
Bangalore City, (Retired)
No.3, SBM Colony,
Brindavenanegar, 5th Cross,
Mathikers P.0,, Bangalore-54,

... APPLICANTS.
.-.Contd¢ /-
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108,

108,

/1 04.

105,

10&,

Sri L.Nenjaieh,

$/o Lingeieh, .

aged about 62 ears,

Oriver Goode MR 698, :
8,Reiluay, 'Wesuanthapur Bivision,
(Retired m C/o M.Arumei

No.1075/8, K.N.Extensioh, 5%h Cross,

Yeswenthapur, Bengalure-27,

Sri K;Dagappa, &/o Kriqnnrnpa,
eoed ahnut 66 yeers, - '
Drlver *Rt, MR 377, :
Railuay, Yesuanthapu- Uiuisicn,
Retired C/o P.Rnanda,
.BoExport 6th Main, Iﬂdust“let
Sub-Urb Peenya, Bexgaltre -8¢,

Sri R.D.ﬂnto, §/o BJDsRnto,
aged about 64 years,

Driver Passenger MR 217,

S, Rallua¥ Bengolors Tity,
(Retired), No.71098, Pisaeline,
111 Cross, Yesuanthapu.,
Bangalor»—;2,

Sri Syed Hameed

8/0 Gulam Jilani

aged shbcut 65 yozers,.

Shunter MR 759, S,.Railuvey,
esuanthpur Dlv1sion
gRetired C/o PsTeStores,

p.to Railuay Station, -

Yeswanthapur, Bangalure-27<.

Sri A.Yesudas, S/o-ﬂ¢ﬂrokyasuamy;
aged ebout 65 years

. Driver Passenger, MR 510,

S.Reilvay, Bangelore C*ty
Retired), No.267, 4th SqUare,
urphy Toun/Hoysalanagar,

Ulsoor Pe0., Bangslore-~-56C 0308,

Sri M,Veera Raghaven,

5/0 Munisuemy, aged about 66 years, .

Driver Passenger MR 50z,
S.Railue Bangalore City,
Retired¥ No.1%, Brindavannagar,
Extension, Near IU feet Rdad,
Mathikere Fole¢, Bangclore-ii.

Sri.K.Subramaniyam,
5 Q G.Kenni, aged abuut €5 years,
.\Passengpr MR 304,

/_,
N‘\\N A
//;ir %,ﬁ%&iﬁhg Bangelore City,

C/o Netaraj, No.’ 9/5,
arters, Yesucnthapur,
,2

'Railuéyiéh

B

S\ APPLIBANTS.

-
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106.

1w,
- aged akcut 62 vears,
. Driver Passengar NF €oh,
. Southern Railuayg enQeliore

111,

" No,139/H, Rai,uav Qluerte
: Yesuahthaoux, Bannelore~

Sri M.Nagaraj,

'$/o LJMurugesh,
- aged about 62 yeers,
. Driver Passcnger MR 428,

S.Railuey, Bangslore City
hetired¥ No.33/2, New No.11%1/2,

- 9th Mein Road S“iramgpursm,
~ Bangelore-21.

Sri M, Munisuemy; S/o Murugz<h,

~
P~
C.
~

e .

(Retired), No,S 1 Main,
I Cross, Henumanthapurgm

Sriramepuram, Beng<Jo;;-/1

" Sri A,Arulnethen,

| $/o0 R, hﬁokyasuamv

| aged about 65 years

© Driver Pgssenger HR 25

S.Railuway, Bangalcre Ci
(Ret:red C/o James,

m ﬁ

Sty T.R.Krishnamurthy,
S/0 TeCRByvasuany Pillei,

| ' .aged about 63 yeers,

MR

114

“Shunter MR 642, S.Railuev,

Yesuanthapur(netired)

6th flat, 4th Cross,
Mohaenkumernegar, Tesuanthupur Fala,
Mathikere, Bangalore,

Sri H,Honnalah,

&/0. Marigouda,

aged about 61 yeers,

Briver:Goods MR 610,

8. Reiluay, YesuuntnepuL
RetiredgNo 2, II iiain Roed,
3rd Cross, B.K.Nager,
Yesuanthapur, Bangalore-22

Sri N.hrumai,

Sfto Mannerswemy,

aqged about 62 years,
Driver Passenger MR 662,
S.Reiluay, Bengealove ui,,.
(netired No.41075/8,

KeN. Extensicn. 5th Croé 8,
Yeswenthpur, Bangelorz-22,

Sri N.Doraeiswamy,

S/o V.Narasimhulu Naidu,

aged about 75 years, ’
Shunter MR 213, S,%ailuay,
Bangalore Contonment(ﬂeti“eo),
No.52-H/R, Lakshminarayanapura,
Srirampuram, Bangalore-21,

«ss RPPLICANTS,
a.COth./-

e e
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7. :Sri K,Hanumalal, .

115, $/o Thimmareyappa,

A eged about 66 years,
Driver, Mail MR 33, o
S.Reiluay, Bangalore Clky,~-=',
(Retired‘, No, 5238 {FL«N.Colony
Rekrkbdnecflain Roed, Yesuanthapur,
Bangalore - 22, '

..~ - 8ri Mathew, S/o Krishnap,

116é. eged about 63 vears,
Oriver Goods MR 668,

- S.Railvay, Yesuanthspur,
(Retired), No,11, II Mein,
III Cross, B.K(Napar,
Yeswanthapur, Bengelorc-%2,

3. Sri A,Perumal,
117, S/o S.Arumugam,
aged ebout 64 yeers,
Shunter MR 447, '
S.Railuay, Yeswanthepur,
(Retired), No,65/G, v
Reilway Quarters, Yesuanth=pur,
- Bangalore-22,

~  Sri Shanmugem, .
118 $/o J.Subramanye Mudaliar,

* aged about 63 years,
Oriver Pussenger, MR 772,
Bangalore City, S,Railuvay. .
(Retired), No,586/1, 5th Main. . .
Basavanagar, Vibuthipuram ixtension,
Bangalore - 37, =

. °  kbdul Gaffoor, -
14¢ . 8/o0 Ballary Abdul Khader,
* aged about 62 years,
DOriver Passenger, MR 387,
S,Reiluay, Shimoge Touwn,
No.105, 6th Cross,

“ <. Sri B,A.Thyegarajan,
120. S/o Anentharaju Pilley,
* aged about 73 years, -
Briver Mail, S,Railue

. - . Applicants in S1.No,
Basavanagudi, Shimoge Toun - 577 2071, 6$Pt;C??93i;n0.A.No.

y§ - -
¢ Bangalore City, C/o S. «ADasan,Residing at

No.29, 01d No,5¢, CKC Sarcen,
Lalbagh Cross Road,
Bangalpre - 560 027,

f’ﬂaﬁ‘i : h"ei hl@ar Ys
1247 Y0 Madtbat, °
/’ﬁorﬂﬁgp“éQUd¥w70 yaars

F & 0 Shliter\M2\343, S,Railuays,
f &(" BBpgalory City, C/o Phillip Moses, -
'z {( Nelid8/B, Railuay Quartes-s, :

[§8

. Eﬁi?%??jajur 3 [ itradurga UiS‘Lrict. .o
‘;\wmm S J)’" %h o

Lf '
“ . e

" LA
@‘, - \"/{\ %
CRY) . ) &
\\?% \G 5_,!‘"(1 ,ﬂ;ﬁ( .

RPPLICANTS,
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123,

124,

125,

1286,

127,

128.

129,

;.Shunter MR 282, S RcLlUE).

Vo--c: 18 o:-

’Rangaiah

'8/o Thirumelleiah

.aged .ebout 69 yesrs,

| Shunter, S.Railvey,
' Shimoga Toun,

' Hosehalli, Amruthux,

'!Hobli, Holsgunda Post,

’Kunigel Taluk, Tumkur Dist'ict.
‘K Raju, $/o0 Kuppan,

<agad abotit 51 yeers,

'First Fireman ML 1141,

'S .Railuey, Bangelora City -

<L/o Station Mastes,
:Nayandahalll Railuay Ste=tinn,
Bangelare-SQ.

L.k.Fleury, 3/0 J,L.Fleury,
‘aged sbout 53 years,

‘Mail Driver MR 583,
S,Railuay, Par;ﬁer.

No.16, Rameiah Leyniut,

St. Thomas Town Post,
Khammanahalli, Beﬂgalore—eé,

Naga, S/o Siddeppa,
aged sbout 68 years,

-PhicjaguL A01ehara Colony,
[hlcgagur-577 523.

'Varadaraj, $/o0 Kuppusuemy,
Iageu akout 62 ysars,
BDriver Passenger MR 495,
'S,Railuey, Bangalore City,
No,24/46, 12th Cross,
Magadi iload, Bangelore-23,

Smt,Papamma,

‘ d mbout 81 yesrs,
W?o "late S,Nage,

Driver Passenger MR 133,
S.Railvay, Arsikere,
8ehind S% Merrys Church,
Frsikere~573 103,

K.R Seetharamaiah,

$/c K.Ramasuamy Shastri,

aged about 73 years,

Shunter MR 587,-S.nelluay ’
Mysore, No,921, Ksoka antelosb~35
Hallathkerei, Mvsore, ,

K.Srinivasalu, S/o V. Keishnastomy,
aged about 62 years,

Driver Goods M 747, S.Railvay,
Byepenghalli, No.8, Ist Street,
Markham Road, Crocs,

' Rshoknagar, Bangalora—iu. .+» APPLICANTS

'Y _.tontdo/"




, SM£:Noreen;fié£cher;
- aged about 62 years, -
i

] late”U.:Fletcher,'ff
Mail Driver, S.Railuay,
Bangalore City, WNo.8,

Daukar Road, 9th Mein,

131,

Mathikera, Bangelore-560 054;:‘ 

Smt,Lekshmamme, -
aged ebout 42 years,
W?o late K,Siddaiah,

Driver Goods, S.Railuay,

Harihar, C/o S.Revanna,
Pointsman Subramarya Roud,

Reiluay Station, Nettana Pust,
‘Puthur Taluk, South Kanara.

132

‘Smt.Shenthamna,

aged ebout 43 yeals,
\Ul/o late Thippesuamy,

First Fireman ML %237,

S,Reiluay, Chicjsdur,

-Jenatha Colony, -Hosenagsra,

133,

134,

Chicjaejur~577 523,

Smt.S.R.Susila Bas,

eqed about 54 years,

W?o late S,Rama Rao,

Diesel Assistant MR 723,
S.tailuay, Yeswanthapur,

C/o S.Ravi, Ne.73/3, = |
Reiluay Quarters, Yeswanthapur,
Bangelore-22,

OntySharadamms,

aged ‘about S3 yeers,
W/p /Tate R,Remoo,
Dyiver Goods MR 456,
§,Railuay, Mysore,
N0 .2065, kkbar Road,

Mandi Mohells, Mysore.

135,

Smt, Kenthamma, -
eged aboutf51\yeags,<._
Waéflateiﬂajamanickam,

Driver Goods MR, S.Railluay,
Arsikere, WNo,9012,
Lacha Neik, Quarter,

136.

'vovr"

e
" ‘“:@?’Tti"?i‘\l’e

' Eﬁﬁ?ﬁitﬁW%?ﬁf/

Hassan Roed, Arsikere,

Kempaish, §/o0 Rangaiah,

sgednebout 68 years,

assenger MR 107,
Chicjejur,

sgﬁ%{ig
s hgahgah -
bbi ql& s Tumkur District,

Dy

o » ‘
M14, Singanshalif Post,

... APPLICANTS
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‘“&47?7'“ ._$w,f%,ﬁLayﬁﬂwuin,""ﬁgaﬁ&?ﬁﬁ”y,ﬂJ g

137.1

138,

139, -

142,

143,

A {.:- 20 o';

-h,Shiveppe Rao,

&/o0 H,hnantha Rao,

aged about 63 years,

Driver Passenger MR 47€F,

S.Reilvay, Frsikere,

No.496, Bunng Mentap,

'B! Layout, Shivarathri ESUoranagar,
Mysore, :

Smt.Bebble Rezoric,

ed about 44 veers,
H?O lete P.Rezorio,
Driver Passenger "2 461,
S.Reiluway, Bangalore City,
No.932/3, Opp.Kiren Builoing
2nd Mein, S5th Crossg,
K.N.Extensicn, Yesuanfhapur

"Bahgalore-22,

Smt.B.S.Susheelamne,

wged about S50 years,
&?q late 8.Shenkar,
Driver Goods MR 492,
S.Railuay, hrsikere,
C/o V.S. Zaxwi Remana, Ne »32 /¢,
Railuaey Quartcrs, hrsikere, -

Smt.S,S5eresvathamma,

aged ebout 58 years,

mﬁo lete A.R.Srinivasa Rao,
Briver Goods MR 773,

S.Railvay, Vesuanthapur, ~
Bangelore. No. 19476, Sth Croes,
KyNyEgtension, Triveni Road,
Yesuanthapur, -Bangalore-22,

§mt §.Hansabal,

8geé about 5% years,

#/c late G.R, rinivesamurthy,
Goods Driver MR 760,
S.Railuay, Prsikelc, No,73/J, "
New Railway Quarters,
Yeswenthapur, Bangalore-22,

Smt.,P,Savithri, :
aged about 52 years,

U?o lete P.M.Panduranga,
Oriver Goods MR 712,
S.Railuay, Yesaanthapgr,
Bangalore-22,

Smt.Mastan Bi,

aged about 60 veears,

M?o late Mohamed Sherifr,
Driver Passenger MR 419,
S,Reiluay, Shimoga Town,-

Near Anjaneya Temple, Hassaﬁ Road, - .
Arsikere, . . oo APPLICANTS

’ ....Contd./“

o W - T o

e gimmgn

FERE v Eie: EREEARRE | S



- 144, Sri Prasad Kiran, o

-~ . aged about 24 yesars, 3
S?o late. Govindasuwany, '
Shunter MR 386, S,Railvey, . -
Arsikers, C/o §r1n1Vasan, S
‘Railuay Ticket Collector, .-
Neer Reiluey Under Bridge
Hassen Road, Arsikére,

145, ~$mt,Rachel D'Monte.
ed .about 58 ymears,
U?o late HoR.D chte,
DriV°r Mail MR 25
S.Railuay Bangalc*e,
" No.220.. VST Raad; | |
Opp.Banasuadl Rai¢Uay Btetion,
8angelore-84, . '

145, Smt, Nishajen,
ed about 58 yzars,
U?o late Syed Rbaul Freuzz,
kssistent Guerd, &,Ruilvzy,
Bangelors City,
C/o Syed Chouse Pashe,
No.304/1, Reiivay GQusrterc,
M.G Colcny,'Bsngaloreuiz.

147, - Smt,Rsiyajan, = :
ed sbout 60 years, o
M?o late Tajpeeran
Passengev Deiver MR 5T
S.Railuvzy, Mysore. Ne
R.V.LayOJi iesnacdripu
Béngﬂlore-ZD...

[

0

i
6’
T ol

148,  Smt. Fnnamary,
' ed ebout 43 years,
U?o late A.Chendran,
. Shunter MR 359, S.Railuay,
Bangalors Cantonnent

Muthemma Garden (Chinnappa Gerderj,

Munireddypalya, Bengalore,

149. Snmt. Jyothilakshmi,
‘ ed about 50 years, : .
W?o late Chinnavenkata Remsnepba,
Diesel Rsslistant MR 567,
S.Reiluay, Arsikere, Glo Jeyappa,
retired postman, 1 Cross,

Douwn Line, Hessan Roed,.

Arsikere,

glaren Singh S.ke ,

~&forS hhejeneysram Tivri,

o R~No.ézgw§ Railway, -

c;rsikere,f osamane 4th Croqa,
LF \

« "WWCX W\f j" I/
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152,

153,

154,

155,

156.

157,

\/

RS

KyMadurai, = = -

S/o0 Kelu Moudaliyar,

jaged ebout B8 years,

Geods Driver, MR 680, ,
9.Rgiluay, Shimoge Touny..:. =~
Feh Lolony, Neer Railuay Statiunj
Shimoga Toun<577 201, - = -

H.S.Sathya Ngfayane)y
S/o H.Srintvasalah,--
aged about 63 yeér':"s” By

[Shunter ;MR 797,

Bangalote City, S,Reiluay,
No.17, Remekrishnaiah Street,
Seshadriparam,

Bangalors-560 020, ‘ |

Kousalya Bai,

aged 52 years,

M?o late K.Keroji Rea,
Driver ‘Goods MR 63.,
S.Reilvay, Mysora,
No .8W/R, Loco~Cdlnny,
Reiluay RQuerters, ‘
Yadavegiri Poet,
Mysore~¢p,

RePram{le bai,

aged about 50 years,

M?O late J.Sathyansrayara,
Shunter MR 748,

banga;qxg City, S.Railuay,
No.3y Beeradeveru Gudi,
Ranasinghpet, 4th Cross,

?angagggg_City.

Khamrqqngﬁa, :

aged abaut 43 yeeors,

W?o late Yusuff Sheriff,
Shunter MR 835, S,Reiluay,
Bangelore Cantonment, No.99,
C/o Sajjad Sheriff,
Jadidasnagar, 3rd Crdss,
B.J.Halli, Bangelore-~45,

BsN.Nagaraja Rao,

8/0 BuNoMoorthy Reo,

First Fireman ML 1525,
S,Railusy, Mysore, HWo,112,
Kanekagiri, Municipal Farm Read,
Vidyaranyapuram, '
Mysore-570 008,

Rrokya Mary,
é ed about 60 ysars,

wﬁo late M.Chinnaswamy,
Oriver Passenger MR 82,

Q,Railuay, krsikere . ;,, RPPLICANTS

es .Con'td:'/- )




i, T

e e
gt e e

e e v g e ST

A6,

159;;%F Rrokya Dase,f'“

.Balvathagrama,;
Nysorq-5705015.

Uik ,Selyatrangam, " DT e T e T e RES
28/0 V. B.hppaiah Nudeliar,"f>fﬁ“f”f T T e A
. ‘aged emout 63 years, . -t o SR S R
*  Driver Passsrger MR 483 - 100 TR I BRI
- 8, Raiany, Bangelare City, S ' TSR
No,. 63, Pillenne uarden, T S R N
III Stege, Railuay Layuur, e . - - -
Bangalore-SGO Uda. _ : : | . - B

:S/o M.Francis (;ate) R R
‘aged ebout.24 yeers, - o -
Driver - Passenger MR 504, _ : ‘ _

S.Railway, Harwhcr 1 Cross, - - S
01d ﬁrlapur, Guthaor Post ' B S
Harihar - 577 603.

160.' M. Sundara,
: ed about 55 ysars, : y,
W?o late G, thizaju;u Naiay, ’
“Driver Passenger fIR 90
. 'S,Railvey, Bangeicre City,
fNo.ZOB,fRBH £olony, Whitefield Road
- Madhevepura Pos
'Bangelore-sso 0&%s

- 45 aroja ' '

ed about 54 years,
'N?o late D, Rrumugen,
First Fireman, S,Reiluay,
Bangelore City, No,U/41,
Selvanagar,. Okalipuram,
Srirempuram P«0., Bangalore—21

162, - Shanthamma,
ed ebout 60 yesrs, .
30 1ete Sunder Cabji, -
Driver 2oods MR 705,
" S,Railuay, Hariher,
No.79, Cld Arlapur,
Harihar.

163(~aﬂnthoniamma
ed-sbout 25 years,
S?O late B,Sandisgo,
hunter MR 805, S ?aﬂlugy,
Rrsikers, NarAan Ville,
Behind St.Merry's Churﬂhﬁ
Rrsikesre,
T

‘64‘*“ fPhuomina,

w7 Taget éiout 57 yeers,
¥ Ff e ﬁ?o\late C.Anthony,
[ hun\ter\m 537, SyRal Iuav&
! %( Er81kereA Behind S&ilarry*s :
ca b 3 o REPLICANTS,

‘ o QQ Bontd 0/
' ¢ .



166,

167,

168, C

169«

.
e T e el LA BTy
A I u

L 28 4

’ 3allath Nary,

ed gbout 58 years,
U?o late Arokye Suamy,
Shunter MR 219,
S,Railuay, Harihar, » T
C/o Thomes, TXR!'a Dffice, .
§,Reiluey, Biruxr.. '

P Dhanalaxmi
ed sbout 49 yeaxs,

?o late P,Muniswamy,
Driver Gonds MR 683,
S,I ?al1uay Hariher, :
8/o lete Sunder Galiaii,

No.79, 01d Arlapur,
Harihar.

Kamakshiamma,

aged about 58 y=ars,
M?o late Chokkalingaﬂ,
Shunter MR 227
Yeswanthapur, &o 48 A
Selvanagar, Behind Bayvi Talkics,
Srirampdren, Bangalure-~21,

S.Railusy,

Fletcher,
S/o R.Fletcherx,
aged about 62 years,
Driver Passenoan MR 381,
S,Railvay, Mysore,
No,58/59, Kennedy Nest,
PushpagiLi, Mysore,

Razia Khanum,

~ ed about 28 yéars,
o/

170y

171,

v

o late Abdul Hameed,
Shunter MR, S,Railuay,
Arsikere, 6/0 Md.Abbas,
Gopal Singh Quarters,
BoH, Road ﬂrsikere.

Mazbool Jan,

aged ‘about 49 years

U?o late ARhmed Baig,

Shunter R 521, S,Railuay,
Bangalors City, C/o Afroze Beig,

‘No.99, 3rd Cross Road,

‘Iadidas Nagar, D.J. Halli
Bangalore~-45,

KeV.Surappa,

S/o Venketanarayenappa,
aged ebout 72 years,
Passenger Guard EMB 887,
S.Railuey, Hessan, Na.8i3,
9th Main, 4th Block,
-Jayanagar, 8angalore~1..

oo ﬁPPLEC§NTS

«e.Contd, /w
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172, R, Srinivaean,,
‘*fS/o Remesvamy, -

" -aged about 64 ears,
- Driver Goods MR "755,

S,Ralluay, - Bangalo:e City, -

"~ No.62, 11l Cross,

173,

174,

175, -
- 8/o C.Narasimhachar,
' aged atout 59 yeers

1764

177,

178,

&:‘
! (
\Q¢é~zr“irlvﬁﬁ?jf

(c

K, N.Extensioné Yasaanthapur,~'

| :Bangalore - 2

s, R Sarasuathi,
ed sbout 50 years, .
U?o late S Rajagrpala XA

" Driver Goods MR 737,

Yesuanthapur, S.Reitvay,

‘No,28, Anajena Nilaya,

TI Nain Road, H.K.Nagar,
Yeauanthapur, Banga'oru-zz. .

Farida Banu,

agad sbout 35 years, -

W/o lete Syed Nisser,

Dissel Assistunt ML 1247,
S.Railuey, Arsikere, Mo, 22E7,
Rsoke W3st Cross-20, '

_Mysore.

C.N.Sareeranqga,

Rssistant Guarc EMT 726,
S.Railuay, Rrasikere. :
No.46/2, 81d RUS Road,
Rrsikere,

E.Chandra Bai,

ed asbout 54 yesrs,
N?o lete Y.Ekambaream,
Driver Goods MR 379,
S.Railuvay, Yesuanthapur,
No.4371, 3rd Cross,

. 13th Nein, Subrnmﬁnyanagor,

Bangalore=21, -

Philomina,

ed about 58 years,
M?o lete T.Frokyasuany,
Briver Mail MR 18,
S,Railvay, Bangalore City,
No.21, Hanumantheppe Roed,
Kammanahalli Rawnsuemy HblVﬁ, _
Bangalore—SS. '

M. K.Pankaja,

?eﬁZ%b t 56 years, C
@Wka‘ggkﬁgfishna_Iyengar,. '
ssenge «Glard EM8 371
’éi&uay,

nhgalore Ci+y,

’No 1562, AR\ Centre,

Vi%gékanyébﬁrnm, ﬁysn;e-arc oos.

L K 4

APPLICANTS,
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151.

102, |

e 26 0o

Bo JaYamma,

aged sbout 57 yesrs.,
w?o late N,Basavare],
Driver Passenger MR 79,
S,Railuay, Arsikere,
C/o 8.Vasanthakumar,

‘No.6/C, Reiluay Quarters,

Neer Children's Park,
Bangerpet.

Zailunnisa,

aged about 60 vewre,

U?D Syed Yaseem (1ate),
Driver Goods MR 4%0,
S,Reiluay, Mysore, No.2599,

'5th Cross, Mousa Diven Khana Fioan,

Mandi Mchalle, Mysoze.

A.Rghimem Knan,

S/v Imen*Khan,

aged akout 69 yecars,

Shunter MR 300,

S.Railway, Harihar, .

No,452, I Cross, Ganchinsger,
Harihar. ,

Prapullakshi,

aged about ®1 years,

M?o late Christopher Andreus,
Driver CGoods, MR 570,

_3.Raildayt Mysare (SKLA),
e}

No.94/8, Loeo Colony,
Reiluay Quarters, Yalawagisl Fest,
Mysore-20, '

Gayatri Shanmugam,

aged ebout 38 years,

U?o late S.3hanmugam, -
Briver Passenger MR 205,
S.Railvay, fysore,
N0u91,“VR6‘Raiany Quarters,
Mysore-20. '

N.Narayanasuamy,

S/o Narasapps, ,

aged about 62 years

Shunter MR 440, S,Railuay,
Yeswanthapur, No.5/6/47,.
Laxmipurem, Near Railway Station,
Hindupur,

N;Nohiguddin Khan,

S$/o M,Abdul Nabikhan,

aged sbout 63 years, -

Guard Passenger EMT 461,
S,Railuvay, Mysore, No.2244,
Sauday Road, Laskhker Mohells,

Meena Bazaar, Mysore. ... RPPLICANTS

) .Contdo/-
A
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185.v;gictor,>,h e U R fﬂﬁppltbants in, Sl No 120 tu SO
| §/5 Josep o4 86 ere applicants in,
- aged about 67 years,,, SRR o 77/92 :
Shunter MR 315, - = : NS . CEL T el
S.Railusy, Baengalore Tity, o - - I
C/o F.C.Nathan, No' 2, N L S
‘ Muktha Gerden, - o
. Spur Tank Road, Chetpet, :
Medres - 600 031, <

‘187, K.K.ﬂaJarathnem, . T
- SfoK.JR. RaghaVan,

retired Brivex 'B!' Grede,

Staff No,P,5521,

“Rajaneesh‘m Shoranur.

188, K.Uelu. 5 o Unnerd,

.. .Retired Guarc 10 Grade,

;' §,No.6314, Devaki SHdanan,
o -Nedungathoor, Shoranas - e

- 139, K.Kesaven, ‘S/o %gw%hy, | ;
P Retired Guerd '
34.N0.6066 L
. Shanthi 3haVan,
Veloor..

190, P, paramaSUaran Neir,
570 Krishhan Neir,
Rétired Guerd g’ Speciel Gracde,
S.MNo,5077, Pedinchare Chonal House,
Shoranur~1,

191, V.CeSankunni Naeir,
' S/o Achuthean Nair,
Retired Guard g’
Special Gmare, S,No.6172,
RKikkara Housse, Kavalappara,
Shoranur.

192. P,Sundaresan,
S/o Kunhikoran,
Retired Driver B8
S.No,P 6439,
Vanajas, 4/7]
Bpposite Providence High Schoo¢,
Gandhi Road, Calicut.

193, A.Doral Semy piliai, ~ Applicants in S1.Nu,
S/n N, Arunchalan Pillad, , 167 to 193 ere
Retired Guerd ' YA® Grede, ' agplicants in 0.k.44/93,

713, Gift House,
Sheranur, ves RPPLICANTS,
: ' <esContd, /-




: i |

R.Raman Néir’. :

C e

S/o K.Nerayanen Nelr,
Retired Driver 'B' Staff,
Ne. P 2314, o E
Raviyankendath House,

' Chuduvalatheoer, Shcranur -’1.'

| 195.

E;K.Ramahkutty Neir,

5/8 Kanran Nair,

_Retired Guerd Speciel éraﬂe;

195‘

1 97“

5.No,6096, Mundenath Hetse,
Cheruthuruthy Fost, -
Trichur District,

‘R,Krishna Naidu,

S/o Ramakunhan Nsidu,
Retired Driver ‘&Y,

S.Ne.F 6445,

Nellisseréparambil'Houae,v
Mudaliar Street, ‘
Shoranur -~ 1,

L.Manikam Mudaly,
5/o0 C,Lakshmanan Mucely,

_ Retired DOriver 'C°

198,

198,

S.No.P 4026, Manickanivas,
M.G.Read, Shorenur-3.

T+V.Sreeman Pillai,

S/e T.V.Ropan Pillai,
Retirea Oriver 'A' Grade,
S,NnysP 1794,

Sunil Vihar, Ganeshgiri,
Shoranur-1, S

E.Paramesuaran,
S/e P.N.Sghrasanama lyer,

~ Retired 'AR! Special Grece Guard,

200,

-Retired Guard’

SN, 1495, Devi Nivas,
Nedungetur, Shoranur-1,

) A-:‘Al -42.8__-0\.4 -
R e

T.Sankunny Nairh'S/o M,Pchuthen Nair,

tAt " S,Ne.6459,
Padmalayam House, Paruthiprs,
Sheranur. o :

C.Balekrishnan, -

S/o T.Sankaran Nair,

Retired Oriver 'B',

Staff No, P 5702,

Krishna Vihar, Vellathsel Nager,
P.0.Cheruthuruthy,

Trichur Pistrict.

hRpplicants in 8l.No.
194 to 201 are
applisants in O.A.45/93,

ve. MAPPLICANTS
see @ C»Ontﬁ'-/"

4
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203,

204,

285,
206,

207.

208.

e J/ah-:»ié.agg-;.gnga

K.Gavirdan Kutty Nair,
S/n-C.K.Achuthan Neir,

Retired Driver, Staft No.F,2833,
"Rt Special Grade, Vedekkekonnanath

House, Chuduvals‘hur, Shoranur - 679 121.

P.Remenkutty Nair,

S/o T.K.Snankaren Neir,
Retired Guard "“A"

Speciel Grade, Staff Nao,
E 14671, Pullconni House,
Chuduvalathuyr Shoraiur- .

P.Narayana Pillei,

S$/o P.Krishnan, Retired
Driver WC%, Staff Na,P 3504,
Poovathingal House,
Kizhskathil, Panntnipra,
Shoranur-1.

S.Raman Neir, $/m Krisrnan hedr,

Retired Criver WLV,

Staff Ne,P 7065:, Stemtical niuse,

Chennthumenthi Paet,
Trichur Districti.

V,Narayanan E£zhuthachen,
"~ §/6 BgyVelu Ezhushachen,
Retired, Lecs Shunter,

S,Ney P 8117, Bevasamperambil Houee,
Mannenur Post, vie Ravelapalae

K.Chellan, 8/o T.Karuppan,

. Retired Driver “C%, S,NesV3,
Muthukurssi, Kunnath Houss,
Genashgiri Pest, Shoranur.

K.P.Gopalan, S$/s K.Narayanan Nambier,
Retired Guard "B"m S.No. 7525,

“Leela Sadan",
Reilwey Booking Cflice Rced,,
Shoranur. o

7oa "hm..l(es

- Perugan,
“I.F.Man 'B',

‘J 10026,

athil House,.

avan, S/e

Gho akulam, Shoranur.

M.Sankaranarayanan,
S/e Govinden Nair K.,

Retired

Driver “A® Speciel,

S.No. P 2911, 'Rama Nivas',

» i
VA‘(r/;u
}‘ . . 3
' ¢ &

—~—
55

~N ¢

~Ring=Road, Manjaked,
éuxﬂﬁﬁﬁma@ el e

[
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211.

¢ 30 [}

K.hchuthan Nair,
8/0 Achuthan Neir,

" Retired Loce Shunter,

212, .
213,
214,

215,
216,

217,
218,
219,

220,

8,.No. B 6054, Kadambet House,
Mundamukam Amsom,

Post Ganashgiri,

Shoranur-3,

C.Manimuthu, S/o Chambake
Mudelier, Retired Driver "E",

S, Nn.,P 7492, Nambaznthodi rcuse,

No.179, Mudaliar Street,
Shoranur-1i,

KePesGovindankutty,

Since deceased by Legal Repiesentative;

Smt.Sulochane Amma, H.Nn,5/%8%,
Namban Thodi, Mudaliar Jtreet,
Shoranur-1,

.E,Balasubramanis Menon,

S/o Madhava Rao, Retired,
Driver "™B" Grade, S.No, V b,

“Geetha Nivas®, Ponnemengalam House,
?

Shoranur.

K,Sankaran, 3/0 Madhaven K.,
Retired, Oriver "A%, $.No.F.4305,
Kayanathuthedi House, Kallippadam
Shoranur - 2.

V.K.Velukutty, S/0 Kelu Neir K.,
Retired Driver "&%, 5,No,9730,
Karthika, Kanaleppara,

Shoranur.,

M.Velu, $/o Velu,
Retired Driver “B" Grade,
Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppara P.O.

P.P.Velukkutty, S/o Shanku,
Retired Driver "B%,

%, No, P 7192, Padincharvettil House,

Karakkad, P.0.Kavelappare.

P.T.Ouseph, S/o Thomen, Retired.,
Guard “B™ Grade, S.No, 9431,

Yayyappilly House, Vappalassery P.0.,

Angamali, Ernakulam.

P.Krishnan, /o0 Imbichyadi,
Retired, Driver "&" Grace;

s, Ne, P 5730, Krishnaghar,.
Nedungethur, Shoranur=-672 127,

S1.Nos. 207 te
216 are epplicants
in 0-'“046/93. :

veeo APPLICANTS

o0 ogontdo/‘

. &

Rid

Fmedp sre e

A et 5 R B -t THt e

03 Sy e me et

R R - - oo G 1 R ot i o Bt <o S Ao e 4 23 -



221,

- 222,

223, .

224,

225,

- 226,

227,

228,

o

~Reg

8/0 M. Imbichikutty,

Retired-, Driver'WA"

Special Grade, S.Nn.F 2897,
Pilassery House, P.0.Vengeri,
Via Calicut. : -

M.P.Kesaven Nair, -
S/o P.K.Chandu Nair, Retired.,
Fireman "B%, 5.No.9461, _
Chemmanassery Padinhara Heouss,
Kottonol P.0., Calicut,

P.K.Remapanicker,

S/o Chamy Panickerg_
Retired,, Eureed.®A" Grade,
S.Ne.B284, Navaratna,
FP.0.Kunniampuram,
Ottepalam=-4,

K.Balakrishna Menon,

5/e¢ P.Madhave Menan,

Retired Driver 'A!

Special Grade, Staff No,P 2437,
Kerandathil Hcuse; <erancathil
Trichur - 1, '

%.P.Chinnan Menpon,

‘8/a P.Sankunny Meren,
‘Retired Guard 'A'

Specinl Grade, $.Nn,9333,

 Rlangat Ushas, P«0.Pulaked,

Viz.Chelakara, Trichur,

M.P.Gepala Pishareti, »
S/e C.P.Raghave Pisharcti,
Retired Guard Special Grade,
Paornima Manjakkad,

~ Shgranur-679 1214

C.Chendrasekharan,

S/o M.K<Mennn, |
Retired, Special Grade Guerd,
S.Ne.7618, "“Gekul®,

BRshak Nagar, Kamboni Roed,
fyyanthele, Trichur~3.

VoM Abdul Kadif,
S/a VMiMochamed Haji,

t
-.ane,

Retired, Guard 'A'! Special Greade,

S.Ne.9826, 20/163, “THrupatni®,
Pesthol, Trichur. ‘

QﬁfﬁﬁhaSkaran,WS/o 0.S.Paran,

¢Pin-680700U7.

~~Retire¢ CGoods Guard, S,.vs 0 1330,
£ ! giyégbqrath Houss, P.0. :
“fgo,J’K;ofkangmﬁry,,Via; Trighur,

$1.Ne.217 to 223 are
anplicants in 0.A.47/93,

S1,No.224 to 229 are.

applicants in 0.K.48/93,

.+» RPPLICANTS
L) C'ntd. -




, o

230,

231,

232,!

2373,

234

235,

23

237,

23

23

'
1

6.

8.

‘K.M.Uanajaksﬁy

) 32 c"'c’.'b

; P.Nareyanan,
 S/o Sankaren, Retired,
. Special CGreds Guerd,

s.Ne.EE 86, "“Ushas®,
Rayaroth Pafamb, P.0.Paral,
Tellicherry-670 671,

"\ o .Sankaran Nair,

8/o T.Narayenan Neir,
Retired ., Guard 'A' Special,
S.Nb.12746, Ashirvad, Pevel,
P.0.Koothuparamhe,

| Pin-670 643.

C.HsBalan Nembiar,

S/o Kunhikrishnen Adicdi #,,
Retired Guard, &' 7:i._.7
S,No,%997; Usha Bhavan,-
P.0.Knttayampoil, Vie, Tellicherry.

‘M,Padmanabhan Neir,

S/o R.V.Krishna Meron, Retired.,

Driver 'A' Special, S.he. P 5704,

Davi Nivas, Kottasrathumparsz,
P.0.Azhikode, Capnanore,

K.K.Susheele, 4/e Late
U+C.Bnandan, Retired,, Driver ‘Gt

S.Np,2635, “Apand* Viher, Ylavil,

M,Narayani, ¥/o Late K.P.lNarayenan
M

Nair, Retired, Guarc e,
SN0y 1903, Madathil House,

P.0yChirekkel, Cannanore- 670 011.

K.Kunhambos, $/n Rppu, Retired.,,
Shunter 'B', S.Ne.P.5331,
‘Packkadam House,

P.0.Trikkripur, Kazharged.

1 W/o Late C.H.Gepalan,
Retired fuard 'A!' Special,

$.Nn%9498, Chettiyam Veettil,

Near Railuay B Cabin, Badagara.

$1.Nwe230 te 238 are

R.K.John, S/s Aud.Kurian,
applicants in 0.k.49/93,

Retired,, Guard 'R!,
S,Ne.9083, Ariyatht Peranbil
House, Pallem.P.0.,

Kottayem - 7.

R.Merappan, 5/ Rama Gouwndan,
Retired Dgiver, 'C' °
staff Noovp¢2718, ED“118 ’DQ

:Railway Celeny P.0.,

Erode - 638 002. ‘ 'oss APPLICANTS.
» e .‘CDn‘td. /"

¢
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» 240, ,K%CEAallappan,x
5/0%5.Chinnappe,Geunderiar,
Retired,Driver R: Specialy:: .
S,Ne,: £ 294634B00r; T D4f’
Parvathi*Krishnan Stregty:!
Kollem Palayam, . B
Eredawd 26 . '

241, E’t.Karuppannan, S/a. pfl'.lgl'c_ L:Lu.r‘(.u.re .
‘ Retireds,:Driver. I LIRS
S.No, P 358850
Koraka*tu Valesal
Door Ko, 5229/5 ﬂ& FaaVur/ ?.:.,
Erode—?. .
242, M Kandaseny,gs/o Mereppa Lounden;
Retired_Q:iyox 1LY, S NouP: 2439.3,
9$4Bﬁ6,,BHNfRoe6 Erede-638 G024

243, % Nuthusauy,wsxo:Pa*ani Goundexy,
Retured Driver!C', S.:ia.P. 370&y:
Raghavanda Vegar, trede-.. ;

244, A Ramasamy,ns/o Aya- Gduhh«ns
Retired, . Braater' sl .An ZJac
Pudhupalayam, -Joay.. 246,
klampalayam POy Erode-B. L

245, S“Kandasamy, S/o,Sengadan,u@
Retired.Driver 'C'y "
Staff No,P.4103; Ragevanaadar - :
Nagar, Door. No...PAB. 18, Favery R«S., .|
Erode—?..,n

246, CzKumartasamy,: /03 Chellappa: Gounder,

' .Retired.y Fireman-tB8'%,: S, No.P 7885,
Bootr- NG.APPI 283,1PudupaIQYam,-
Allampala'am Post,aErodn—Bv.g

247, T 3 Peerakhan, S/OJTGJ « Jamaldutheen, -,
Rex ired, ey Derer TR
S.No, Vs .38, B No 94 Ralluay CoXony.
Post, Erode. :

248, WelapparGounder,;K‘ "
: 'S/o Kolandar@eunder.gr,
Retired,pShunter 58‘f>”
B aNa, P 3170 :
Puthupalayam, Kattoor, L
Alampalayem: Post, ¢ -
Erode-%s: .’ ’

| 249.¢&§7§ggg;p?nnan,
/0«'\‘ et iTede L
o N0, P. QBB.g Door No 19(, ’ _
ﬁbﬂubaléyém%%kxarkam, , R
ﬁhkmpala?am, 40, sZrodo=d,. .., v+ w o APAPPLACRSTS,




250,
- S/o Ao Gounder,

251, |

253."

255,;

252w

) 34 Ado

A, Nallasamy,

Resirzzd., Oriver tg',

1 §.No, PT3 10237,
. D,No.280, Puthupalayem,

Alampalayam P.0.,
Erode- 0

N,Kaliannan,
S/o Ngllagownder

. Retired, Diessl A°s&stant

5,No. P 4011, Sastri Naegar.

: D,No,55, Near Warer Tani,

Erode b58 002.

K.Ramasamy,

5/0 Kalianna Godndan,
Retired, Shunter ‘B!,
S.No.P 3958, D.No.B7,
Bdappalli R.u: Pest,
Cavery, Erede-7.

P.Sengeda Gounder,

S/o Palani Geounder, -
Retired,, Shunter B,

S¢No, P 4429, D,Ne,585,
Edapall] Uiilﬁge
Pappapalayam, . Cavery R.5,.,
Ersde—?.'

P,Muthusamy,

S/o Peizni Gourdsy,
Retired, Shunter 'B',
S.Np.P SDn udhupe_aycm,
D. No 263, Agraharam,
Alampalayam P.0,, Erode-8.

V.Sengodan,

/o Velappa Gounder,

Retired, Shunter!B!,

S.No.5133, D.Ne.2/60,

Uttapalli, Plllayar Vil Street.
Cavery, Ersde-7.

Ke Chinnappan,
S/o Komara Samy Geunder,
Retired,, Driver 'C?,

. $,Na,P 3531, nvakathu,

257,

Cavery °. U., Colony Road,
Erone-7,

P,Venkkatachlam,

S/e Peruma Gounder
Retired,, Shunter igs
S.Na. P 4097, « 1/11 A
Karuthuvell Tnottam,
Odappalli, Cavery RS,

,Ernde-7.

... APPLICANTS.
L ‘_E‘o'ntd. /“



258,

- 259,

260.

261,

262,
263.

- 264,

' D,Ne.1/20

&Q

Sl.Nu.239 to 258 are
' appliaanto in 0.&.50/93

N, Velappan,"

5/0 Nalla Geunder,
Retired., Shunter 'g',
S.No, P 2647,
Cdapalli,
Cayery R. é., Erode-7.

T.P.Govindan,
S/o P.Kunhambu,
Retired Guard Special

‘Grade, Staff No.11159,

Prasanne N*ves, F.0O.,
Chirekksal,
Cannanore - 670 011«

K.Sreedharan,
S/o B.Achuthan,
S,Nn, P,3180

‘Thenai House‘ _
Cpp, Railway Station,
Chir.akkal pcoc ’
Cannanorr..

M Bal kr~shnan,

S/o Nembikutty, =
Retired., Guard 'A',
S.No. 15870,
Nanhkk.th House

Cood Shad Read,
Tellicherry,

P.KsRaman - Nall '
S/a0 P, Kurhambu Nair

Retired,, Oriver tal Special

Grade, S.Né, P 6446,
Kavinchalil, P.0.,
Azhikode," Cﬁnnanore-ﬁ?ﬂ 009.

V.N.Karthlyan; Amma,
U/o Late K.P.Janardhanan Nair

. Retired:, Special Grade Guard,

5.N0.9650, Ashok Bhavan,
Thamarakuzhi Malappurem,
Pln-676 505.

K.Govinden,

s/o K. Aruvan, Retired.,
Driver 'A', Preethe Bhavan,
Kalladathode, P.O.Mlavil,
Cannanore.

1kannan, S/o Ramﬂn,

t-ﬁ-ll‘ﬁ . %Guerd S N..l..:54

hathd%V”"
lya

APPLICANTS.
o e s Contdo/"

.



273

266.

267,

2684

269

270,

272 ¢

. Retired.,

v

(N 36 l.

N,Vasu, $/o Rem;othyi s

. Retired,, Shunter

S5.No, P 502& _
Kottiyath House,
P.0.Muzheppilanged,

Pin- 670 663, Cannancre.

P.K.Kannan Neir,

s/a Rppu Nair,. Retlred.,
Shunter '6', S.Nec.P.77°4,
Vaprkulathu Veyil,

Near Akliyath Templs,
P.0.Rzhikede,
Cannanore-670 009.

P.®.Rohini, W/o Late K.Lqendt, 'S1.No,259 to 268 are
Retired Shunter ngw applicants in 0.A.,51/93,

S,Ne, P 7173,

_Chambakachalil House,

r.0.Muzhapilanged,
Cannenore District.

- "C.K.Chancan,

s/o’ Ambadi, Retired Shunter'B',
S.Ne Py 8223 Kanavi House,
Ekkchi P. 0 Pel 1odp

Via,, Trlkkarlpur, Kazhargcd.

f..Nareyeni, W/c Late h,Krishnen,
éhunte:,‘S.No.P 7420,

Machirpurem Housze,

P.0. Cheruvathur, Kazargod,

 PuM. Hymavathy
271..

U,Io Late B, \. kﬁ“tmdm&f‘bl LT
Retired ©ri. == A Special, Guerd,
S.No. 4&33,4&maaninha‘

Ktq:g‘ Gowjar ddr L' High School,

endsv-1. Cannanore.

T.P.Leelavathy Amma,
W/o Late P.V.Kesavan Nembiar,

. Retired, Driver R Specisal,.

S,.Ne.4654, Kesava Nivas,
Near Elayanoor Temple,
P.0.Mundayad, Cannanora.

Veke BalakriShnan’
$/o V.Demoderan, Retized.,

Driver 'A' Speciel
S.No.-P 4361, '

a/g Reshmi, ’5.N.Nagar, ’
P.O Thottada, Cannanore-"7 +.s . RPPLICANTS.

e e QCOntd./-




274,

- 275,

276,

P.M.Sreenivasan,

S/o P.Govindan, Retired.,
Guard Special Grade, -
$.No.12054, 'Smrithi',

Post Vengeri, Methoth Paramba;,
Calicut., . -

P.Krishnan, ~
S/o K.Perumal Naidu

Retired., Driver Ty Specizi,

S.No.P 4360, 3/275,
Opp. Spares Land,
Vadakkanchery,

Trichur-680 528.

A,.Bhaskaran, S$/o0 &ppu
Retired., Driver 'C'
S.No. P 4301,
Byyanatu Parambu House,
Ayyappankavu Road,

- Kochi-18,

o,
iié.
'_ 273.
230; 

281,

Aff
e

b

K.Chryikutty Kannoli,

S/o Kandan, Retired.,

Driver 'C!', S.Ne. P 943G,
Kannoli House, Kacheri Amsom,
Desom, P.0.Calicut-673 011,

C.Madhavi, W/e Late
C.K.Krishnén, RetiTEd.,
Driver 'C', S.\e,P., 3737,

Krishna Nivas, Roolayil Fsaremba,

P.0.Kallayi, Calicut-673 053,

T.Kesaven Neir,

S/o N,Govindan Neir,
Retired,, Guard '8!, _
S.Ne.4956, Santha Sadan,
Chuduvelathur, .
Sheranur-67% 121,

M.Elias Aron Raj,

S/s S.Mariadess,

Retired A Special Oriver,
S,No., P 3702, ED 196 E,
Railway Colony P.0.,

Erode -~ 638 002,

‘C.Rasapps Govindan,

S/o C.Chinnappan, Retired,
shunter’ SONOO P 3631,‘

@wﬂéﬁﬁﬁfﬂailuay‘Colony P.0.,

S1,No,269 to 279 are
applicants in,ﬂgﬁ.SZ/QSJ

ve. RPPLICANTS.
...Contd./- ‘ .



282,

283,

y
287.

zéb;

289,

' .

.S.No,-P 1788, 43,

oo 38 4

M.Kasimir Leuis,

$/0 K.Maria Louis,

Retired,, Guard A Epecial,
S.No,%2118, Annadurai Street,
Neadar* Hed' ‘

. Erod@ 638" 002.

K, Muthusamy,,S/- Kelandai
Gounder, Retired,, Guard ‘B’
S.No, 12011 12 Ramamoor:ny
Street, Kollampelayan,
Erode-63%§ 002,

K.Sundaresan,

S/n N. Kalyanasundara Mudalliar,
Driver A Grade, S.Ne, I 2618,
Ne.48, Lenin Street. '
Erbde Ralluay CelonyPost,

© Erode~2, .
K.R.Lakshmanan,

S/o M.Rengasamy Karar,
Retired., Oriver °‘A! 7Lecial,
Staff No.P 4467,

Morth Eda Straet.

Bheema Nagar,
Tiruchirappelly,

: Pin-620 001

Ko Subramaniam,

S/o S,Xrishnasamy, Retired..
Driver 'A! SpECIEI Grade,
Lenin Street,
Railuay CnlOny Post,

Erode-638 002,

R.Gethuraman,

.S/o Rethinam, Retired.,
Driver 'A! Special,
S,No, P 2888,

Ilamathi Illam

106, Bharathi Palayam,

Novleppalayam Pels,
Er-de-2

M. Chinneppan, '
S/w C Moekkan, Retired.,
Dtdeet Shunter,

S.No, P 7785, 7/B
Railuay Colcny,
Erode-2,

- MeMarappan,

S/s M .flathan, Retired,
Oriver 'A' Speciel,

S.Ny, ¥ 3779, 107,
Keamalagam, Barathy Palayam -
Streef, fMulepalayam PJU.
Erode-?

«.. APPLICANTS
. -ociﬂat"o /-



. ) G.Samuel, S/w Gnenemuthy, .
- 290," Retired., Driver 3At - . =
. © Special, S.No,P 3224,
403-C, Railuay Celony,

<. R.Lingeppan, S/o S.Gyyavos,
291, Retired,, tht Special =
- DBriver, S,No,P. 4714, 19, - °
Kethukaran Street, = o
. Ko¥lempalayam, Erade-~2,

: i T.5.Srinivasen,
242, 370 R,Suaminathan - :
Retired, Driver 'A! Special ’ ; _ .

S.Ne.P 4339, 345 A, .
Railway Quarters, Raiiwey Coiony,
Erode-636 002, ’

- . P.Nemasivayeam, S/e M.N.Balzrandam.
293, Retired., Driver 'A' Speciul,
' S.Np, P 5511, L =18, .
Housing Unit, Periar Mager,
Erode-633 001., Temilnadu,

© KeM.Muniraj, S/¢ K.Munusuany,
294, Retired., Diesel Assistant,
S.Ne.PT3 10212,
Manickkavasagar Sireet,
Sastri Nager, :
Railwav Celnony P.0.,
Erace-2,

. L.Anthoni Suamy,

295, S/ Lourdu Suamy Pillai,
S.Ne. B 1419. 41/A
Reiluay Coleny,
Erode-6£38 ¥02,

M.Buepathy, S/a M.P.Mooka

296, Gounder, Retired, Driver
' '8! Grade, S.Ne. P %478,

- 17/F C1d Railuay Colony,.
-Erede-2, ,

. V,Balaraman, &/s: Vehkkatasuamy
297, Naidu, Retired, Driver !B!
Grade, S.He. P 9420, °
Railway Celomy, Erede-2,

.+ P.Rangasuamy, 5/0 Perumal Naidu,.
29¢,  Retired, DOriver 'B! Grade,
_S.New V223, No,17/8B
Mffﬂgﬁ%ﬁ%ﬁ%yayam Street, éro(EeZ,

# NIETRA IS . - S
- ﬁﬁi@ﬁ,f;gjﬁbglj§%éc Suami Nathan, S1,Ne.280 te 299 are
7299, *Rétirkeds Wriver "B Grade, applicants in 0.k.53/93,
EC g-.fwgggz, Docr 41470, - -
R Railuay Loleny F.0., .
W80\ Erbdec2 T ... 'RPPLICANTS.
3%\‘ L T HS Vi.‘“%/ /; . .Coﬁ‘td./—-
N e _
&




303,

v

'(; 40 .,

P.Pangunni Menon, :
S/a T.C.K.Neir » ' -
Retired Guerd 'A! Special, ~
S.Ne. 15200, "Fournami®
Nangapna Nager, P.0.

Olavakkot, Pin-678 002,

M, Krlshnan Neir,

S/e Kunchu Nair, Retired..
Driler, A Specia;,

S.Ne, P 6444, Srishilem,
P.O. Olavakket.

V.Sreedharan Naii,

S/o f.R.Krishne Pilled,
Retired, Guerd A Special,
S.NL.15202, Thuruthel,
Aymanam P.0., Kcttayap.

P.A.Rajan, S/o P.u.ﬂppu,
Retired Guard A 3pecisi,
S.No.16144, Hous=z Ne.a6/508,
"Reshmi“ Nea1 P.A.Cajeny,

-Coch*n—‘l

C.Kutty Nureyenan,

S/o V.C.Narsyanan Nair,
Retired, Guerd AR Spscial,
S, No.7625 Chembra douse,
Shoranur - 679 121,

Retired Guerd, S.Nr 16205,
Vazhakaleyil, Gngadikal Fe0.4
Chengannur, Pin-689 122,

P oK Koshy, S/o P.K.Koshy, : 1

Kel o Kurian, : ) ;
S$/o K.P (Lonappan ol
Retired’ Guard A ép601al

¥

§.M, 15216, “"Chandiri", - :
High School Road, $

, P(O‘Pbrappur, uia. TrlChUL 7
Pindﬁﬁg 552. !

N Ramakrishnan Nambidi _ ‘ 1§
S/p Chit-an Bhattathi“lpad -
Retired. Guard *A‘,,

S.Ng,.14044, "Karthike®,

Ramavﬁfmaeram, Trichur--680 631,

W/o Late: A, Rangen, Ret;red.,

Driver A §pecial,

S.No,F 4367, Sree Rsngam,

Punip- Engine Road, o
fleidkKat-678 802, «es PRPPLICANTS

.-.Contd./- %

£

F

: , _ B

N -Serajeni, ok
5

5

A

.




ETa P
Sizg
s,
s1w,
315,

316,

Panikkath House
)Kgllengade, Palghat
-‘V.Nadhavan )
" 8/o Ueluchaml Retired., .
Driver- A Sp901al S
S.No, P 2993, .
‘Balilath- Houae,-“’
Kuthupa~amba"Edetrara
_Palghat, ‘n-678 6‘1

KoMe Kunhimohammed

S/c K.Mojdeen “bya
Retired, Guatd. #C', '
S.Noi 6633, Cherudath Huuse,
Kuttamassery, Aluaye«rez 108,

R, Narayanan,“S/; B. Ru ram,
etirsu Driver Glois :
5 Ne, PTJ 10505, 120,
Jeevanantham Street
Poonthurai Réad, ~.of‘e-z

c. Kamarasamy, S/o Chinnappa
Gounder fetirad,, Drlye*‘

Sholap Pruvan, uuthanra Purem,
Erode-“m

T. S.Remanoorthy

S/¢ TakKe Sondarajalu
Retired., Driver tat Special
S.Ne.P 3540, 15, Sundaram‘
Street, Erode-2

R.Abdul Jeffar, "
5/e Abdul Keder Retived.,,
Driver, Geods, §.No v 44,
235 Kalyanasundaram Street,
Erode- 638 002,

S ﬁngamuthu, ‘

S/o V.Sitiia Nalcker‘
Retired,, Oriver

S.Ne, B 1365 D,No, 411 D

Railuay Co;ony,P 0..
Erods,

V.Selvarej, S/e. Uellejrm,
317.-{Retineo., Driver t'A?

S.No, P 3542, Telephone Nagar,

jam P, 0., Eroda.'

hJ.Nos. 100 to 311 are
epolluents in U.h. 54/93

sse MAPPLICANTS
,’ antd /‘R



318

421,

{
322,

7203,

324,

526 .

L) 62 LR}

K.Chinnapaiyen,

S/o hnuman, Retired.,
Shunter 'B{,

S.No.F 7458, 76, L.G.G.5.
Colony, U.O.C.‘étreet,
¥ollampalayam, Ersde,

M.Krishnan, S/o Munusamy,
Retired., éhunter,
S.Ne,10072, PTJ, S.N2,413 U
Railuay Colony, trodaz.

d

R.Thiagarajan,

S/e Remasuamy, Retired.,
Cuard 'A' S5,No,14332,
Thangapattalaikarar cane,
Popnthurei Road,

Erede,

R.Chinnaiyan,

S/ Arumugam, Retived.,
Driver 'A* S.No. ® "1t6
Ne,231 A, Railuway Cclerv,
Ercde, «

P.Subramanian, S/c &.Peleni,
Retired Gusrd 'A',
Staff No,7448, 112,

Vinayger Ksil Sircsef,
Sastri Nagar, Erede-€38 002,

S.Kennimuthu,

S/u Subbe Thevar, Retir=d.
Gusrd 'A'. §,No.16066,
Sundaremmal Illam, 11/8
KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R,Anganna Pillai,

S/e Rangaswamy Pillai,
Retired. Guerd,

S.No. 15271, 20 Nertn Chinpe
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District,

"V.Mari, $/e Venkatesar,
Retired Guard, S.No,125632,
No,III, "Thera Illam®,
Kurikaranpsalayam,
Mulapaslayam Pest,

Erode-2, Periysr District.

V.l.akshmanan, 3/8 §. Yadiveiu,

Retired Guard., S.Nw,13%535,;
Bharathipalayam Street,
‘Kurikeran pelayam, '
Mulapalayam Fost, Erode-2,

y Periyar District.

<
-

o

£

Ne,212 to 321 are
iicarts in O.k.No.55/93

.. APPLICANTS,
e QCOntd.'/-
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327.

328.

329,

330.

- 331,

332,

333,

334,

335,

- Manthepe, Podanur,
.Colmbatere—ZS.

Ve K Shunmughasundaram,

§/n k.S, Karuppanasamy,
Retlred., Special grede CGuard,
S.Nn,3/T 35, 194 E,

Railuway Colony, Near Railuay
Calony Post Office, Erode,

V.K<Unni Nair,
S/u K.Raman Nair,

Retired., Assistaat Cuard.

§.No.1902, Contchery Stre=y,
E“oae.

R.Lakshmanan, $/¢ Famaszmy,
Retired !A! épecial Guara,
S.Ne.7218, D.No.1%3,

Sestri Nagar,“sadayamp 2y el
Road, Erede. - Z, '

V.Suamyeppah,

S/o G.Visuvasam, Retired

Guard, S.Ne, 14101,

5 Karuppanasuamy Koil 111 Siveet,
Surampstti Reoad, trode-638 CUY,
Periyar District, :

R.Veeraraghavan,

S/o V,Rema Iyer, Retired
Guard, S5.Nc.1523%, Wc.9,
Tayumanasvar Street, -
Pundurei Resd, Erode-538 002,

K.Ramalingam, : ' 51 .Nu.322 to 332 are
‘applicants in 0.A.56/93,

S/o V.Kandasamy, Retired.,
Oriver 'A', S. Na. PTJ 10052,
Door Ne.16, East P?ttakarr,
Street, Erade-638 002, -

G.R., Samuel Raj,

- S/a G.N, Anandham Pillai,

Retired, Driver 'A' Special,

-S3iNe. P 2836, 23 A,

fanchayat Union Street

K.Kader Ali,
S/n Kader Batcha, Petlred.,

.Driver 'A! Special,

S,Ne, P'3726, 168 Waln Racr
Podanur—23, Tamllradg.

N.M 1u¢hw r$7 Naniappa

Go ,de¥ Retizddg, Driver 'At,

‘S 1’%5”@571 rthi 11z am,

W %P Loregﬁaed dhnur-23, . :
@33 Nadtfhil : ves APPLICANTS,

essContd./-
N o

ey —in o - R Y

e e



T

b

336,

'33G,

340,

341. .

342,

343,

o 44,0

S.Velusuemy Pillei,
Sf “p 4R, bankara1in?am Pillei,
Retired Driver '8! & N|.6437.

B,Ne, 360, Selvapuram,
“North Perur, Main Read, ™
. Coimbatere~641 526.

| K.Rangasuamy,
" S$/0 Kuppuswamy Naidu,

Retired,, Driver, al
Specialy S,Ne.P 0464
0,Ne,24, Main Roac,
Podanur-23, Tamil Nedu,

K.Ahamed Shericf,

5/0 A.Kader BatChu, Res ired,,
D~iver 'R! Speciel,

S.Ng.P 4341, Main RQPd
Padanur~23, Tamil Nz zdu,

Nangappa Naigu, -
5/= Venkettasuamy Naidu,

- Retired Driver ’B‘,

S,Ne, F 2498, Bajanai Kovil
Street, quanu'-LW
Tamil ‘Nacdiu.

K. Polanlao,&

.5/. Kuruppanna Goundser,

Retired., Ppdwsr-'A?,

S,N., B 4333, Na, 84,
Nilangaftur, Kedachanallur,
Erude - 10, ,

N, Palanlappan,

5/. Marappa. Geundey,
Retired,, I Fireman 'B',
S;Ne, P 4382,
Vellaikattur,
Kedachanallur P.O.,
Thiruchengedu Taluk,

K,Chellappan,

$/c Merappa Gounder,
Retired,, Shunter A

L3 Nn.9454, Alampalayam,
Pall:palayam, Erede- 6.

. Palanlappan, -
5/- ‘Athathappa G-uwder

_ Retlred Shawter, i’

S, Ne, P 7465, Nn.oﬂd A,

“Yelankateor, w ™

Kadachanallul, Erode 10.

WV .

-
-mﬁ_ﬂ#ﬂﬂw&*mﬁ&mwﬂuh&;ggﬂﬂﬁﬁ;M@x%uﬁﬂﬂfbmh‘ﬁm&w&xﬁuﬂﬂﬁawai”*":?%va

81 .Na. 333 to 339 are
applicants in O.h 57/93

.ee. RPPLICANTS.
\ ....Contd./—
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344,

345,

346,

347,

348,

- 349,

350,

Upstair 4th Crocse R

'S.No, P 3510,

\ﬁ%w,52f5§s
le"’T;:n"d\e{va
{3570

 (Ret it
2(

_\¥&

P, Gurusamy,, R P
S/o Palaniappa Gounder,*;~ '
Retired, Drivex MA', :

S,No, I 7160, Nn4ﬂﬂﬁ;

L.G.G.S. Coleny,

Kellampalayam, &fﬁde-Z.x

R.Kumarasamy, ,
S/o Ramassmy Gounder, -
Retired,, Shunter Loco,’
S.No.P 6315,
Govmndanoalayam,
Rlampalayam P.N.

V1., EI‘Dde.

G.Samuel Durai Samy,
S/o Gnanadurai,

Retired., Driver 'ﬂ',
Spl. S.No, P 3107, 32
loaa,
Paramasivapuram,. L

Y Sengodan,

S/n Velappa Gounder,
Retired.. 5hunter/luco
lankattur,
D.Ma,54. Pulapalayam . 0.,
Kadachanur (Vi‘lage) :

C. Nachlmuthu,

S/o Chellecps Gounder,
Retired,, Shunter,

S.No.P 4384, Pnclapalavzw Fas
Kadachenellur, Palipalayem,
EI‘Ode"so

T.S.Alimoideen,

S/0 T.J.Shirfuddin
Retired., Driver 'A',
Spl. 5.No. P 3260,

47, T.J Shirfuddln Street

.Sestrl Nagar,

Neaer Railuway Celony,

‘Frode-2.

V.N.Ramankutty Nair,
S/o V.Narayanan Nair,
Retired., Driver ‘', !,
S,No. P 2310, ﬁuahoalaya.

H, Noslégig Callege Roac,
aTghat™Rin 678 COl. |

Ry :
,RmNawéQ@na Iyer,

sy Gu@ﬁﬁ lA sﬁl. ’
10472, CN-../780 , ,
Slngie treab, .

S

S. N&?
Vidya

Ulo Kblpatgu;f

algudi—521-682.

S1.No,340 to 349. are
applicants in O.A. Sqéaa,

APPLIC“NTS
Contd, /

q "
‘ %
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ssp | Retirsd., Driver '8, . - -

355,

358, -

359,

360,

S5.No.15394, Pslakkott Houss,

g Kaduk“enkunnan,
" Palghat-678 005.

'N.Ueiukutty,

_‘//Tannissery. Palghat. L eee A?ELICANTS.

.;0446§

S.ho, F 5287,
Kurungad house, ,
Maruthe Toed, Pslghat. .

F. Krishnen,

S/o R.Arumughan, Retired.,
Driver 'B', S.No. P 9449,
Chungath Heuse, Kavilpad
paobo P) palghat-" 7 LY ¢

F.Sukurersn Neir,
.S/o- P.Sankara Menor,

Retired., Psst, Geszd,

Thenur via. Porli,

" Pafighat-678 616.

?.Govindan,
8/o P.Sarkera Menon,

~ Retired., Guard ’B’, ‘
S.No.2024, Srivelasanm, ' L i

H,Ne,M,€/33, indire’Nagaz,

Kallepully, Palghst-5,

R.Narayanan, . : vi

S$/a V.Raman, Retired,, : }
Driver 'A', S,Ne. P 9B47, , : ' :
Chandrike Nilayam, 4 ;
Korathodi, -J

S/o Narayanasuamys

Retired,, Driver '8', .
S,Ne,PTI 10113,

Fmbalaparambu, ' '

Near Madrasssa,

Kavilpad, Palghat-17,

T.Velayudhan,

S/o Theethy, Retired.,
Guard!'C!, 5.Na, 16223,
Devi 8adan, Pottakulem,
Kavilpad P.0., Palghat.

V.Visuanathan,

S$/o Kubhna., Retired.,
Loco ‘Shunter,

S.No. P 5184,
Vellenkad, Kzvilped,
palghat-1 Te

V.Vasu, $/o Veleyudhan,

Retired., Driver 'A',
S.Ne, P 3164, Chandrasoudham,

ese e C.ﬂtd./;




e 4T us

B

V.Medhavan,

361, '570 Velayudhan,
Retired,, Driver 'B',
S.Nu. P 9868, Rahendre
Sadanem, Melepuram,
"lavskkct, Pin 679 002,
Palghat.

T.V.Veleyudhan,

362, s/o P. Yeeran, Recired,
Guerd 'B', SoNO.GB’J,
Thurakad House, P.O,
PerungottukurL531.
Palghatc )

V.Sivaraman Nair;

363, S/o K.Kesavan Nair,
Retired,, Guard 'A',
S.No,5852, 72/R,
Instrumentation lewn shigp
P.0. Kanjkode he;t,
Palghat.

, S.VUeeraresghavan,
364, - 5/0 ?.Singaram, HKesired,,
Guerd 'R', & Na.14,‘z
H Ne. H-2 Housing Uﬂlt,
Karamadal Road,
Mettupel ayerm,
Pin-641 301, Tamil Macu,

M. Narayanan Neir,
765 S/. Thavitta T ,er,
* Retired,, Diesel ASbte
- S,No.,P 9444 '
Mquakkara Hnuse
Fuduppaniyaram P Je,
Palgheat~678 733,

: KeKeSuvmamania Iyer,
: "S/s K.S.Kuihna Iyer
366. i
Retlred., Guard ‘U
S.Nn,1849, N..3/126,
L+N.Puram Ulllage
Palghat,

: P, Balakrishnan, ‘
367. '5/' $,Ukkande Warier,
RPtired., Mail Guerd,
'S.N0,14067, Harivas,
Ka*l?fﬁlamgara,
3$bakkaa;“ve 009,

& T4A vKug aran.
/e T ﬂ.ﬂbmiuttan

‘36%%£§€R ized e tﬁ:
iz etired, O 1ver,
Vo ls, NS "'943&’; /

X

O
\;ukfﬁ%?hﬂengaL)Horse, Nclppuram,
W P.0. Ulavakkoﬁﬂ : SO
=\ pg{ghat«2§ 7 ... ARPLICANTS,

o - o-ogont“t/-

Ty e




oo 487,

R.Paramasiva Menon,

S/s M.N.Ramen Menon,

Retirecd.,, Oriver 'A' Spl., .
SQND. a 4684,

Sh’vesilam Madathil Housc,
Veppakkara P.0., "

Neerani, Palghet-4,

N

P,Thankaraj,

5/c S.Pennan, Retired,,
Driver'R'! Spl.,

S.Ne. P 2760, 26 N,
Behind Ram Theatre,
P?,0.Suramangalam,
Salem = 636 005,

A,Remakrishnan,

S/c Appu, Retired.,
Guard!A' §pl.,
S.No.6806,
Ramanchenath House,
19/360, West Yakkera,
Palghat - 678 001,

g7GopalaKrishnan Nair, 41, Nc, 350 to 372 are

e V,Madhavar Nair, - fe in ./
Retired, Driver 'A' Spi, appiicants in O0.h.55/93,
S.No., P 6443,

Cherukara Krishre Nivas,
P.2.Kannadi, Pelghat,
Pin - &78 721,

S.Seurirajean, :
5/c T.K.Sundarare?alu,
Reti-ed,, Driver 'A!
Special, S,No. P 2327,
203,/Vinayakarkoil Strest,
Nadarmedu, Ernde-638 002,

K.Pandurangan,

S/o0 M¢Kasthuri Neidu,
Retired,, Driver 'A' Spl,.
S.No,P 2902, 17/4,
Ammamandapam Road,
Srirangam-620 006,

VeG,Veerasamy, -
S/e Govindasamy Pillei V,,
Retired, Driver 'A',

S.Ne. P 1841, 48/2,
Subbaigh Street,
Sangliandapuram,
Tiruchi-620 001,

V.Sithan,

S/o Vaiadvri, Retirea.,

Driver 'A', S, Ne.P /775,

D.Nr.24, Jeevanda Strcet, _

Poondurai Resd, Ernde-2, ves APPLICANTS
. ocscentd‘./-

i S B s e



377,

378,

379,

380,

381,

382,

383,

P Y 49 T

P DaLan samy,

S/o R. AngamuthJ,.
Ret“ret,, Driver 'A!,
S.No, PTJ 10027,
Vallalar Street,
Municipel Colony Read,

. Erode-4,

Ny Proklaqamy,

:5/0 J.Arulanancam,
Retired., Guard *Af,

S NO. 5253 11.,

Kemarajar Street

Nadar Medu

Vipayakar Koil Ercda-L.‘

M Pengasamy,
S/n C.Munien, Retirad,,
Driver 'A', Spi. :

. S.Ne, PTJ 10449, 21,
Golden Street,
- Thangavil alias Munisamy Fosd,

Dharmanuri--636 702,

‘»4K.Munusanv Naadu,

S/a C. Krishnasamy Naldu,

Retired,, Drivnr tct
Af‘G 'B’ '\... r 61(—1,
D 5, Kaliyanna Gounder Tnttuam,

“erundural Read, Ercde,

P,Daniel Jayarai,

5/0 Paul Plllay, Retired.,
Drivar !B', S.No.T 6441,
No,.400 B Railua/ Colony,
Erode,

R.Manickam,
S/o M. Angamuthu Naicker,

Retired.,, Driver 'A' Spl,

S,.No., P 2901, 22/26
Chinna Marlamman K011 Street
Karungal Falayam, Ersde-2,

R.Pongiannan,
5/0 Ramasamy Geunder,
Retired., Shunter,

S.No. P 7454, D, Nn.3/69;

Rajaji Nagar, Cavery R.5.7.0.,

Erode~683 007,

Esamny

vyﬁﬁ?m%“%
&V &NEQ\ﬁ%amy, Re' 1 ed.,

PDEiyer 1% No. e P 215,
o m Niimsy 4/390,
j hi N?ﬁa 'y

Salem..

83.Nc.373 to 383 are
 applicants in O.A. 60/93.,

.« APPLICANTS,
«v.Contd,./-

N




388,

385,

JE6. .

387.

198,

389,

3904

391,

382,

ee 90 4o

G.Kannizn, :

S/a Cacindarsjelu Maidu,
Retired,, Criver 'A!
Spl., S.Ne, F 3042,
NG.420 K, Reilway Cul=any,
FErode-2.

R,Rengasamy, }

5/1 Remasamy, Retired,
Criver fC!,

S.Ne, PT2 10238,
Kelingaruyar Pzlayem,
Fudur Bheveni Post,
via Ercde-638 301,

K.Gevindan,

S/o Kandha Gouncer, Recirad.,
Driver 'B', S.No. © 9440,
Ne,102 C Type Railway lulory,
Erode~%.

- G.Nerayanasamy,

v

S/e Goindarajaly faidu,
Retired., Shuntimg Brives,
S.Ne.PTJ 19563, 3AR%,

Nader ‘Med., Prondurai flezd,
Erade-2.

K., Varedharejan,

S/e Karuppan, Retirec.,

Guard 'A' S,Nm,2122,

Thirumurugan Street,

Sastri Negar, tr-ede.

V.Arjunen,

S/s Venkatachalam, Retired.,

Guard: 'R' S,Ne,12438,

38, Namesivayem Streel,
Kellempelayam, Erode-2.

F,Munisvamy, S/o futhu,
Retired,, Oriver Special,
S.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Erede, '

N,Muthusamy, '

S/ Rallappa Gounder,
Retired, Driver 'BY,
S,No,B085, 1/113
Cdappalli, Cauvery R.S.
Erode, -

P.Viswanathan,

S/e S.Palenivelu, Retirad.,
Guard 'A', Spl.

S.No.7620, 324 (8!,

0ld Reiluay Celony,
Railuay Coleny Fast,
Ercde-2.

<

... APPLICANTS,
. 5C0nt}‘./~

i - S g




) v.bvs‘] o'l
: . R,Venkatasuamy, . '
394, S/o R.Remakrishna Neidu,
Retired,, Driver 'A!
Spl. S,No, P 2882, .
126, D Reiluay Calony,
Erode-2,

MeChinnappan, :
S/r Muthusamy Gounder,
Retired., Shunt*er,
S.Ne, P 6965,
Odappalli, I Yerd 37,
Cauvery R¢S., Erncna.7,

385,

: K.Chennimalei,
396 S/& Kuppannan, Retired.,
“*  Shunter '8', é.Nn. P, 3494%,.
- Nethaji Street, ’
Kéllemzalayam, Eroda-7,

K«S.Abdul Sathar,

S/n A,Khader Sharieff,
Retired., Driver 'A‘,.
S.No. b 2207, 74,
Ambedkar Streat,
Sastri Nagar, Einde-2,

397,

M7Chinne Govindan,
o 'S/e Muthusamy, Relired
398, Guard 'A! Spi., ’
. S.No.67%2, B 4o, .
Hcusing Unit, Sampath Nagar,
Erode-11,

H.Kannen, S/c R.A.Hammantha Gounder,
Retired., Driver 'A!, '

S.No. B 1318, 26 B,

Kheder Mahideen Sahib Street,
Erode~2.

399,

N.Ramasamy, 8/uv Nelia Gounder
400, Retired., Shunter, »
S.No, # 4230, No,1/58,
Puduppalayar, Kettur,
Rlampalayam Post, .

- R.K.Subramasniam,

401, S/e R,Kannigh Naidu
Retired,, Driver 'A* Sci,
‘S,Nec, P 5509, Ne,7 €@,

Valayalkara gtreat,

ETERey,
WNIET ??%%
) %a Gounder,

) X
Bnjver, 'R,

d
R
[y
c
X
X
0
jo }
-4
oo
(o]
o
(-,-
mn
x|
-

... APPLICANTS.
ooacbptdc/- .




40 52 0

. {. F.Palenieppan,
403, S/o Pongia Gounder,

+ Retired., Shunter,

. $,No.4019, 85, Gov1ndampalayam,
i Alampalayam P. 0., Ercde.

K.Nsllathambi, ' S$1,No,384 to 404 are
 S/a V. Kumaresamy, Retirsd,, applicants in N.A.61/93
4045 Guard, S.No, 1572%

1/2 Eqst Street Alawna;a)aﬂ,
Ercde-?, .

P.a.Krishnan,
: 5/0 Subramaenia I er,
405. Retired,, Guard:
'S, No, 11723, 4/500
Chathaeram P.0.,"
Kalpathy, Palcghat--678 G4,

A.Raghavan, S/e .Appra,
406, Retired,, Driver ‘C'

‘ S,No.4105, Alangode Hou
Dlavakkot Palghat-67% LU .

dney 'D! Mells,
407! §5/ He U D.! |’Ieglo,

’ Retired,, Oriver '81,
$:Ne. PTI 10361,
~Carov1n - Rebinsnn Raad,
] Palchat-678 014,

V.Arumughan,
438! S/e kyyapnan, Retircd,,
* Driver 'B', S5,Ne,2136,
Prasanthi, "sree Sathya Sai
. Nagar, Kallekulanqsra P.0.,
| Palghat-678 GO09, o

' R.Palaniappan,
40%, S/o Rsngaswamy, Retired Guard
'~ 'C' 9,Ne,1791, :
| Shaini Nivas House Ne.36/664/1
, ﬁlanglde, Olavekkot,
Oalghet-678 002,

| P.Krishnankutty,
410, S/o Cheriathu, Retired.,
' Guard 'C', S, No. 6093,
: paOinjakkard House,
P.0C, Akalur,'uia.Lakkldi
' - 079 3C2.

. K«V.Ramanathan,
411, S/s K.V, Visuanathe Iyer,
Retired,, Guard 'A'm
S.N¢.13502, 2/131,
New Kalpathv P.0., :
v/Kalpathv, Palghat—ﬁ?& GCc3. ... APPLICANT S

se .Cbntd./-—
¢ .




PO

412,

414,

415,

416,

417,

418,

419,

\ ak“nw@?‘auﬁij

‘\ J /
\\ 84,\."“4(4% s g
- “'Jﬂ%ﬁ,

M.Krishnan, ~

§/c NaYandg Retlred.,
Driver'A' Spl., _
3,No, F 1871,
1501 Nivas! Thekkeperambu
Puduppanlyanam P.0O.,
Palghat-678 733,

T«P.Balakrishnan Nalr,
3/. C.Sekharan Nair,
Retired,, Guard YN

S,No,.10525, Mou*bet Haouse,

Vankur1881 PeDs, viae

© Markerai, Palghat-6”857~1

KoM, Kunchu,

S/e Manjckan, Retired,,
Driver '8!,

Sele, P 4461,

Kalllngal House,

" Paruthipulld P.O.,

Palghat-678 573,

P.Reghavarkutty,

S/o V.Padmanabhen Ksir,
Retired,, Driver &! SpJ
S.No, P 6977,

Sarayi Pudusqery P. D.,
palghat 678 007

V.oK.Pemerrishren,
'5/0 KeSankaran Nair

Retired., Briver 'A‘,

9, Ne,P 7791 Arupuzhs
Cheruvathur’ House, Perli P,0.
Palghat~-678 612. -

KeP.Krishnan,
3/0 Sanksran Neir, Retired,,

Guard 'B', -S,No.6766,

VenkatGSUara I1) am,
P.0.Pampadi, Via. Tiruv1larala,
Trlchur District-GGU 597, .

Ke.Vasu, S/o0 Kunjunny,
Rotired,, Gods~bhunter 'Bf,
S.Ns, P 5301, Venkalathodi
Melepuram, Dlavakkot P.0O.,
Palghat-67a 002,

R,.Koppan, S/o Raman,

vRetaredvﬁDrluer A

5 Nosp ‘P"' F5:27# 8\,\
Rekkamni Pv0%, 30 NIS.S.Engq.

Felghit-678 008,

DY

fﬁ¢féﬁ afaﬂkdnﬁhgp House,

eses APPLICANTS.
« «sLontd, /"



420,

421,

422,

423,

424

425,

426.

4217,

42e,

4 54 s

K.Balakrishnan Neir,
S/v T.Govindan Nair, Driver
'Bf, S.No.P 7469,

- Thekkumcherod P,0,,

Vadakkum Mangalam, _
vie., Nttappalem, Palghat Dist,

P..K.Ramechandren, $/0 Kannar,
Retired,, Guard IA!

SjNOQ 7192, Alanng HOUSq;
Olavekkot, Palghat-878 0G%

KeBalan, S/o Kanner,
Retired., Guerd 'A‘

9,Ne.6121, Sri Narayanji

Nilayam, Rlangod,
Olavakkot P.0., Palghat -
678 00z,

C.Keishnan, S/o Chupre,
Retired Asst, Guard,
S.No.6333, Kalathilfouse
Rlangode, Olavakkot P.O.,
Palghat-678 002, :

ReKrishnan, S.Nc,6767,
ksst, Guard,, Ramelan,
Krishna Nivas, Rlangod,
Olevakkot P.0., Palghat,

C.J.Coelho, S/0 F,Coelho,
Retirsd,, Guard 'A! Spi,
S.N&.14493, Chinnammal Street,
Noorebad, Fodanur-641 02%3.
Coimbatore Dist.

K«Dhanashu,

S/U K.N.K.GangaiYa, REtired
Driver 'A' S,No.P 6804,
147/ Anthonipuram P.0,

Suramangalem-635 005

Salemo
K.Mayan, S/o Kandu S1.No,405 to 427 are
Retired:, Guard(B): applicants in O.k.62/93,

S.No.1218, Kozhangottil House,
Rtiirked, P.0,Gandhisevs Saden,
Perur, Palghat,

R.Laxmanan, 8/c E.C.Rengesaiy
Naidu, Retired., Shunter
Liesel, S,No,9514,

No.5, "Keeraikersa Strest,

EerB—?. so APPLICANTS‘
W/ .

..Contda/-

e e




. ;f'**:‘; ! R !

N. Sengodan,

s/o. Nanjeppe Gounder,

Retired, Shunter,

Loco, S.No, F 5250,

East Thotilpalayam,

Door No,431, Kadachanur Ulllaga
Palllpalayam-ﬂ.

429,

V,Perumal I,

S/o Uenkatasamy Naidu,
Retired, Goods DPriver,
S,Nve V 12, D,No,91 C,
-Leighbe7aer Suramangalan
Maln Road, éalem-:.

430,

V., Kumarasamy, S/o Jelapre
Gounder; Retired, Shuntsrt*3f,
S,No. P 4433, No,119,
Rlampalayem Post Frode-G.

431,

S, Velappan, S/o0 Senqcda
Gounder, Retired, Shunte
Locc, S.Na. P4?92 7/1~'u
Pullamarathu Houae,
Gevirdanpalaysm,
Mlampalayam P.C., Crode-3,

432,

P.Kolandai Ggunder, ,
S/o Palsni Geunder, Retired.,
Flreman 8, 5,No.P 5362,
”Jaﬂé;nﬁanﬁbiuﬁtieqhws
Nadarnedu, t.rode-2,

433,

¥.Sengoda Gounder,
s/o Merimuthu Sounder,
Retired., Firemen A,
- S.No.P 5041, Alempa_ayam,
- Pudupalayam, Pariakadu,
Pallipelayam, Erode=-6.

S.Veradharaje Mudaliar,
S/o Sundar Mudaliar,
Retired,, Assistant/Biesel,
S.No, PTJ 10158, 104/0

" Railuay Colony, "Erode- -2

435,

K.o9engoda Gounder, _

S/c Karuppanee Gounder,

Retlred., Driver 'C',

SgNG/ P\Qﬁlg No.u1o C Typs,
ﬁﬂaglm%vyﬁa)nn Erode-2.

Qﬁamuﬁﬁs@aﬁ\vz /o Ramasamy HMaidu,
Yol \‘Cuard
Ragagl s Street,

436.

4375 &

... APPLICANTS
] ...._Cnntd./"

&

i g
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Cee 56 00 | -
E P.N.Balekrishnan Nair, |
S/o Remen Pilla., Retired,,

Guard, '3.N0.6965,

Mangalath douse,

| Nedungottor, Shoranur,
Pin-679 121, -

438,

K.Naraeyanan,

439, | 8/o K.Unnemen, Retired.,
| * | Driver'A', S,No,4925,

| Karamenna House,

; Vadanemkurussi, P.0.,
Vedanam Rurussi, via..
Shoranur-1.

M.Chinnan, $/o Raman,

440, | Retired., RAsst, Guard,
S.No.7040, Menichithodi House,

~ Nedungotur, Sherapur-1,

T.Uslukutty, S/0 TeNerayanan,
. 441, | Retired., Driver's',
b | SeNe,P E778, Thuvvakkettil
o Housse, Nédungnttnor,
-~ | Shoranur-1, Palghat Cistrict,

KeV.Gopinethan, S/o Kumaran, &1 ,No.428 tG6 442 are
442, | Retired., hsst. Guarc, "~ applicents in 0.F.63/93,
| S.No.15447, Kallozhi Vattathédi ,
House, Peruthipra, Shoramir -

' 679 121,

- .| R.Balaraman, _

443, | 5/o K.Rejamennar Naidu,

| Retired,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railway Colony P.O.,

Erode, : .

.1 Vibchuthan, : 4
444, | S/o Venketaraman, Retired,, | g
Driver 'A!, S.No.8221,

Reilway Crlony, Erode,

C.T.Heuett, S/o A.M,Heuett,
445 Retired,, Driver 'A' Speciel, . _ :
*| S.No, P 2942, 278-H-Type, H
Railway Colony, Ernde- . ’ gi
: 63§ 00z,

: ' M.Chellappan,
446, | S/o Muthusemy Gounder,
Retired, Driver's!'
S,No.P 5774, 31,
Thiruchengaodu Road, , ,
_ Pellipalayam, Erode, e«. APPLICANTS,
‘/ . ;‘oCDntd‘/"

e




i C _?:f,iff ' | 4;:57';{-

D,.D.Rozarie,

$/c P.D.Rozario,
Retired,, Drivar 'A!
Specisl, S.No.P 3029,
30 A, Sastri Nagsar,
Erode,

- 447,

- , K.Marimuthu,
448, '8&/0 Keruppanna Gounder,
*  Ratired, Driver 'A',
S.No. P 5333, Na,36,
Kesipalsyanm,
Annadurei Street, Erooe,

K,Palaniappsan,
448, = 3/o Keruppennen, Retirec.,
* Assistant Guard, S.No.7E55;
9 Sadayan Palsyam Road,
Sasthri Nagar, Erods,

. V,Ramesamy,
450 S/o Velappa G#urder,
* Retired,, Loco Shunter,
S.No.4918, Pallipalayanm,
Rlampalayam,P.0., Exode,

P.Kandacamy,
451, S/a Paramasiva Gounder,
: Retireu., Shuntar,
S.No.P 9405, Nc.422,
hlampalayam, Pellipalavem,
- Erode,

. C.Palaniappan,
452, ~ S/o Chinnathembi, Retired.,
- Shunter, $.No,4379,
East Thollipalayam,
S.P.8.Mill Colony,
Erode,

: M.Dakshinamoorthy,

453, S/o Manickam, Reticed,,
Driver !B, &.do. P 9511,
Kumaramangalem P.0.,
Thuthiputtu, Pin.-635 811,

. Ambur (N.Atﬁﬂaist)o

, N.Balakrishnan,
454, 8/o0 M. Nerasimhan, Retirec.,
Guard *A', S,No,12E19,
54/1 TNHB Flat, :
Kemaraj Nagar, South hvenue,
miyur, Madras-600 041,

pan,
a3 an, Retired.,.
diard, S.No,14573,
Qi Street,
ar, Railwa; Celorny P.0.
ess RPPLICANTS
«esContd, /-
¢ .
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458,

456,

457,

459,

460,

467,

462,

463,

o e L . Lt e e e L S L

LR 58 L IR

P.8.Sanjeeva Rao,

8/o0 P.N,Sarvothme Rae,
Retireds, Guard 'R' Speciel,
$.No,12522, B.30,

Housing Unit, Periyar Nagar,
Erode-~638 001,

k,S,kbdul Jabbar,

Smt,Heerajan, 67,
Kovalam Street, Teachers Crliny.
ERODE - 11,

R.Narasimhapr,

S/o N.Rengasamy Neidu,
Retired,, Driver k' Spucie!,
S.No, P-6978, Shastri Negar,
Kamaraj Street, Erode,

R.Thangavelu, :
$8/o P.,kengasamy, Retired,,
Guard 'A', S,No.,129%&,

- 498, Agrahara 3trset.
Erode-638 GO1,

K.Palaniappan,

S/c Kendappa Gounder,
Retired,, Driver '5',

$.No, PTJ 10070, Dr.No.10/MS,
KRPD Rond, Kerunkaran Medu,

Pallipalayem, Erode-628 GUo.

k,James, S/o J.Arokiesuzicy Pillzai,
Retired,, Driver '&' Spl,,

S.No, P 2819, B/13, Jeeve Nzcevw,
Rangam Palayam Post,

Erode-638 009 °

A.Karuppannan,

S/o kppeji Gounder, Retired.,
Shunter, S,No. P 5121,
Odappslli, Pellipalayam,
Erode-6, ' ' ,

N.Sengodan, $/o0 Nalla Gounder, -
Retired,, Shunter, S.No., P 5295,
East Tholliys Palayam;
Kadachanallur Post,

Erode-6.

v

Since deceased by Legal Repr=sentative,

- S1.Nos.443 to 463 are

applicants in 0.R.64/93

‘«eo APPLICANTS

V..Contd./-

R e e i St




4 6l

465,

466,

4684

469,

47c,

 K.K.Krishna Iyer,

8,0 K.Krishna lyer
Retired., Guard/ Spl,
§,No.13745, Chembei Villege
P.0., Ketteyl, Palakkad,
Pin 678 572, '

Mm.Veemban, _ ,
$/o M.Nekelan, Retired.,
Loco Shunter, S.Me.F 5323,
Mullathody House, )
Kariangode,P.0. Kotteyd,

‘Pglekkad Distrist.

C,Gangadharan Nair,

S/o K.Kunhen Nambiar,
Retired., Mssistant Guard,
§,No,1864, Lekshmi Nivas,
P.0.Puthiperiyaren,
Palghat, Pin-€76 733.

G,Parasuraman;
5/0 P,Gopai Pillei,
Retirved,, Driver 'B',

5,No,P 3067, "Saresssthl Nevas™,

Reyappan 3treat, P.J.
Thathemangelam, Faelghat=
678 102,

C.Narayenan,

s/o A,Chendu, Retired.,
Driver ‘A', S.Noc.P 7473,
TLeela ‘Ni\laS' 3 puoo

- Puduppetriyeram,

Palghat-678 7334

K.Raghavan,

$/o M.Krishnan,

Retired,, Driver 'A!

Spl, S.No, P 2400,
Mullerithodi House,
Karimgode, P.0. ,
(Kotteyi, Palghat-67% 572 )«

P.K.Sivasankaran, g
§/0 P.C.Krishnan, Retired.,
Guard, S.No,14108,
Puthukuleaengara,

OM Narayana House, P.0s,

Mannur-676 642.
i ,

mbearam,

hapathy Pillei,

\, Guard S.No,14117,

r Road, Lalapet Foluy

ic - ist. ’ Tami] Ne’du,
2 /4 ‘ <

APPLICANTS
" ‘e ..;Contd./,‘



472,

4173,

474,

475!

476,

4717,

478,

4794

0."“ L]

T.ReUnnikrishnen Nambiar,
S/0 Reman Nembier, Retired.,
Guerd 'B'm S,Ne, 9791, '

Abhilash, Revipuram ,

Kochi-16.

K.V.Sarasuathi Amma,

W/o Late K.Balakrishra Menon,
Retired,, Driver,

S,No,P 3512, Kallazhi Houee,
Pudussery, Cheruthuruthy.

A.Kunhikfishnsn Nalr,
S/o0 P.K.Sankaran Mair,
Retired., 'A! Gracs cuesc

' S.Ne.9685, Krishna Viher F.0.,

Paruthipulll, Palghat.
A Marimuthu,

-5/5 M.Pngamuthu Naickey,

Retired, 'A! Spl.,

S.No, P 3574, 109,
Dhanalakshmi Illain,
Kumsran Street,

Kavungal Pelayam, Evede-J.

M.Natesan,

S/o Muthusamy Gounder
Retired., Driver 'Af épl.,
S.Ne, P 4369, P.L. 1612,
I.C.Police Querters,
Dhanuanchiri Nagsw,
Pondicherry,

G.Kehbdul Sathat,

S/o G.Khader Badsha Sahib,
Retired Guard 'A' Spl,
$,Ne, 11786, 17 Syed
Jalel Khan étreet, Fort,
Salem, Pin 636 001,

R.Ramasamy,
S/sChinnakesavan, Retired,,
Driver '®! §,No., 3/M 1297,
176, Mendsps Veethi, '
Erode-1.,

M, Ibrehim Khan,

S/o E. Mohamed Khan,

Retir=d,, Driver 'A',

S.Ne, P 3028, L 245,

Shemshad Menzii, Perear Negar,
Erede-1.

ST, No.464 to 474 - ere
srolicante in 0.k.65/93,

... APPLICANTS
... Contd,/~




481,

482,

483,

484,

486.

487.

\§tréet

- WGL\Q:M

L, Narudappan
§/o L: Pshmanam, Retired,,
Diesel Shunter; S.No, V.85,
93, Thiru V.K.Street,
Kollampalayam, Erode- 2,

G.David, S/ D, Gabriel

Retired., Oriver 'A! grade,,

S.No. P 2249, 223
Sastﬁrl kagar, SBdEYBH
Peleyam Road, Erode 2,

C.Subramanien,

,5/0 P Cninneppen{

Retired,, Guard 'h',

Spl., S. No, 123217, Plot 31.
16th Bverue, Banu Nagav,
‘Ambathur, Madras-60C 0373,

C.Arokiasamy,

5/0 P.Chinnappan, Retired,,
Drivar 'A' S,Ne. P 21105,
D.No,77, New Street,
Erode-1, .

K,Falaniappan,

S/e Kandeppa Counder,
Retired., Driver 'A?',
S,Nn, P 7882,
Alava Gounder Kadu,
ManlanJr, Salem-10.

C, RﬁngaSamy,

S/a R.Chinnasamy \a;J_,
Retlred., Driver 'A! Spl.
S.No, P 2831, 32,
Ghousethottam, Udumalpet,
Pin-642 126,

S,RAbdul Kareem,

3/0 Shaik JamaludPen
Retired,, Driver 'B' Spl,
S.No., P 2825, 30 Burrah
Sahile’ Street Mount Road,
Madras-2,

R.N.Govindarajalu,
S/o R.NarayanasamY Ngidu,
Retlred., Oriver ‘A' Spl..

e P 4661, 51 Nourth Strect,

buvanam, Kumoakoram,
'5¢2 103,

: QRaf?fa mckam,

it/o Late |K.R.Anthonysemy,

'ﬁﬁgtlreﬂ., Deiver 'BY,
Nﬁi?}é~7&\,“‘0&§. )ph 3’1 05 D NG. 6
\

sthtd 'agar Pillayar ¥oil
//Erode.

et

s 81 o

81,No.475 to 487 are

appllcants in 0.4.66/93,

e APPLICANTS
X .antd. -

i
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Aagﬂ

490,

491

492,

493,

494),

495,

496,

\/ ErOde, | t"ﬂo

[ ] 62 [N )

Kannemal,

W/ ' 3%e K,Singodan
Retired,, Driver rpl Spl.
5.No, P 6826,

Maligai Natesan Stores,
Nadar Medu, Poonthurai Road,
Erode.

A,Zeyalakshmi,

W, 0 Late P.Angamuthu,
Retired., Drives 'A?,
S.No.P 2304, Nc.27,
Pilliyar Koil Street,
Sangliandspuram,
Tiruchireppalll.,

G.Ahilandem,

W/o Late T.Govindan, Reiired.,
Driver 'A! Spl,, S.Mo.F 4ESS,
No,74, Vandikararthottam,
Kollampalayam, Evvcoe-2.

R.Jaysa, W/o Late V.

Ramalin?am, Retired.,
Driver 'h' Spi.,

- S,Ne. F 3789, ED 25%

'H! Type, Railuay Colony,
Erode.

Dhanalakshmi,

W/o Lete S.K.Siyasprekeser,
Retired,, Driver 'R',

Spl, S.No,P 2895,

ED 352 B, Railway Colony P.C.,
Erode.

Parvathi Sekthivel,

W/o Late M. Sekthivel, Retired.,
Diesel Rssistant,

S.No., 1/M 648, 422 H

Railway Colony, Erode,

Nallemmal,

W /o Late C.Tholasiappan,
Retired,, Driver 'C',
S.No. P 6579, 29,
Kumaran Street,
Kollampalesyam, Erode,

K,Lakshmi, '

/o Late K.,Raja, Retired.,
Driver 'Ct, S.No. V 222,
212 F Reilway Ceclony, .

APPL ICANTS .
.0 OVCO ntd . /"\




e

A

'4970-

498,

499,

500,

501,

502,

503.

‘Rekired., Lriver 'C1

s 63 ;o

Sampoornam,
W/o Late P-Arumugham,
Retired,, Driver 'A!,

" Spl,, S, J/M 818,
-EB 194 D, Railuay Colony,

Erecde.

S.Geeja Bai
W/o “ate M.éanesan,
Oriver 'A' Spl.,

- S.No. P 2894, D,Ne.1G,
~Lenin Street Church Med.,
‘Reiluay Colopy P.O.,

Erode,

Peppa, S1l.No. 468 to 499 are.

W/e Late K.Kvishnpan
S,No, P 7945, !
Mooppaner Street,

01d Suramangelem,
Salem=-635 005,

P.MoArokiaazmy, -

5/c R.Muthu, Retired.,
Driver"A' éplo,

S,No, P 1718, No,752,
5th Mein, 8th Cross,
M.C.Layout, Vijayaneger,
Bangalore-40,

N,Marappa Dasary,
S/o Narsvene Dasary

. Retired,, Driver 'B‘,
- SgNo,P 8083, V3/48, -

Peria Vadagampatti
Omaiur T.K., Salem District.

Pushpavalll,

W/o Late U.R.Ué]usemy; Retired.
"Diesel Essistant,

S.No, J/M 1242, D.No.64,
Vavooce Street, ’

Kollempalayem, Erode-2,.

M.Kannian,
S/o Ke3.Madhalaimuthu,.

‘Retired,, Driver 'B!,
- 8.No,V 50, B,No.15 F/3

Ex-service man Colony,

Retired,,
ony,

applicents in 0.A,.67/93,

vee ARFLICANTS
a&iconfdo/'




505, |

506, |

507,

SOBW

509,

512,

513,

) 64 ..
R.Krishnesuamy Neidu,

| S/s N.Arumenathe Neidu.
. Re*ired,, 5pl, Greds Guard,

S.No,14310, Kandampathy Post,

| Salem-636 005,

P. K.Sulechans,
U/a Ke.Paremeswsran,

. Retired., Driver 'C',
'~ §.No,P 4800, ED 397 B,
j RailUéy COlOﬂY val’

Erode-2,

P.k.Raman, '
S/a A. Paththorans I T,
Retired,, Guard '8!',
S,Ne.15243, Dhsnalaksnm 1lem,
Upstairs, Near Temple
Subramanis Nagar, &Sslem-S,

K+5.George,

S/o K, Slmpson, Retired,,
Passeriger Guard,
S.No,13413, Piot No. a2,
douse Ne,157 A,
iThirankaVandanur.
Salem~676 aces,

R, Venkate°Uaram,

‘5/0 N.Ramamirthem, Retired,

Guard 'A' S.No, 15853,
5/437, Amnﬂdhkr“ Nogas,
Jagir hmmapalayam Pe U.,
Salem‘»a

C.Fongia Gouwnder,

570 Chinnappe Gounder,
Retired., Lecc Shunter,
S,Ne, P 4374 Perie Mottur,
Jagir Ammapalayam P.0.,
Salem-2,

KeS.Somgsundaram,

5/o K.K.Subha Rathinem Iyer,
Retired Cuard 'R' Spl,
S.Ne,6711, No,75,

Vinayakar Koil 3rd Street,
Moolapalayem, Erode-2,

Julle, W/o Late S.Baggyssamy,
Retired, Driver ‘A7 Spl,,
S.M'e.P 3261, 3/%1 South Ukkedem,
Coimbatore,

K.Kancasamy, S/o Karupparinar,
Retired,, Pssistant Guard,
S,No.161€3, Ocsikinethuputhur,

Ramadevem P.0., Remadevan Viilage,
via,Kandanpalaysm, Nemakkal Taluk,

Sglem District,

%

eeeeq APPLICANTS
too.pontdn/‘
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S,Kosalal Chandra,
b/o T.5.Suaminathan (lhte;,
Retired.,, Guard ‘A' $pl.,
S, No, 7619 ED 353 &,
Railuay Colony P. 0.,
Erode-2.

514,

P.hlamelu, _

\/o Late M.Falaniappan,
Re+tired., Driver 'A!

Spl. S.No,.P 2893, B 18,
Jeeve Ng 2GeT, Renoampa a\er
Erode-3.

515.

516, C.V.Narayanan,
‘ S/o C.V.Krishnan, Retired.,
Guard 'A' S,No.3283,
Mythri, South 3ezar,
Payyannur, '
517. Smt., R.K.Parvathi,
W/o Late K.S.Ran?asamy,
Retired., Guerd 'A‘ 8pl,

S No. EA 14 124, Elayo 3treat
Subramenla Neger, Salem.
518, V. Regupathy,

S/c S.VUsjiravel, Retlred.,
Driver 2 Spl., .14,
Kannan Nager, V.0.C.Nagar
Post, Thehjavur—613 007,

R.Mahabookkhan,

s/o A,Rehimankhan, Recire-.,
Driver '&' Spl.,

S$.No,P 3053, No.82,
Renganaguar, Suramangalam,
Salem-S

519.

520. M.Chinnu, S/o M, Mechery,
Retired., Driver 'A',
S.No, P 2815, D. No.7u,
.6th Dharmea Nagar,
‘Suremengalam, Salem-5,
521, A, Abdul Wahab,

S/o S.M.Abdul Rzeez,
Retired., Driver 'A! Spl.,
Swle.p 3691, No.101,
wppa\dy\egar’

y 2R\ H&@huayé\yagar Road,

;fearr Su@emah@alé! Selem,
S : 3 4\\

iz ‘
K NUsuf %l

{
(
i 520, vy ,
W\ S hadb, Noh1 cen, Ret1red.,
‘f N 01?1:\:721* ,'R‘ S.No.P 2115
N @\52 Nehru étreet, 01d
R Sunamfw lam, Sslem~-6%6 N5,

65 oo

AL¢IO.EOU to 517 are
UcptLv=n+s in 0.R.68/93

©v...APPLICANTS
-..Contd./—




B 3 .t 65 ..

523, | M.Ramasamy,

5/0 Munusamy, Retired., L
Shunter(Loco5 S N-.PT1 101986, R
D.No.122, Peryar Street. 01d '

Suramangalam, Salem-35.

524, | K.Palani, S/0 Kolandai,
Retlred,, Leco Shunter,
S.No,P 5256, 5/89

ARnna Nagar, Jagir Ammaneleyam
P.0,, Salem-636 307,

g 525. | K.Govindasany,

S/o Kendasamy Nsicker,
Retired,, Loco Shunter,
tgt, S,No.P 9477,
D.Ns.21, Dhermanagar
3rd Street, Salem-b,

526.! K,Ramakricshnan, 5/0 P.Kuppai,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lekshumi Illam, Jagir
kmmapalayem P.0., Salem-T,

M. Annamalai, S/0 B Muthu,
Retired,, Driver 'ﬁ‘
S.No. P 5192, B, No h/4,

| Pariyae Street Old

3 Suramangelam Salem-5.

527,

Periannan 3.,

S/o Srzeranyan, Ret! red,
528,
First Fireman, 3.No.P 74
15, Marilamman Stroet,
Solam Pallam, Salem-5.

i P.Subramani,

| 5/o Peleni Gounder, Ret‘red.,

529./ Lotp;Shunter '8',

- siNe’y P 7455, P1114r Street,
Solampsalleanm, "Selem-5.

M.Arumugam, S/® Marappa Gounder,
s3g, Retired, Shunter 'g',

S.No. P 8078 A/65 Kecl Street,
Ari/agoundar Patti,
Suramengalem P.0., Salen-5,

S e eEmmn e mtme NP at

M.Chellakannu,

531, 5/0 Munusamy, Retirecd.,
Loco Shunter !B!',

S,No,P 794€, B 39 back of

the Ram Theat ‘e,

Suramangalam, ' C :
Salem-5, veeo RPPLICARTS

‘/ ) b _ - .,,Contd./-

e
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532,

533,

535,

537.

538.

539,

540,

‘P, Jaganathan,.

~ 8/0 R.D. Ponniya, Retired

Driver 'A', $.Nn,5551,

D.No,.50, Muniappan Streut
Kluhipelayam P.0., - -
salem-S. )

A.Perumal,

5/0 B.Hanuman Retlred.,
Loce Shunter ‘B‘
S.Ne, P 8079, 131 A,
RaiLUay Colony, 3la@ -
Salem-5,

R.Ammesi,

“S/0 K.Raman, Retitzd,,

Driver 'A! 9pl,

S.No, PTJ 10057, D,No,81,
A Masque Street,

01d Suramangalam, Saler:
Pin-636 COS.

V,.Kandasuamy,

S/o Vellaiya Gounder;
Retived,, hsstt, Luerid.
S.Mo0.7246, Thirumagal Streex,
D.No,133, Bedinaickan Fatil, .
Salem-

Yesoda,
W/@ Lece T.5.Sririvssear,
Retired,, Oriver 'A!' § 1.

S.No, P 1846, 10 Nehru Pstocot.

Cld Suramangaiam, Saicm-3.

Janaki Thailammel,
W/o Late A hrjunan, Retired.,

- Driver 'B', 5,No,P 3080,

4/248 R, Bharathl Nagar,
Jagir Rmmopalayam P.0.,
Salem-2,

h.V.Pachamuthu, i
S/o P.Velusamy, Rctired.,
Guard 'A' Spl., S.Ne,1223,

- 386, Sakthy Vinayagar Koil

Streeét, Peonthurei Roag,
Erade-2,

- W.H Gilhnoly

5/0 R.S.,Gilhosly, Retired,
Driyer™
q\\r\\p«vagmf 36,
ar"e’i@é’t’fé‘nr,\’l}ﬁ“gapur am,
] %\
3 ARG

N oo
@en,)c;%

R (é A o 5y )
o_b,M5Rengadary, Retired.
f}‘\ o 1%*%‘”%:!@% 1 .’\{ Mo, P 3052,

P1et Nn.8/2, F40 Cross Street,

Prifhivi akkamy’ Ambsthoor,

Ma raéis iﬁééyfi

\/ [Srason

RN 67 v

B I ST

Y Nn.b48 to 537 ers

appllcants in 0.,
No, 69/93,

..+ @PPLICANTS
e .Contd. /"




541,

542, |

543,,

544.

545,

546, |

547,

548,

.0 6‘:;-

R.Thirumslel,

Renresented by Lokanayaki
as Guardipn,

$/0 R.Rengasamy Naidu
Retired., Driver 'At! épl.
S.Ne, P 2864, 2 A North
Vellalai Street,
Pandamangalem, Woriver,
Tiruchy-620 003,

N.ﬂnthony, ’
S/e¢ L.Mathalaimuthu

. Retired,, Driver 'Al,

Spl. SQNO.SO’SO, NLJ SIQ’
Netaji Road, Marapaiam,
Erode-2, '

Saverinayagam &,
$/0 Arokiam, Retired.,
Rssistant Guard,

SiNn, 7122, Uest

Marlanathapuram,
Dindigel-6,

V,Achuthan Nair,
S/QaP.Narayenan Nair,
Retired Guerd 'R* Speciel,

8.No,7628, 5/1584 'Anugreh!,
Rsokepuram, Lalimgt-673 Co1,

T,Kunhirzman,

S/a Natayenan Nambiar,
Retired.. Guard 'B!',

S,Nw; 6302, ‘Kuttiyil House,
p.D.Neladi—G?S 5220

M.Viswanathan,

S/o0 K.Belakrishnan Nair,
Retired,, Guard 'A! S§pl,
$,No,15164, H.No.1/4599,
"Rswathi® East Nadakawu,
Calicut-~6.

T.P.Padmanabhan Nair, -

S/o T.V.Appy Nair, Retired.,
Guard 'A', S,No.1937,

Usha Mandir, P.0.Mankauvu,
Calicut-673 007,

K.Krishnankutty Nsir,
S/o Unnichathan Nair,
Retired,, Guard '8!,

S.Ne.1502, Vadakkeyil Houas,

P.0O, N.I.E.Kunnamangalam,
Calicut,

v.. APPLICANTS
...Contd./—'

o DT ey e T o

&1.M2,538 to 543 are applicants
in U.R.Nu,70/93,
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v 69 ..

V.Reghevan Neir,

S,'c Gzvinden Nair,
Retired,, Brekesman,
S,Nc,3024, Ragheve Nives,
Chlremangalam, P.0.Neduve,
Pereppenangedi, Malstbar.

549,

U.K.Bheskaren,
/0 U.K. Yelu, Recired.,
SSM.  Guerd 'A' Spl., S.No.76Z7,
Urpekand/ House, P.C.Tarur
—676 302,

KeCoGnvindey Nair,

551, S/w C.,Raman Neir, Retirec,,
Driver tgt, 8, No.7185,
Edevath House
P.O THalekdlatHur,

Calicut - 673 317.

K.Chendukutty,
552 S/o {,Chekku, Retired,,
d Rsst,Guerc, §, Ne.16%4,
Koyime KanL) Houu,,
Pe0.Elathur, Celicu'-
S72 AL,

_ ..Subrarawian

553, S§/o P,Mumden, ketl red.,

Guard 'AR' §, Nt, GP ‘688,
Menicwam house,
Nesr Uster Tenk,
P.OJPuthiyere, TaliL;t~

673 CO04,

b4

KeKeParamesuaran Nalt,
554, 5/0 P. K. Esueran Na’r,
Retirea,, Breakesman,
S,.Nn,1466G, Kulangs:te,
P.O. Lakkidi, Pelghaz.

A.Achuthen, 81,No,544 to 555 are

| S/r N.,Koudan Neir, applicents in 0.k.71/93,
555, Retired., Guerd ' ', o

S.Nc. V 144, Srezvelsan,
Menkera P.0,, Pe.ghet -
678 613,

“ Deas J'sgmmal
\Ei 4-% Laﬁe C.Sclemcn, Recired.,
p GF reman xﬁ No,P ¢819. :
D .3\7"‘{ a&.K.C.P.Bd
unempﬁthu*Nall rcaa _ . 7
étrode-seé 009. | ... APPLICANTS,
oo-CDntd./-



'557ﬂ

558,

558,

560, .

561,

562,

563, .

564,

[ ¥ 70 [N}

K.htheppen,

/o Kelieppe Gounder,
Retired, Shunter 'B!,
5.No.P 9453, D,No,110
Arupnu Meles neer,
pelpass Rosad,
Poondurei Road,
E.-ode~2,

".M,Zulekhsbi,

W/e Lete S.K.Sysd Rnamso,
Retired,, Driver 'B!,
S,No.PTJ 10125, L,288,
Periyer Nager, Hovsaino Crid,
Erode-636 0U1,

S,Rrunacnalem, -

- S/o A Sutie Pillei
Retired,, Guard ‘h‘,
Spl. S.No,.8995, D,Nc.”7,
Neu Street Lehe, ~
Tr.chirepelly, ¥.C,-€0 00,

N.P.\Vadlvelu,

S,/ePannusemy; Retised,,
Driver fB', S,Nc,v/77 .
Netchipeleyem, L.Puthur(P.0;
Erede-638 002,

- C.7asupethy,
5/o T,Chinnesamy Desiker,
Retired., Guard 'A!,
S.No.12152, 73, Kosemads Stre=t,
Tiruvennemelei V.U,
Tiruvennemelei, NJ.A.District,
Pin-606 601.

M.H.Abdulrahimen,

S/~ Mahammed Husssin,
Retired,, Driver ‘A',
5.No,P 2294, Mannerkulam,
Neer Indien Overseas Benk,
Tiruchireppelly-620 020,

KeNatchimuthu,

$/o Keruppen,. Retired.,
Fssistent Guerd,

$.No,7118, Perissamy House,
Palemepuram, Five Reod,
Karur, Tiruchy Dist,

M-VIFBUIrBj,

S/o M.Vedhenayajem,

Guerd 'B', (Retired),
S.No.13856, Arul Illam,
147, Cauvery Negsr,
Kuliteled, Tiruchy-3535104,

‘/




565,

566.

e

568‘. ¢

569,

570,

571.

{ .
{T7%3

. [ 28 J 71 * 8
KoM .Devanathar,
S/o P.,Meenakshisundarem,
Retired,, Guerd 'A! Spl,,
S.N0.1043B, No.222,
Lenin Street, Railway Cclony
P.0., Erode-2,

S.John

/o A.Sueminathe Pillat,

Retired.,, Guard Spl.,

S.No.14326, No.25,

5th Cross, Paramasivaniic:n,

Lalgudi, Tricny District
pin—621 693.

V,Srinivasan,

S/o R.Venkatareme Iyer.
Retired Guarc 'A! Spl.
3.No,9456, No.18,
Dr.Ambedkar °oad
Bhuvaneswari Nagcr,
Caimbatore,

V.Marimuthu,

S/o Venkattacnelem T.,
Retired., Driver 'R!,

S Ne o P 44r9 Ka;*lkabU,
Omalur Pcat, Sglem District,

E.Periasamy, $/o Ellappsn,
Retired.. Asst. Guard,
S,.No, 7545, Avinashi,
Coimbatore District,

K.Ragothame Rad,

S/o K.Kyppu Rao, Retired,,
Guard 'A', S.No,10694,

Plet NO.BG, Flat Nc.83,
Kalyan Neger, Sanjive Necdy

- 'Nager P.D., Hyderebad~-500 038,

- KeVeMohan,
S/0 P.Ke Varatﬁara?alu
Retired,, Driver 'A! épl

S.No.PTJ 10372, 19/8B,
Mariemmankoil étreet,
Salem, Pin-636 005.

M.Thangearaj,
S/o C.Manickem, Re*lxed,,
‘Diesel RAssistent,

8 Mariemmenkoil St traet,

77¢ﬂ¢éﬂ§ai\%%%36 0cs,

ﬁ)rfwmﬂa\/

‘.;': Al j‘%M a} i a

.al ’

/n ﬂéﬁe p,Murugasean, Retirod.,
f S.No,16321, 46,

, 01d Suramangalam,

'S1.,No,556 to 570 are
applicants in O ﬁ.22/93

. ... APPLICANTS.
<. oBontd. /-



574, |

575,

576.

5774 |

5784

579,

580,

581,

LR 72 LI}

K.H.Rahima,,
W,'s Lete C.Nagasundaran,
Retived Diesel Assistant
S.Na,3/m 497, 30, Nehru’
01d Suramangalam,

Krishnammel, -
W/a Laté Konthan,

Retireds, kssistant fuerd,
5,No.605%, O,No,5, Majeeth
Street, 0ld Suramengalem,

Salem—3.

Cataerene,

W/o Late D.K.Poter
Retired.,, Oriver ‘A',
Specisl, S.No.P 1796,
130 b knthonispuram,
Suramangalam, Salem.

N,Cepalasémy,

S/a MNarsysnasemy Raju,
Retired,, Guard,
S.No,1300&, HIG 238 F

Hausing Unit, knna MNager,

Trichy-620 015,

N.Kupp=n,

5/c Narayana Naiker,
Retired., Firemen,
S.No.r 2429, .:/4i62,
Sivathpuram P.0.,
Salem’ Fin.536 387.

®5vindemmal

W/o Late K;irumugam,
Retired,, II Firemen,
S.No, PTJ 17449,
Rmmapelayam, 3alem.

Narayee kmmal,

u/o Late R.Thangamutnu,

Retired., Driver 'B' Grade,

S.No, P 9437, 60 Z, 33A,

S.K.C.Rféd, ErOde—GSB C09.

Kousalya,

W/n Late C,Ponnusemy,
Retired,, Guerd 'h',
Spl. 5.N0.15313, 30,
LIC Nagar, Meslepelavam
Erode-2.

\

étreet,
Salem-S.

S1,Ns.571 to 579 are
applicants in 04he73/93

r
C'J(‘.

.. hPPLICANTS,
nvooCOthc/—




* .73O L]

,. : . E,Ramen, S$/o0 E.Sami
- . Retired,, Driver 'C‘,

582, . 5,No, P 4242, Edathottathil
House, P.0.Kadalundi Negazram.
Malappurem District,

Pin-676 312, Kerala.

. K.Remen,: S/e Chanfdu,
- 583, Retired,, First Fircman,
S.No., P 7147, Vakeeri
Neethel llouse, F.0-,
Palath, (via)Kakkodi,
Pin - 672 611,

Mre.B.Sarojini, u/g Lat: 31 KeBladieche lan
‘584, 23 Middle Streét,/o ?t‘ 1, KyBliadiechelam,

) f1d Nidamangeslan | ' 81,No,580 to 584 are
SN Nidemangalam Pu0. applicants in 0.A.74/93,

oo L,Vasudevan Nair,
585, ~-S/e N,Gopalan Nair, Retived,
. Gpard 'hA', S,Nn,7519,
“Somkhalayam®, C/c Gtatien
-Master, Vanlyamkalanmn r.0.,
‘Malepurem District, v
Pin - 679 335,

M.Kutty Malu,
S/n Lete M.R.Senkaren,
~Retired., Oriver,

. $,No0,5707, Madathil House,
Erem:lladem Veyal, P.0.,
Rrakkinar, Kozhikede,

 Pin = §93 028 (Staff Mi.1373%)

586,

B M.Schuthan Nair,
' 58%  -S/s M.,Krishnen Nair,
: Retired,, Guard 'A!,
Kariyatkuni House,’®
Narakods, P.0.Keezhariyvor,
Kozhikode - 673 324,

RN KeNeSankunni Menon, S1.No.585 to 588 are
' 5R8, 8/0 - V.,Madhava Menon applicants in 0.k.75/93,
Retired,, Driver '&', =~ '
S,Np, 6966, Rohini Vihar,
P.0.Chettipadi, Fin-676 313,
‘Parappanangadi, Malapurem
: District,

589 ,.

P.Qlﬁﬁiyalidi,
cal@cd&. v eee APPLICANTS,

"'o . .CO'ntd'./-



'qun

597,

5973,

594,

595,

'_P.M.Kumaran,_ :
Retired,, Driver, . - in 0.

5985

597,

‘TrlChy-qn’

538,

Retired.,, Loco Shunter, :

§.No,P B183,

Fdhikarimanemal House

| Pooikriysllur - 673 314,

|- CeKe Veleyudhan,
" Retired., Shunter/LHTS
Muzhithottu Parambi,:

Eest bf Cemethari. Road
Cﬂchin - 13, :

Southern Railuay,

~ Puzhakkal House,

Mudeppalore, (Via) .
ﬁlethure, Palghat Dis +rict.

M.Moses

'_.Retired ‘et Graie/uu~Ld/htd

Mathel College,
Memmeth Vayal S
Pattathanem, bUilon,-

V,Arjunan, o
Retireq,, Driver 'B'/aLN,

Kermaleyem, ‘
Pattathénam,'ﬂuiloh,

P.Mercita

W0 Late hri Dominlc Ssbast{an,

Retired., Driver ‘A’ /Q_:
Pathan Paramba,

Near Transpnrt Uffice,
Quilong

N KeGanesen,

S/e M, N.Krishnemoorthy

29, Ramanujem Street,
Kelljkuzhi, Triciy-2C,
Retired Guard/Special Gra#a,
Southern: Railway.,

.N.S.Thangaﬁra asam,
S/o Michel, 2 K, 4-

_ First Street

Annai Ngager Malligaipuramx
ﬁetired Oriver
Grede, Southern Neiluay.

hiIl.Vincent, _
5/0 k.J.kmbrwse,
217, Ponnthottam,

'Kemp s Town, Trichy,

Retired Guard/Spéciel K qrede,

V/Sauthern Railuoy.

l ‘0;0'74 o'

2 h. M Janu R S
'U/o Late B.M.Thendan, :

81, 1o, 589 & 590 are applicanta
in Q.k ?6/93.'

$1.N0,591 & 592 are epplicents
k77793, '

vl No.393 to 595 ars
appllcants in 0.k, 78/83.

: ... 'APPLICANTS.

...Contd,/~




-+ . V,Subramanian

599, $/o E,'enkatraman,
21, Thondaman Colony,.
Netar Factory Road, -
K.KeNagar Post,
Trichy-21, Retired
Passenger Guard,
&.Railuay,

: 3.Antony,
600, S/o Sovrimuthu Pillai,
41, Malliyapuram,
Main Read, Trichy-1,
Retired., Shunte“ 'p! C ate
Southern Railuay,

R Gopalan,
601 5/0 D «Ramaghandrar;

' 125, Mariemmar Koil S+reet,
Penmalalpauty, Goldan ROLK,"
Trichy-4., Retired,

Passenger Guaru, Scuthern
Rsilwayv,.

+ TeKe Srlanauar,

602. 3/o T.V.Krishnasemy, --
131, East Chittrs Strest,
Srirahgam p.0., Trichy,
Retireo Guatd/Speciel
Grade, Southern RalJon-~

. R ﬁlagarsamy,
683 . 5/0 Rengasamy Naidu,

* 328/B, Railuay Colony,
Trlchy-ZU Retired Laco
Shunter 1g! Grade,
Southern Railuay
(Trichy Division).

' M. Issac Chelllah
604, S/o S.Manuel (ldte),
Retired 'A' Grede Cuard,
Southern Railway, 19,
Keela Kesa Street,
Eeemanagar, T;lchy-1.

S. M Kasim, .

605. S/o Sheik Nasthan,
39/8/17-E, Innamthar
Thoppu,. Tennur Puet,
Trichy-17, Retired Drlve
A Gr9de Soubhe¢n Raklhay.

ﬁi”aram, 5/0 Naga Fillai.
gral. deaar St eci,

... APPLICANTS
K] .Contd../-



608,

608,

610, |

M

612,

F13,

614,

| E.Abdul Rezak, | L e
607, |- | |

I, Innasimuthu,
S/o Inresimuthu,
‘Kalkothanur Villege,

- M,Kareem Baig,

“7-B, lst Street,

" T.R.Ethirajan,
Retired Passenger Guerd,

'8/0 C.knenthacharier,

'Ranganagaré Srlrangam,
e

Seuthern Railvay. s APPLILANTS.

|
ﬁﬂ%ﬁ%&%ﬁ

S/o Mohamed Esuff,
55, Moolakollel Stréet,
Tennur Poet, Trichy-17,
Retired Shunter/B Grede,
Southern Railway,

Purothavkudi Post-621 3%¢
Ildnga Kuchi, Trichy Qictzizt.
Retired Oriver/ B Girade,
Sluthern Rail@ray.

S, Ruben Gregory

S/ D,T.A.Sundaran Piilel,
5/A “Convant Ryad, -
Contonnment Trichv-4
Retired Guard/Spec;al Grzce
Southern Railuay, .

L

/o V.Munveer Beig,
Np.13, Perisioner Stiest,
KbJath Triohy-1,
Retired Guerd,A Grade,
Southern Railuay.

Do Antonlsamy,
S/o S.Doraisami Pi]lpi

Duraisamﬁp'tkm;
Ttichy-1, Retired Oriver,
B Grade, Southern Railuay.

S/n Thiruvengadathan,
53, North Chithre "Street,
Srirangam, ‘Trichy=g,

Southern Reilway,
K. A.RaghQVBSimhan,
South Devi Streef

Trichy-6 tired Guard/
A Grade, ’Southern Reiluay,

S MurUQesan, . :
S/o K.Subramanian, ' R e
Plot No,5, Thaimanevar Strest, L e ‘
lyyappa Nager, Trichv-21, R

Retired Passenger Gucro

...Cohtd /—'




. R,Viswanathan,
[ H!J B ‘ i ﬁ/’ N.R oRathkriShnan,
, o ».@15. 555_.[':, Sasthe Street,
| Balaji Nives, Ayysppe nNsuar,
Trichy-21., Retited Guard/
) , Specias Grade, Southern
Q. Railuay,

iGerald Edward Rodriques,
{9/e Gerald tduard, <
:24/A Ardhi Bheguen Streaet,
iTendrel Nager, - '
"KeKeNader Fost;

?Trichy-.Zﬁ .

1¢

»

. R,Rengasamy,
617, ‘5/0 Ramasamy Kavander,
- . :p2, Railuay Celeny,
Bells Ground, ’
. Trichy-1., Retired,
".%Shunter B Grade,
- "3euthern Railuay.

f?P.Raman,,S/o Pitchai,
619, - 118, Psris Melgupsrai,
- Trichy=1, Retired.,
. ‘Eireman/R Grade,
4 % .Sputhsrn Reiluay.

- - G,9ethuramarn,
| 61« 5/o0 Gopalsamy MNaidu,
w "~ Crauford Reilusy Cmlony,
| Trichy-20, Retired
1 Driver/k Grade, Southerp’
zt Railuay, '

. S,Thangeraj,

1 26, /e M.Sebastien,

-1 *. 5/24, Thirunagar,

i_ Pepmalai, Trichy-4,

F Retired, Shunter/d Graoce,
" Southern Railuay.

] D.Devadoss Alfred,
. 621, - S/o h.P.Devasirvatham Pillei
- 137, Muthuraja Street, "~
Mudeliar Chatram, Trichy-7.
‘Retired Guard/Passenger,

Southern Reilway.,

, S.Antenisamy,
-622, S/o Sanjeevi Neidu, .
: b, B/1, Thanamani Col3iny,
yofgicamypuram, Trichv-i,

Eg@;‘gd Driver, Scuthern | ‘ ‘
Raif&Sh. | | ... APPLICANTS
RS eesContd, /=
\ o e .
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625,

| 626.

630,

631

- 624,

627

622, o T
— T 63, Uest Uttra
" Srirangem, Trichy-6,

Retired Guard/A grade,

- s e o E—————— s, i AN A 0 AR N S

T 78 ()

S.Krishnan,

S/o T.E.Sarangapani Naeidu,

61 Dngrvethi Amman Koil Street,
Srirangam, Trichy-6,

Retined Guerd/k Special Grede,
Southern Reiluay, ,

T.V.Naganathan,

136, North Chithirai -
Stzeet, Srivangam,
Toichy-6, Retired,
Guard/R 4pecial Grade,
Scuthern Railuay.

R.Narayanasamg, ‘
187, Chitral Street,
Srirangam, Trichy-6
Retired Guerd/B Grade,
Southern Railuay.

KeN«Subramanian,

North Chithireil Street,
Srirangam, Trichy-€
Retired Cuard/R Giade,
Scuthern Railuay.

LsM«Ranganathan,
S/o T.Lachumanan,
71, Kandi Strest,’
Srirangam, Trichy-&

Retired Guerd/B Grade,

Snuthern Railvay.

S.R.Yamunachari, ‘
S/e T.Rengasuamg fhathacna:;e:,
treet,

Sonthevn Railuay.

S,Veerappan, .
S/o G.Soundarara Pillei,
143, Main Road,
Sangiliandapuram,

Trichy-1. Retired Driver/

A Special, Southern Reiluay.

A.M.Jnseph,»S/o‘A.Ambrose,

. No,18, Pattakara Street,
'Palakkarai, Trichy-1.

Retired Guard/A
Southern Reailuay,

S.A.Adaikalasaer

'5/0 S,krul Pillei,

26, Sekkadi Street,
Palakkarai, Trichy-1,
Retired Guard/B, '
Southern Railusay.

e et o A AT e o s npiad v o4

.., MAPPLICANTS.

) oCOﬁtd./‘
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TR half R oy e e

I
_ K.R.Se!varengam, -

632, No.48, Palayakayvil Strest,
* Palekkarsi, Trichy

Recired Special Greds Guérd,
Southefn.Railuay.‘ '

C.Antunyeamy, .
633, S/e P.S.Chinniah Udaysr,
* 15, Sugadoss Mandy Street,
Babu Road, Trichy~2,

k.Syed Jaffer,
- 8/e Syed Ahomad, ,
634, 6, North Suwankarse Street,
! Near Bahu Road,
Trichy-8, Retired Uriver/
A, Southern Railuay,

e V,Periyasamy,
635,  S/o G.Veithialingam, ,
' 32, -Kazapettal Lire, ' '
Bazaar Street,
Trichy-1, Retired Guarc’
R, Southern Railuway,

- V.Rlagirisuanmy,

636, S/o N.S.Vseracuamy Naid,
8, Dector Issac Lane,
Sangiliendapuram,
Trichy-1, Retirsc Guocds
Guard, Southerrn Railvay,

- ... S,Rbdul Subhan,
637, S/o0 Shaik Babjza, .

- 38, Sathyamoorthy Street,
Senthanneerpuram,
Trichy-4, Retired Guard
R Grede, Southern Railuay,

<4  H.Rmmer Basha
38 S/e Wd.Hassein, 23-A,
Varathamasemet Street,
SangiliandapUram, _
Trichy—1, Retired Driver/
R., Southern Railuay,

. D.Dhanapal,

639, S/o R.Durairaju Chettiar,
15, Kajapettai Main Road
Trichy-1, Retired Guard/&,
Southern Railuay.

m
}57Gugﬁwﬂj§§pam Lo+h,

! " N
vi}ykfﬂiﬁﬁ%N% +K. Colony,

]

;TV"- Aircuit ouse Road,
b é"’ p.s;\ggll Gate, :
N /M Trichy~20} Retired Driver/ , .
2 ¢ R Southern Reiluay. ' ‘o o« « RPPL'ICANTS
:gggkzﬁ@'a 'Jé// o . wes Bontd, /-
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e 8. >0

: A.Ramu’
641 S/o Appavu Karukachi,

P 69, Neu Street,
Blkakedai, Contonement,
Trichy-1., Retired Driver,/
B, Southern Reilway

R.Kaliemoerthy,

647 S/o K.Remasamy, 1,
Kannagl Strest,
Subramainisnuren,
Trichy-20., Retired
Shunting Driver,
Southern Reiluay,

. M,Deraisamy,
64?0 S/é V.Maruthamuthu,
j 23-C, Mnna Nagsr,
- Subramaniapuram,
Trichy-20., Ret:rad
Driver/k, Southern Railuey,

o R.Mazharul Hag,
644, §/o S.Bhcul Razek, 24,
Syeda Mohamed Rouwtke: Strech,
Beemenagar, Trichy-1,,
Retired Guard=R, Southern
Railuey.

_ A.knthony Louls,

645, S/w C.Rrckiosami Pillar, :
’ 91, Keele Peadayachi Stree:,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuay,

L . P.Venkatesan
6‘%“ S/o C,Perumal Naidi,
| 65, Highuays Cclony,
l Subramaniapurem, Trichy-20,
| Retired Driver/B Spl.
| Southern Railusy.

.. K.Meenskshisundaraem,
647, S/O'N.KumaraSamy Pillai,
' Si, Annamalai Strest,
Erode, Retired Guard-A,

Southern Railuay,

: P.Rrputham, S/e A,Peter,
64é 47"8, Ar‘nen Ill&m,
* PRzegd Nagar,

Suramangalam Post

Salem-3, etired 6river/

B, Southern Reilusgy vee RPPLICANTS
S/ ...Cont‘d./.-




649,

651.

652,

655,

656,

650,

653,

654,

K. Perlasamy - .
/o E Kolandan, 23,

-voc Street,

Kollampalayam, .
Erevde-638 002.
Periyar District,
Retired Guard/k,
Sputhern Raiany.

V, Palanisamy,

S/u N.Velu Paknadl,

10/92-C., Nanjundepuren Ruwd,
PodanuL, Coimtators Distcic 't
Retired Guawnd/R il
Southern Railuay,

R, Venkatachalam,

S/l K.Ramasamy “dayar.

117- i, O1d Pagnur,

Remjee Nagar Post,

Trichy-S Retirec Shuntor..
Briver, Scutherr Raliiusy,

9 Sowsalmary,

570 G .Saveriimuthu,

5/218, Muthukulem Villege,
N.Ke ttupatt1 Post,

Via. Ramies Naga‘
Trlchy—,. Retired Urives/.
&, Southern Reiluay,

. A.J.Remanathan,
*3-A, Pachaippps Mudali Streat,

Kumbaknnam, Thanjavur Oistrict
Retired Guard/A, Southern

. Ralluay: ;

K‘ﬁbdul uahh

S/0 Khader Shau Routher

32, Periyar Street,
Subramanlapuram,- :
Trichy-20, Retired ahunter/
B, Scuthern Railway.,

S Gopalan, .

S/o .arlniVasan,

64-C, Railuay Quarters,
Kuthbakonam=612 001.,
Retired ‘Guard, Southern .
Ralluay.

S .Santiage,.

:5/0 Innas;muthu,
.”“*mValkothanuor
//«\NW ;\thETNQKJAi 508t

rf”“”MﬂE\Eianoaﬁuhlchi

Tnaéh Bistrict, Retired
Finemg%/B Sou*herr

[

.o(ttlntd '/-

APPLICANTS



657. |

658,

659 .

660,

661,

662,

663,

664.

i

W

'o‘o 82 'R

A,Jac annathan,

S,/s A,Arokiyem, 11/A,
Sgvariarkoil Street,
Woraiyir Post,

‘Trichy-3, Retired

Fireman/&, Seuthern Ralluey.

'5,kbdul Kareem Sahib,

57w Sheik Ahmed, 73.
Centval Bazar, Tennur Pust,
Trichy-17,; Retired.,
Specinl Diteox /B

Snuthern Railuev.

R.Soundarsrajulu,

S/o G,Rajamannar Naidu,

25, Generesl 3azzar Strecy,
Tennur Post, Trichy=i7 '
Retired Guarvd/R 3pecini,
Seuthern Railuvav.

- R.Vairaperumnal,

S/o Ramasamy Pllliad,

28, Krjishnapurarr,

Middle Street, Tharanei.r,;
Thanjavux Roed, Trichy-8,
Retires Driver/C,

Scuthern Railuay.

M.8ivasubramanian,

8/o S.Nenickam Pillai,

House Ne.20/C-1,

Bnna Nagar,
Subramanispuram,

Trichy-20, Retired Shunter/

B, Scuthern Railuey.

‘®,Padmanathan, -
S0 K.Parthasarathi,
.24/3, Poonnaiy= Ccleny,
Devarsya Nager,
Trichy-21, Retired Mail
Guard/k.Spl. ‘Southern,
Railvay.

S.Md,Mahboob ARll Khan,
¢/o & Sher hli Khan,
16/5, Fourth Street,
Renganagar, Trichy-21
Retired Passenger GUarS;
‘Sguthern Rallvay.

S,Dekshinamocrthy,

"~ 5/o K,Scmasundarain Fiilal.

17, E_B.Tolony, Khajemalal,
Trichy—23,_Retired’GUard/ﬁ
Aﬁouthern Railuay.

APPLICANTS
.0 lé:ontd'p/“




[ V/Krlshnamurthy, ‘
" 9/m C.Venugopsl Raju
665, gopsa aj
14, Kumaran Street, ’
Melakalkandarkottai
Trichy-11, Retired
Guard/R, éouthern Raiivay.

R Amalanathan,

3/0 Rayappa Asariyar,

70, Krishnamoorthy Nuagar,
Meter Factory Road,
Trichy-21., Retired driver,
R, Southern Reiluav,

666,

ToKe Rajagopalan,
~ S8/0 T.V.Krishnasamy Iycngar
667, 2, First Street, Kaliuluef;,
Illupur Road, Trichy 20
Retired Passpnger Guard,
Socuthern Ragilueay,

K.Karumbairam, : ' 8)..Nu,596 to 668 are ,
668 S$/6 S.Kumbalingam ~illai, qpp]qunbs on 0.k.79/93,
*  46-B, Ramakrishne Negar,
KalTUkuzhi Trichy-2G, '
Retired D*lver, SCDthPLn
Rallwaj.

, G, Kuppussamy -
660 S/o Govinda Asary,: .
*  6/R, Samynathan Stwest, ~
Melakalkandharkotteai Pust,
Trichy-11., Re<ired DrJVﬁ”/
A Snuthern Ra luay.,

T U Arunachalaﬁ,-"-
3 5/0 TWh.Venkatachalam Pillai,
670, 56-R, Mudalier Ztreet,
Uurwvur Fost, :;1chy-3.,
' Retired Guard/3,
Southern Qallua/
R,Krishnasamy,
671. S/o A,Ramasemy 4yyangar,'
* 3, Srin1Vasa Pillai Street,
Near Satyanaraysha Temple,
West Mambalam, Madras - 600 033
Retired Passenge: Guard
Southern Rallua\.

///*“Ra afm Nalcrer,
37 W“§/d hg%@uzalal \aickew,

R T ”F“w§+ Street,
(Vaduga Bt % Village,
K.Sathapurly Tricr Sistvict.
*Reé&red)Eﬂkeman. cythern

Y
[

... RPPLICANTS,
e .Contd,/-

¢



674,

675,

675
677!

673,

679,

660,

KoM Abdul Fajeeth,

Retired Driver/A, Ssuthzin

_GQRmirthalingam,

Periyar Strect,

S.Andrew, S/c 5. Samized,
Guru- Illem, 3rd Street,
«E4E.Colony, Maherajopuranm,
~Villupuran, Ssuth Broot

25, Sindaram Pillai Thottam, _ ' y A_v fﬁ

as Pd s o ) - : ‘ -
3/0'KfThangemecragMohideeh,

80249’ B'HcE.Lo TounShip,
Ranimet-632 406, Newth Aocot

‘Distri~t, Retired ‘Shunter,

Southern Reilway, .

“N;KfishnaSamy,

S/w Nerayanasamy Pillai,
27/3; Sakthi Vinayagar Streer,
Crauford, Trichy-12,

Railuay.

S/o N.Ganapathy,

Kelakalkahdarkcttai, _
Trichy-11., Retived Driver/A, o _
Scuthern Railusay, o - : E

Dlisirict,, Retired “sssenaer
Driver, Soutkern Railuay,

T.Rérgaeamy,_ .
S/e J,Thangaveluy Asari,

Edamalaipacts Futhir,
Trich/-12,, Retired Shurites,
Southe:n_ﬁeilway, '

M.Gevindaraju, :

8/0 Mutrukrishna Naidu,
Natherss;allivasal; , :
Samyaalt "hoppu, House No,.37,

- Irichy-8, Retired Shunter,

Southern Railuay,

R .Rbdul Ravraman,

~8/0 G.hbdu. Kareem,

6/8, Jalla. Pakkiri Street,

~ Madurai Ro:d, Trichy-8,

Retired Driver/Spediel Grada,

* Southern Relluay,

S/o e.Kristnasamy‘Naidux
91, 2IMCO Zolony,

- BEdaralaipat:i Pithyr,

Sundaréam Pilla! Thottem,
Trichy-12, Fetitedﬁﬁhuntef,
Southern Ra:lway,

“veod APPLICANTS.
'viotcOhtd./- .
! ¢ - '
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;0_85 e
GsKuppusamy Naicker,
S/o M.Gengathara Naicker,

681, 69, Illengao Street,

Penmalaipatty, Trichy-4.,
Retired Shunter/B
Southern Réiluway.

.~ C.Rndi, S/ Chirnaiyan,
682, N,Kutteppattu,
Ramjee Nagar Post,
Fmbedkar Nagar, Trichy-Y4,
‘Retired Shunter, ¥
Southern Railuay,

A.M.Skill, §/0 E.3pkill,

683, 124, Crauford Colony,

Crawford, Trichy-12,,
Retired éhunter,
Southern Raiiuay,

. S,Abdul Kesreem, -
. 8/o Sheik Ibrahinm,
56/84, Singaratheppu,
. Trichy-3%, Retirec Qhunter
Driver,/B, Southe-n Ruiluay,

J.1ssac, §/e R,Jzeeph Pilicy,

685, 36, Raghavechary Street,
' Sembiam Post, Peranbur,
Madras-605 011, Reviied .
Driver/Spl. Scuthern Reiluay.

‘. R.Gopalakrishnan,

- §/a S,Rathakrish%en, 273;

~ Sethurama Pillai Zolony,

{-.  Trichy-20, Retire3 Shunter,
- Southern Railuay, '

N.Jayaraman, :

607. 8/¢ NeK.L.Naresa hyyar,

92-B, Narasimma Achary Colony,

- Nanjikottai Road, Thanjavur -

613 001., Retired Fass, Cuard,
Southern Railway,

~R.JQSeph,§S/o D.A.Ragu_
~“fhgttiar, 8-A, Vecanzyagum
XLy Street, Vth Line,
Sapxttina-611 0C1,

e Driver/A Spl,
€ ‘g Rail\da'y‘.

#,Sadaye Mudeliaz,
¥andiyar Colony,

i ¥ai Naygar, Velar Read,
#njavur, Retired Guard/A,

- o—
W et

V/SbUthern Railuay.

¢, . APPLICANTS.
¢ lcontd./'—



690

651,

692,

553;

694,

655,

687,

' ﬁ.UelaKutham,
S/o R,

nnamelai,
12/V1 2364, Pookkera

- Vasthe New Strest,

Thenjeyur - 613 001,
Retired Driver/A . .
Southern Railusy,

R.Murugaiyaen, o

o. Remasamy Konar, -
Nenin Negsr,
Udayamerthendapuram Pcsi,
- 614 706, Thiruthureipocani,
Teluk, Retired Suerd/C,
Southern Railuay.

R.Gopulekrishran,

5/a K,Ramanujam Neidu,

Plot No,19, Abraham Fandither
Nagar, Via, Sivaeji Nacar,
Thanjavur - 1., Retired
Drivqr/A; Southern Pailuay.

P.Srinivasan, -

S/o Pschaiyappa Mudaliysar,
112, B/4, Mudalivar Streat,
Mudeliyar Cheihiram, L
Trichy-1, Retired Guard/A,
Southern Railuay, -~

G,Kalysnasundaram,

S/0 M.Geulndasamd Fillal,
Mooppanar Street,
kmmanpetei, Vedispuzam Pcaty
Pin.- 613 205, Thanjsvur -
District, Retired Guard/A,
Southern Railuway, :

K.Sanniyasi, .

S/0 Kesave Padayachi,

18, Kamper Street,
Senthaneerpuram, Trichy-4,
Retired Driver/C, .

Southern Railuway, -

B3

K.Sankaranerayanhan,
- $/o V.Lngsnathan,

C.99/R, North East Extension,

‘7th Cross, Thillei Nagar,

Trichy-18, Retired Guard/Spl,
Scuthern Railuay.

S.Periyasamy, S/o Sangiii,

Docr No.59/9, Mudsliyar
‘Chetram, Muneeswsarsn Koil

Street, Tiichy-1., Retired
Driver, Southern Railuay,’

v

+.s APPLICANTS
:o ...;Contd./—
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- 699,

700,

761,

702,

e

7030‘

'y

vo BT 44

K Nandagopal

S/o L. Krishrasamy,

43, Brindavan Street,
Indira Nagar, LIC Lolony
Trichy-21,, Oriver /k, Spl.
Retired, Southerr Railuay.

T.Re Balesubramanlan,
S/o Rathinem, 168,
North Street,
Tiruvaiyaru 613 204
Retired Drilver/pk
Southern Railuay,

S Masthan .
S/o R, -Babu Sahib, ;
Retired Passenger Oriver,
Southern Railuay,

" Meenkara Stree* Terrur,

Trichy-17, W
3 «Gourisundaram, ‘
S/o S,Periasamy, 106-3,
Nanlckapucam Naou StLeet ‘
Melapuagur, Trichy-1., '
Retired Cuard/A
Southurn Raiiuay.

H
T(RamaCHanwan, P
S/o M,Thangaveld, 5; .

'tharathv Dasan Strﬂe;’”_I

Kllpérumpakkem,- NI
Viilupuram =665 602, e
Retired Driver/B,
Seuthern Railuay. o

¢ Ganesan s

~S/o Packri Thever,

27257, “Teluk: ofrice Road
Yhiruthuralpoondi 614 713
Retired Drlver/ﬁ
Southern Railudy.

Vi ﬁrumugam,‘s/e ‘Vaiyapuri,
Palanl andavar Koil Stree+
Inafmkolathur, Trichy Distg‘ct
Retired _Shunter, Southern

R L]
/,/\" N\STRA // ailuay
2Ny RRamd ) .
Qy'ﬁAbdﬂl Gafor'?ahib;‘ ;

qa7—n )Eund n flce
2Tﬁennur *Tr;cﬁy—17,
hétiredTDrlver/Spl
Sﬂutheﬂn Ralany.

cees ADPLICANTS
< e .Contd./"
. .
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714,

406

2670

708

709
710)

7114+

713&5‘

- NiM.Caliny 6t

V. Velu, g

s/o Velyapuri, '
frathiyur, Iniyanur Road,
House No,33, Trichy-9,
Retired Shunter,
Southern- Ralluay.‘

. 4Marimuthu,
? 5/. M.Singara Padayachl,

“78/¢,*Railuay Coldny,

- Kallukuzhi, Trichy-20,

Retired ohunter,o
Southern Ralany

PyMemundy,

5/0 Palanlyandl, 47 A,
Mudukkupatti, - -
Pudukottai Raad e
Trichy-20, Rﬁtlred Shini 1L,
Scuthern éaliusy.'

4T.Innasimuthu,

- 8/c S.Thomas, 13,

Vest Nariyénatha-u‘am
Dindigul, Retired uh'!m,e:.
SOUth‘:In Railuﬁk’o " ”

B, Seavarinuthy, .

'S/o hruleppan, 9/5,
E ?ruqs

Trichy=20, Retived ‘hurt L,

,Southern Ralluay, ’ -

ﬁ Nuthusamy, '

.5/0 ®,Thanarikavander, 31,
‘B#B.S.Colany; Pudukettai
‘R8ad, Trichy-20, Retired
Shunter, Southern Ralluay.

S, Palanlyandi
S/o Sataiyan, 31/3
Palahiyandavar Koil Street,

-Ifinamkoelathur, Trlchy District.

Retlred Shunter, Southern
: : ﬁ'l.. Ralluay.

Ke N.Arumugham,
S/o Kuthian alias Malayendi,
4793, PalaniyandSVar Koil
Street, Inhamkolathur,
_Trichy. Retired Shuntot,
Southern Palluay. :

&

S Kandaaam‘

'S’o Subbaraja Gevander,
~Kadechanallur Posg,
42 Epst ThOttlp?LGde,
Erode 64 sRetired Shunting

RV RV

¢ .
river, Southern Railwvay, «es APPLICANTS
’ N _o-!'o“o Contdl/"'

Pl




| 715.

716.

7.

718,

1.

24

ol

¥
-
Lot v

: -
Vo

~ Neu Belhi,

-

«189.4

VeThiagerajen,

$/0 Vanketachelam,

136. R.,M OSaCﬂany,
Nenjeekottel Roed, ‘
Trichy - 6, Retired Draver/
k.Special, Southern Reiluey,

F«GRouse, S/0 Semuel Rouse, ‘

35, Kenadi Street, : '
Subremeniapuram, - ‘ '

Trichy - I0,Retired Shunter,

Southern Railuay,

R«VePonnaiyan,

8/0 R,Vedivelu, -14-F, _
Saint kntony's Lhurch Lonc,
Naegepattinam = 61% 0GY
Retired Driver/R, '
Southern Railuey,

53 ,Noss 669 to 718 are

NeRejamenickam, spplicents in 0,F, 80/93

$/0 Nereyrnasemy Pillai,
18, Nethaji Street,
Kamere jepurem,
Rajakilpakkam Fast,
Madres - 600 073
Rotired Driver,

Sobtherin Reiluzy,

By Advocete Shri KeSupbn Rﬁu,,in 0.5 Nos, 395 to 403/91,
57/90,416/90, 320/92, 298/%2 and 377/92, co

By hdvocete Shri R.Bheskeren ih O.%.Nos, 44/93 to 76/93,
By ruvocete Shri Felhiven Pilial inIO.ﬁ.Nos.'7r/93 & 78/93,

By kdvocete Shri Vijeyem-veysn in Udk.Nos, 79/93 & 80/93

Versus '
Chairmen, ' Respondent = 1 in O.k.Nos,
Reilw®y Board, 395 to 403/9%, 79/93 & 80/93

Reil Bhaven, Resuondenﬂ - 2 in D.b.Nose 57/90,
416/90,320/92,298/92,377/92 ehd
44 to 76/93.

The Union of Indis Reshondent - 1 1n O.k.Noss 57/90,

—~~~represented by the . 415/90,320/92,298/92,317/92 and
;fpﬁﬁ§$btib£ary, . 44 ¢o 78/93

¢

5% o Mindstry of Rrilueys, end.Respondent - 4 in O.h.Nos,
" Rail™ Bhaveh, 395 to 403/91,

" New Delhi, :

V;“ g},;‘ : : s+ ¢ Respondents,

-

Contd, /-



6.

To

«e90.,

Upion of Indie - - Respondent - 1 in 0.k Nos
through . the Generel 77/93 end 78/93
Maneger,Southern Réilurys, Respondent - 2 in 0.R.Nos,

. Perk oun, Madres - 3 395 to 403/91,79/93 & 80/93.

Respondent - 3 in O.k.Nos,
57/40,416/90,320/92,298/92,
377/92 and 44/93 to 76/93.

The Chief Personnel Officer,Respondent - 2 in O.A.Nos,
Southern Railuay, - 77/93 and 78/93
Park Town, Madres - 3 :

Divisional Railuey : © Resrondent - 3'in D.F;Nos.
Meneger,3ovthern Railuzys, 39% o 403721, .
Mysore. Reenowdent - 4 in O.kJNos,.
- B ~ 57/92,416/90,320/92,298/92
- and 377/92 . Ny
Senior Civisicnel = Respondent - 3 in 0;#&N9;77/93
S8RERBPRIRa L ISST T - D
Palghat . ' '
The Divisional Personrel Kespondznt = 3 in O,A.No, 78/93

- Officer,Southern Relluay,
Madurei Division,

Madurai,
The Divisiconal o Respondent - 4 in 0.h,Nos,
Sunerintendent, . 44795 ts 16/93 '

Southern Railuey,
Divisionel Office,Pelghet,

‘The Divisional Reiluwey Ressondent - 5 in O.F.Nos, -
fienager, - 320/32,298/92 and 377/92. -

Scuthern Reiluay , A

Bengeiorey ‘ ' " 4aeess Respondents..

(By kdvocate Shri K.R.D.Kerentk for Shri k.N.Venugopalsa
Gowda, Reiluey Rdvocete for respondents in all the
applicptions). o ' '

%

. seoe C’ontd/-,, -



" ORDER OF THE FULL BENCH

Shri Justice V.S. Mal:i.mt:.hJ Chairman:

T?xesecaseshavebeenplabedbeforethei‘ulllaenchasper
the directions made by the Chairman by his order dated 23.10,1992

"in exercise of the powers conferred by Section 5(41{d])_of the
‘Adnum,stratlve Tnb\mals Act, 1985, after transfernng the &ases'

of the Madras and Ernakulam Benches and clubbing them mth the
cases of the Bangalore Bench The reason for the reference is
the confhctlrx; v1ews taken by d1fferen t benches one view having
been‘taken by the Ernakulam ‘Bench in its order made in application
K-269/88 dated 20.4.1990 and a’ contrary view taken by the Princj-
pal ‘Bench and the Ahmedabad Bench in 0.A. No.1572/88 and\ O.A.‘

'Nos.351 to 423/88 respectively. We shall now proceed to state

brlefly the relevant facts as follows:

\

2. The appllcants in all these cases are employees of the Indlan
Railways serving in dlfferent Divisions as Drivers, Guards Shun-

ters, etc. who belong to the category called the running staff .

. The appllcants retired from service ‘between 1976 and 4 12.1988.

They have in these cases prayed for dlrectlons to the nespondents

"to grant them pension and other ret:.renent beneflts by taking

| J.nto account runnlng allowance not exceedmg 75% of, the:.r pay.

(THmwHd srte‘ngl

'The respondents oppose the appllcatlons contendmg that running

allowances not exceeding 45% of their pay can be taken into acc-

for computing retirement benéfits to those who have retired

5"\? beﬁore 1. 4 1979 and not exceedmg 55% of the running allowance.

' L;i for 3)th e ret1r1ng after 1.4.1979. To appreciate the r1val con-

onj it is necessary to advert to the relevant provmlons

rfiing the apphcants conditiors of servme in regard to pens:Lon .
other retlrement benefits. ‘ ¢




o
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‘3. In pursuance of the recamnendations -of ‘.tfhe‘ Third Pay Commi- .
‘ssion the pay scales of the employees of the -Indian Railways

mcludmg those of the running staff were :evised -with effect'

from 1.1.1973 by the rules called 'Railvay Servants Revision

- of Pay Rules, “1973"[ﬁ_én‘einafter refefred to as the "Reyision

of Pay Scale Rulés'j‘] made by the Pf:esident in exercise of the

powers conferred by the ‘plroviso to Article 309 of the Constitution

of India. It is enough to state that thére was . oons'iderabl_e
increase in thé substantive pay of all i;he nenxbefs of the running
staff. So far as the grant and quantum of pension is o_onqernéd
thé  same is régula’fted by statutory provisions made under the

proviso to Article 309 of the Constitution. Pension and other

retirement benefits depend upbn the average emolmnerits that the

retiring employee was drawing before his ;:etiranent.ﬂ , Statutory

:ules'-. govern ixx determination of average emolument for grant

of pension and other retirement benefits. The relevant statutory
rules that were in force when the revision of pay scale rules
came into force on 1.1 1973 are éxtracted'as. follows:

%2544, [C.S.R. 486]. - BEmoluments and Avera ,.Enoluténts: The
term "Emoluments", used in these Rules, means the emoluments .

" which the Officer was receiving immediately before ‘his retirement

and includes:-
| (a] Pay other than that drawn in tenure post;

[b] Personal allowance, which is granted [i] .in lieu of .

'loss of substantive pay in respect of a permanent post other

than a tenure post, or [ii] with the specific sanction of th

‘Government of India, for ‘any other personal considerations. o

Note: Personal pay granted in lieu of loss §f substantive pay’
in respect of a permanent post other than-a tenure post. shall
be treated as personal allowance for the purpose of this article.

Personal pay granted on any other personal . considerations shall

' mot be treated as personal allowance . unless otherwise -directed

by the President.-

v




=93-

[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
.of service;

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
- 371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[£] duty allowances [special pay]; and

- [g]{i] For the purpose of calculation of average emoluments:
~ Actual amount of running allowances drawn by the Railway servant -

during the month limited to a maximum of 75% of the other emolu-
nents reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments' means: '

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him.

2544-p, [C.S.R. 486-A): Same as otherwise provided in Rule- 2544-B
[C.S.R. 86-B]. 1In respect of Officers retiring from service
on or after the 1lst November, 1959, the term "emoluments" means
‘the emoluments which the officer was receiving immediately before
his retirement and includes:-

jef substantive pay in respect of a permanent post,
ther than a tenure post; :

special pay attached to a post other than a tenure
post, when the special pay has been sanctioned - perma-
nently and the post is a held in a substanfive capacity;
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[d}(1) Forlthe purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B) one-half of:

i. the difference between the total emoluments refefred to.
~ in items [a], [b] and [c) above and the pay actually drawn
in higher officiating or temporary appointments; »

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointments;

iv. pérsonal allowance other than that referred to in clause
[b] above; _ B

V.  the difference between the substantive pay and the pay actu-

: ally dravn in higher tenure appointment[s], whether ‘held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolunents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. : ‘

[e]{1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above.

[2]) For the purpose of emoluments of [ordinary) gratuity/death--
cun-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [d][2]
above drawn during the same period. '

Note[1]: If immediately before his retirement or death, an officer
has been absent from duty on leave with alldwance CE.his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty. '

Provided that the amount of gratuity is not increased on
account. of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

Note [2]: In case where a temporary officer who quits service
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
- service the emoluments drawn by him after completion of thréee
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held  in
substantive capacity. : _
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2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post in substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continubusly
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
' the last three years of ‘his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that  post
shall be determined under Rule 2544-A [C.S.R. 486-A} as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer conoerned would
have officiated in or held the hlgher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect.of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
‘the "pay" as defined in Rule 2003[21], whlch the Rallway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death~cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not -
less than 22 days. "Average emoluments" shall mean the average
of the emoluments as defined above calculated upon the last three
years of service. »

In the case of running staff emoluments for [ordinary]/Gra-
"gilty Death—Cmn—retlrement gratuity w1ll also 1nclude the monthly

T dlately preced:mg the date of qulttlng service limited
% of the emoluments as defined above. For the purpose of

allowar?ge drawn during the month limited to a maXJ.mum of 75%
e Br emoluments as defined above shall also be taken into
T T :ﬁ’f’" counu.

gx—\__//CNote*[ﬁ’] If a Railway servant , immediately before his retirement
= VG A\ *_op#death, etc., has been absent from duty or on leave with allo-
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wances [including leave preparatory to retirement] or on forei
service or having been suspended but reinstated without forfelture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign

service or suspension. S

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that beneflt

of higher officiating or temporary pay is given only if it:is
certified that he would have continued to hold the higher officia-

LS

ting or temporary appointment but for his proceeding on leave, A

- -:

[2] Pay drawn in tenure appomtments will count for persons
governed by the Railway Pension Rules, 1950. 0

It is clear from Rule 2544[g] that one of the oo*nponents that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limitéd
to a maximm of 75% of the other emoluments reckoned in terms
sub-clauses
of /[a] to [f] of the said rules. The expression emolwnents'
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were promilgated and brouél_'lt
into force with effectfrom 1.1.1973 in tﬁe light of the recommen-
dations of the Third Pay Commission ,no steps were simultaneouéiy
taken to amend the statutory rules reguiating grant of perision.
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay | in accordance with the revision of pay scale
rules were entitled to claim computation of their pension takj:ng

into account the rev1sed pay and the actual amount of runnmg
previous -

allowance drawn dunng the /month limited to a maximum of 75-5

of the emoluments which included the enhanced revised pPay. On

21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

“The question of revision of rules for the regulatlon of
‘various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final dec151on, there-
.on, the Board have decided as under:- ‘

3 o | «-




-97-

[i] Treatment of Running Allowance for various purposes in case
of Runnmg Staff:

The existing quantum of Runnmg allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Runmning Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
ba allowed to be paid at the existing hourly rates laid
- down for each category based on their Authorised Pay Scales.
2. The paYments as above will be provisional subject to adjust-
ment: on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension,-the existing. quantum of running
allowance based on the prevallmg percentage laid down for various
purposes with reference to the pay of the runnlng staff in varlous
_.scales of pay was allowed to continue. Thus the limit of 75%‘
prescribad by Rule 2544[g][i] was directed to be continued.
The expression ‘authorised scales of : pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21. 1 1974 " The order
dated 21.1 1974 dld not, therefore ;- in any manner affet the statu-
tory prescrlptlon regulating ocmputation of emoluments and average

_enm llments contained in Rule 2544 for the purpose of grant of

tirement, benefits. Any decision to modify the same would have

1 wher\ the relevant statutory rules are amended in

/3
7l & g
k .
‘%é' “ordances S th law. But what the Railway Board did was to
ST )~
\ \ g '5 %‘J%ﬁt@ Tlrgadlfy the statutory rules by an executive order ‘made

read as follows:
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"“The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes consequent upon
the introduction of revised pay scales under ‘Railway Services
[Revised Pay)] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Canpensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect fram 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final. ' 4

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for éuantify'ing pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
Atory rules Shri &v Dutt Sharma and other aggrieved pérsons chall-
enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Conséquent upon the establishment
of the Central Administrative Tribunal with effect from 1..1).1985

the said case stood transferred to the Principal Bench of the

g
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Tribunal where it was renumbered as‘:T No.410/85. ' The said appli-
cation was allowed by the Principal Bench by its order 'dated
, ‘6.8.1986 and the i;lpugned'ordefof the Railway Board dated 22.3.76
was quashéd. The respondents were directed to continue to make
paynent beyond 31.3.1976 all retirement benefits in accordance
with the Railway._,;\Bc.aard'sA-; letter dated 21.1.1974 till such time
as the relevant rules in | this_ regard are amended in accordance
with law. The Railvay Board's letter dated 21.1.1974, as already
stated, {4id not affect the statﬁtory rights regulating pension.
AOn a proper considerati.von, of the order we have noticed that it
in terms states that the 11m1t prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at thié stage, to another order made by
the Railway Board by which‘the statutory limit which was reducéd
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect from 1.4.1979. This order also sufféred from
the same iﬁfirmity from which the earlier order dated '22.3'.,1976
suffered it bemg in conflict with the statutory i‘ules. It could
not, therefor;e, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the furxning allowance by

Rule 2544[qg].

6. Shri M.C. Srinivasan and 23 others filed an application

on .4.5.1988 before the Ernakulam Bench of the Tribunal in O.A.

L No.41 0/85. During the pendency of the said application
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of the power conferred by Article 309 of the Constituti'on. By
the said amendment said rule g[i) and glii] of Rule ‘2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of ruming allowance for the purpose of éalculating the average
emoluments 'from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 incréasing the maxunum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railvay
Establishment Code, Voluwe I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correcticon Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A’.
'B', 'c' and 'D'. ‘

2. The amendment will be effective from 1.1 .1973.

3. This issues with the concurrence of the Finance Directorate.
of the Ministry of Railways.

4, Hindi version is attached.

. Sd/-[K.Venkatesan]
- Director, Establishment [PaA]

DA:As above ' ' Railway Board.
No.E[P&A]II-BG/RS-15 . New Delhi, dated 17.12.1987"

"ANNEXURE 'D'

ADVANCE OCORRECTION SLIP NO.405 R.II
RULE 2544

Sub-rule g(i] and g[ii] may be substituted by the following:

v

-5 3 P
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gli) "For the purpose of calculation of average emoluments:-
' actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%

of pay, in the revised scales of pay'".

glii] - "For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately

preceding the date of quitting service limited to 45%

of average pay drawn during the same period, in the
revised scales of pay."

[Authorityﬁ Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.1976].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay (omnission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

SAa/-[K.VENKATESAN ]
Director, Establishment[P&A)
: Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&IT.

In exzercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleasad to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip No.437,
433, 439 R.I amd 407 R.II, enclosed as Annexures ‘A', 'B', 'C'
and 'D' respectively.

2. The amendment will be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate
of 'the Ministry of Railways.
-, Hindi version is attached.

S3/~-[K. VENKATESAN ]
Director, Establishment [P&R]
e " Railway Board.

-8
%&"I‘fz-ge/as/w © New Delhi, dated 17.12.87"
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“"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g[i] and g[ii] may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55% of basic average pay, in the revised scales of
pay, drawn during the period;" » A

glii] "For the purpose of gratuity and/or death—-cum-retirement

gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUI'HORITY:[Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981]) _

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint) has been modified through administrative instruc-
tions issued with' President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recammendations of 'Rumning Allowance Committee [1980]°.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect
any employee, to wham these rules apply.

Sd/-[K.VENKATESAN ]

Director, Establishment [Pg&A]

Railway Board."

The amendment to the statutory rules having been effected during
the pendency of the QA the appiicants amended their application

on 20.9.1989 challenging the two amendments in so far as they

‘were given retrospective effect from 1.1.1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners,
have aéquired vested rig_hts to receive pension in acoordance
with the rules in force on the dates on which they retired and
that those rights of theirs cannot be taken away by the subsequent
amendments made to rules on 5.12.1988 by giving retrospective
effect to the same., This according to them is unjust, manifestly
unreasonable and arbitrary and thus violative of Article 14 of

¢ .
consisting of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrOSpective effect and issued

a consequential direction to the respondents to grant or refix _

pension and other retirement benefits to the applicants as if
the amendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declare?i)n‘lll.;lihat portlon
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired before 5.12.‘1 988 were entitled to

~count the rumning allowance subject to a maximum of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No0.72/90. That Review Appllcatlon was  rejected by

a speaking order made on 25.7 1990.

8. Shri C.L. Mallick and others in O.A. No.1572/88 and comnected
applications challenged the Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of
the CAT at New Deihi. They also prayed for a dlrectlon to campute
retiral and other beneflts in terms of the order of the Railway
Board dated 21.1 .1974. That appllcatlon was opposed by the res-

'W".e‘e therein Vlz., Union of India represented through the
/1/ N
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On the date

on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the ' cases on 23,10.1991.
The applicants were obviously unware of the decision. That may
be the reason for their not bringing the decision of the Ernakulam
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No.1572/88 and other comnected
cases wer2 heard and disposed of on 23.10,1921., All these appli-
cations were dismissed repelling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
rights of the pensionerswere not affected by the amendment of
the rules on the ground thaf the total amount of pension and
retirement benefits they would have received before the amendment
wae not reduced by the amended rules. Following this decision
of the Principal Bench applications MNo.351 to 423/88 filed by
similarly situated persons before the Ahmedabad Bench weré dis-
missed on 28.2.19%22. It is surprising that the Union of India
which was one of the respondents before the Al'med'abad Bench did
not bring to the notice of th2 said Bench the decision of the

Ernakulam Bench in 0.A. K-269/88 to which it was a party.

[T
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9. It is for the first time after all these cases were referred
to th2 Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that. Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Leavé Petition and the
application for stay are pending ard tnat the Supreme Court has
not granted any interim order staymg the operation of the order

of the E’:;nakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative p‘ronov.mcemnt‘ of the Supreme Court
where tncy had challenged the decmlm of the Ernakulan Bench.
In this co*mectlon reliance was placed on the dec151on of the
Supreme Court reported in ATIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBALAL MANIBAT PATEL AND OTHERS. That was a case in which
the Gujarath ﬁigh Court had dismissed the writ petitions challen-
ging the validity of certain statutory provisioﬁs -and directed
the petitioners to approach the Sﬁpreme Court as similar matters
wel‘e pending there. It is in these circumstances that the Supreme

Court observed that the course adopted by the High Court was
-"“\,?; the. appellants was the same as was pending in the Sup-

the Supreme Court disposed of the other matters.
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme @rt in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, should. defer consideration until
the Supreme Court tenders the decision. ' The question whether
the hearing of the case 'before the High Court should be stayed
awaiting the decision of the Supreme Court depérxds upon the facts
and circumstances of each case. In the present hatch of cases
we are concerned with the valuable rights of the applicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hérdship and prejudice to the old and retired pension-
ers. The SLP is pending before th_e Supreme Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not
been stayad. Even then the applicants herein have not been given
the benefit of the decision of the Ernakulam Bench in regard
to computation of their retirement benefits. Haviﬁg regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision
of the Suprems Court.

11. On beshalf of the applicants it is contended that we  should
dispose of these cases in tne light of the decision of/ L.éj:‘enakulam
Berch which has struck down the amendrent to Rule 2544 to the
extent retrospective effect has been given affec:.tipgl the rights

of the applicants. On behalf of the respondentsg hov\fé\ier , it

% is maintained that the Principal Bench and the Ahmedabad Bench
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having taken a contrary' view and dpheld the validity of the
amendments we should dismiss these applications following the
said decisions. They further contend that on merits the decision
of Ernakulam Bench is wrong and that the yiew taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where thé same statutory
provisions were challenged. It is well settled that a Division
Bench is Dbound by  judicial discipline to follow the earlier
decision of another Bench vide: ALR 1989 SC 1933 UNION OF InDIA
AND ANOTHERHV. RAGHUBIR SINGH AND.OTHERS wherein it is observéd:
"We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it 1is not necessary that
it should be a decision rendered by the Full Court or a
Constitution bench of the Court."
1f only the respondents had fairly placed tne decision of the
Ernakulam Bench before the Principal Bench and the Ahuwedabad
Bench, those Benches would not have examined ﬁhe validity: of
the impuSned statutory provisions, the same having already been
struck down by the Ernakulam Bench which had the competence
to do so. ‘The respondents are now trying to take advantage
of the failure 6n their part.of performing their duty of placing
the decision of. the Ernakulam Bench wheﬁ similar cases came
éﬁé consideration before tie Pr1nc1pa1 Bench and Ahaedabad

/
WISTA 4 N\
?“‘ ,&ncﬁ 7/, N the respondents had acted fairly and dlllgeﬂtly,
0 ‘. P

S N tnatigue¢ijﬁers of the Principal Bench and the Ahmedabad Bench
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At the outset we would like to say that the applications filed

by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions-of the rules

are valid. The decision of the Ernakulam Bench which struck

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench
has held that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

" tive effect. It, however, struck down the amendment of the

rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which they retired,by amending the rules
subsequently with retrospective effect. As the impugned provi-
sions were struck down as violative of Afticle 14 of the Consti-

tution the legal effect is that the impugned amendments were

void ab initio vide DEEP CHAND v. STATE OF UTTAR PRADESH reported

in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rights conferred
by Article 14 of the Constitution that decision binds every
one and hot merely the parties to the proceedings; The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion. In Black's Llaw Dictionary, 5th Edition, it is stated
that Judgment in Rem is:-
"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority."
In Halspury's Law of England, 4th Edition, Vol.l6 the meaning

of "Judgment in Rem" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment -in, rem
may be defined as the judgment of a Court of Towmpetent

e
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jurisdiction determining the status of a person or thing, .
or the disposition of a thing, as distinct from the parti-

cular interest in it of a party to the litigation. Apart

from the application of the term to persons, it must affect

the "res" in the way of condemnation, forfeiture, declara-

tion of status or title, or order for sale or transfer'.

(Emphasise supplied)

As the.decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in rem.

14, As on the date on which the 'Principal Bench and the
Ahmedabad Benéh disposéd of the applications before them the
amendment giving retrospective effect to the rule having already
been declared void by the .Ernakulam Bench, the tribunal :
cannot be asked to strike downthe statutory provision which has
already been struck down or declared as void by a court of compe-
tent jurisdiction. The orders of tne Principal Bench and the
Ahmedabad Bench diswissing the applications cannot in the circum-
sténces have the effect of putting life into the rules which
have already been declared void by'the Ernakulam Bencn. When
a statutory provision is declared as void or struck down, the
same can be revived by getting the said décision reversed
by way of review or on appeal to the higher court. - The only
other way to resurrect such a provision isiby resorting to appro-
priate amendmentiof the Constitution or modifying the statutory
‘provision as to render it intra vires. The Supreme Court has
held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH AND

OTHERS -

piwwmes,, Where a statute is declared invalid in India it cannot
/:;‘FTP;beQ%reinstated unless constitutional sanction is obtained
N~ ~{dHetefor by a constitutional amendment or an appropriately.
¢ mbdifféd version of the statute is enacted which accords

“ n £ N N . . . .

{/ &, ¢ 7 with?cepstitutional prescription”.
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’ggg_ It jcannot -‘amd is not disputed that the Ernakulam Bench of the
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RN Trlbunq}«ygs competent to declare the impugned statutory provi-
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110~
been resurrected either by an appropriate amendment to the Cons—
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. ‘The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been
already declared void by the earlier decision of the Ernakulam
Bench. In the light of our above findings it follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal DBench and Anmedabad Bench
do not have tihe effect of declaring the impugned jprovisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabad Bench have rendered their decisions
witnout noticing the earlier decision of the Ernakulam Bench.
In such a situation it is well settled that tne later decision

rendered in ignorance of the earlier decision has to be regarded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been succinctly stated in Salmond
on Jurisprudence, 12tn Edition, page 151 at para (5) as

follows:- ¢

e Rrwrem— et
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"(5) Inconsistency between earlier decisions of the
same rank. A4 court is not bound by its own previous deci-
sions ‘that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of lLords. There may at first sight seem

to be. a difficulty here; how can a situation of conflict '

occur, if the court is bound by its own decisions? At
least two answers imay be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more comnonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. 0w1ng to
the vast number of precedents, -and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.,
Whenever a relevant prior decision is not cited before

the court, or mentioned in the. judgments, it must be assumed

that the court acts in ignorance or forgetfulness of it.

If the new decision is in conflict with the old, it is

given per ipcuriam and is not binding on a later court.,"
(emphasise supplled)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed

or superseded by a subsequent decision of a Bench of the same

number of jttdges. Applying this principle it has to be held
that what holds the field as a binding precedent is the deC1:>10n
of the Ernakulam Bench and that the subsequent, decision of the
Princivpal Bench and the Ahmedabad Bench have to be regarded as
per incuriam and not binding in subsequent cases. This being
the legal position the decisions of the Principal' Bench and
the Ahmedabad Bench have to be ignored and the Ernakulam Bench
decision alone should be regarded as holding the»field as a

precedent in regard to the validity of tne impugned rule in
55 g,

ull Bench is not bound by either of the deci-
{now examine as to whlch of the dec131ons lays

\down the lav+c rectly.' The Ernakulam Bench has rightly proceed-

MW

T

¢ ?%ﬁ\;(:tllf asis. that the President has under the proviso to
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Article 309 of the Constitution power to promulgate rules with

retrospective effect. This, however, is subject to the condition

. O -

that the rules do not offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam

Bench has done is Lo examine as to whether retrospective effect

given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension is
a valuable right which a Governinent servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, 1in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely wnhat the Ernakulam Bench nas said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by giving retrospective effect
to tne same. Wnat they have said is that the vested rights
of the applicants before thein have not in any manner been cur-
tailed by the impugnea amendments to tne rules. By the revision
of Pay bcale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1-1-1973. Under Rule 2544
the members of the Running staff were entitled to computation
of their pay and retirement benefits taking into account the
running allowances which tney were receiving subject to a maximum
of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L
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457 from 1-1-1973 td 1-4-1979 and 557 from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take iqto account
running allowahce in the matﬁer of cbmputation of pension and
retirement benefits upto the maximum of 75% of their pay énd
other allowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other alléwances that they betame
entitled to receive in accordance with revision of Pay Scales

Rules which came into effect from 1-1-1973. When the maximum

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%

from 1—4—1979'it requires no argument to convince tha£ the vested
rights of all ﬁhose who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving pension and retirement benefits were
adversely affected. The Principal Bench wnose decision has
been followed by the Ahmedabad Bench has, however; held that
the amendment with retrospective effect has not adversely‘
affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking;into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, with the pension which he would get after
1-1-1973 takihg into account tne higher revised scale of pay
and the running all&wance subject to‘a.maximgm of 457 or 55%
as the case may. We are concerned with persons who retired
between 1-1-1973 and 4-12-1988 thereby.earning a right to compu-

tation of pension in accordance with the statutory rules then

imaximmn of 75% of the revised pay and allowances

lired to be taken into account. This rdght which




accrued in their favouron their retiresent between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximuin
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automaticélly reduces the pension and retirement
penefits that stood vested on the date of rétirement. It 1is
impossible, therefore, to agree with the view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
right of the pensioners who retired between 1-1-1973 and
4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation 1in
nolding that the decisions of the Principal Bench and the Ahmeda-
pad Bench with great respect are wrong and that the decision
of the Ernakulaum Bench is right. The Ernakulam Bench has, in
our opinion, rigntly declared the amended provisions to the
extent they nave been given retrospective effect as Qoid as

offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before
the Supreme Court we would like, in tne interest of justicé
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be vound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications
are allowed with the following directions:

(1) The respondents shall recompute the pension and
other retiral benefits of the applicants or tneir
L.Ks in accordance with Rule 2544 as was in force
before it was amended by notificationg dated

5-12-1938.

4
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(2) The arrears due to the applicants/L.Rs on the
basis of the tecomputetion as " aforesaid shall

be calcuiated and paid.

-(3) These  'directions shall be cafried out within
a perlod of three months from the date of recelpt

of the copy of thlS order.

(4) 1If the .amounts due vto the :applican:s/L.Rsv are
not paid within the prescribed time .the amounts

~ due shall be paid with 1nterest at 124 per annum.
from the date of this' order till the date of

payment.

(5) The applicants shall be - entitled to costs at
the rate of Rs.500/~ in respect of each applica-

thl’l
(6) The payment of pension and retirement benefits

as per tne aforesaid directions shall stand regu-

lated/adjusted in accordance with .the orders

ilecyiens‘as may be iéeued by the Sgpreme Court
SN No. 10373/90 against the decision of the

Yam Bench of the Tribunal in Application
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